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1 Introduction

National Informatics Centre Software Development Unit (NIC SDU), Pune, has been entrusted
with the task of software development of Case Information System (CIS) for the country. The
eCourtlS is an eCourts Software which is currently implemented in Establishments (City Courts
and Taluka Courts) across India. The application is completely based on Open Source
Technology.

1.1 Scope

1.1.1

1.1.2

1.1.3

The scope of this document is to provide a user manual for the Supuser for Master creation as
it is the most important part of the system. The data entered in the Master helps to make the
transactions of every module meaningful, hassle free and reduces the redundancy of data.

Audience

This target audience for this document is the Supuser. This manual will guide the Supuser to
use Masters Module for the creation of the Master.

Purpose of this Document

This document will guide the Supuser User to enter data in the Master Module to create the
Master.

Objective of this Document

The main objective of this document is to enable the Supuser to perform the following:
e In Master menu, add all the data for Master creation.
¢ In Admin menu, add the data to Refile a Case, Restore the case, Transfer of Case, take
the case on board using the Taken on Board sub menu, Proceeding Modification,
Modify Case Details, Create Dashboard, View User Logs, Split Case, Year End
Initialization, and IA Modify Business.
e In Process Masters menu, add data in Bailiff Master, Other Process Messenger, Process

Area Master, Tag Bailiff and Area, and Unserved Process Reason.
e In Filing Counter menu, add Case and Caveat Filing for the selected Case Type and in
Reports feature view the Filing Check List report (Kaccha Register) of the current date.
e In Caveat Section menu, do Caveat Registration, Caveat Auto Deletion, Search Caveat,
Caveat Register, and Search Caveat and Tag.

e In Fees menu, add the amount of Fees and select the Fees Type for a Case and view the
Query for the selected Case Type using Case Number, Filing Number, or Caveat Number
of the selected case type.

e In Registration menu, add a case for Case Scrutiny, Case Rejection, Case Registration,
Urgent Case, Case Extra Info, IA on Filing, Suit Schedule, Registration Reports, and
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FIR Search.
In Case Allocation menu, perform Individual Case Allocation, Bulk Allocation, Check

Allocation, View Pending Allocation reports, and Modify Allocation.

In Case Proceedings menu, perform the various case proceeding activities such as Select
Court, Select Date, Hearing Status, Daily Proceedings, Framing of Issues,
Roznama(Mah), Summons-Notice(Eng), Order and Judgment, Under Trial Information,
Dormant or Sine Die, Not Before Me or Retain, Index Register, IA Reports, Call for
Records, Update first Hearing Date, Witness Information, Judges Leave, B Diary,
Incharge or Judge on Leave Proceedings, Balance Court Fee, Victim Details, Hide Party
Names, Linked Cases, Update Case Information, Admin Units, Order for Deposit, Order
for Payment, Urgent Case, IA on Filing For Court User, and IA Taken On Board
functions.

In Litigant Updations menu, you can upload the photo of the Litigant in Photo Upload
sub menu, add Extra Advocate, Legal Heir, Guardian or Attorney Info, and enter the
Litigant Status.

In Proceedings Reports menu, view the proceedings reports such as Civil Cause List
(A4), Criminal Cause List (A4), Execution Register and so on.

In DJPMC menu, you can view the reports for the following:

0 In Civil sub menu, view the reports for Judge Wise Monthly Report, Contested
Disposal Report, Age Wise Analysis, Transferee Court Wise Cases, Transferor
Court Wise Cases, Case List Civil, Unit Wise Civil Disposal, and Unit Wise IA
Disposal.

O In Criminal sub menu, view the Judge Wise Monthly Report, Contested Disposal
Report, Age Wise Analysis, Case List Criminal, Unit Wise Criminal Disposal, and
Unit Wise CRLMP Disposal.

0 In Summary Reports submenu, view reports of Summary of Establishment,
Establishment at a Glance, Undated Cases Report, and Disposal and Institution
Report.

0 In Balance Sheet submenu, view the Balance Sheet for Civil and Criminal cases.

o

In Return Report submenu, view the Return Report and the Disposal Report.
0 In Pending Reports submenu, view the Court Wise Pendency Report, Stage Wise

Pendency Report, Nature of Case Pendency, and Party wise Pendency Report.
0 In Monthly Statement sub menu, view the Monthly Statement for the selected

court Number and selected period for Civil and Criminal cases.

0 In Cases Listed sub menu, view the report of Listed Cases for the selected Court
Number.

0 In Unit Details submenu, view the Unit Details Report for the selected Court
Number and for the selected period.
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O In the Moster List submenu, view the Moster List for Civil and Criminal cases for
the selected time period.
O In Moster List Maharashtra submenu, view the Moster List for Civil and

Criminal cases for the selected time period.
0 In Data Health Card submenu, view the Data Health Card for Civil and Criminal

cases.

In Appeals Information menu, add Appellate Case Info and view the Appellate Cases
Report, Register of Stayed Matters, and Today’s Compliance Report.

In Copying Branch menu, add Copying Entry, Form-A-Report, Defect Entry, Cancel,
Status Updation, Deficit/Return Entry Form, Copy Ready, Copying Delivery, Reports,
Copying Mail, Copy Rejection Administration, Request Slip Report, and Recalculate
Copying Fees.

In Legacy Data menu, enter the Legacy Data and view the Legacy Report.

In Plead Guilty menu, you can add the details of the Plaintiff who pleads guilty to a
Criminal offence or charge and view the Plead Guilty Daily Register and the Plead Guilty
Order.

In Property menu, add Property data and view Reports such as Property Detail Report,

Property Item Report, Property Receipt, Property Undisposed, Property Disposed,
Property Unclaimed, and Property Disposal Type wise.

In FIR Details, add FIR Details and view the Summary Receipt, Register of FIR, Summary
Received Report, and Charge sheet Received Report.

In Process, perform Process Allocation, Process Delivery, and view Reports like Pending
Allocation, Pending Delivery, Pending Process, Process Pending Delivery, Work Ticket
Report Notices, and Work Ticket Report Summons.

In Mediation, Select Mediation, refer a case for Mediation, Mediation Proceeding,
Mediation Allocation, and Mediation Report.
In Nazarat menu, you can perform the following:

0 In Orders submenu, you can Order for Deposit and Order for Payment.

0 In Forms submenu, you can Modify Form A Receipt, Reprinting Receipts, Cancel
Receipts, Cheque Realization, Deposit posting, Re-Payments, Write off,
Attachment, Fine/Penalty Refund, Cancel Register Entry, and Modify Receipts
functions.

O In Reports submenu, Payment Register, Fine/Penalty Register, Unrealized
Fines, Order For Deposits, Challan Counter Folio, B Register, Deposit Register,
Fine/Penalty Refund, Register of Lapsed Deposits, and Attached Deposits
functions.

In Query Builder, you can build a Query for Civil cases, Criminal cases, or a single Query
for Both the case types.
In User Menu, you can change the password of the Supuser.
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1.14 Document Organization
The structure of the document first includes the Title page, followed by Chapters which are
then subdivided into subtopics.
For example, the Process Masters denotes the chapter which is further subdivided into topics
such as Bailiff Master, Other Process Messenger, Process Area Master, Tag Bailiff Area, and
Unserved Process Reason.
Each topic may be further subdivided into subtopics to explain options such as Add, Modify,
Delete, or Report subunits.
1.1.5 Conventions
Table 1: Table for Conventions
S.No. | Convention Description
1. Call-outs Call outs are included in the screenshots which highlights the steps.
Click here
This callout instructs you to perform a step like Click here.
2. Emphasis Unusual or important words and phrases are marked with a special font.
For example messages are displayed as, “Modification Successful” or
All the mandatory fields are marked with an asterix (*). Please fill all
mandatory fields
3. Internal cross Cross References within the document is displayed as Hyperlinks. These
references hyperlinks will direct you to the related text within the document.
For example, consider the step given below:
Enter all the details as explained in section 2.1.1.1, step 05 onwards, here
section 2.1.1.1 is a hyperlink that will take you to the mentioned section for
reference content.
4, Fonts We have used Calibri with size 12 points for content throughout the manual.
For heading we have used the Style Heading 1(Main Headings) from MS
Word Styles.
For subheading (subtopics) we have used Heading 2 and Heading 3 from MS
Word Styles.
5. Bold We have used bold formats for words which represent fields, tabs, and

buttons.

For example: Show Menu tab, Case Type select box, or More Acts button
and so on.
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6. Submit Submit button is used to save the information. The Submit button performs
the Save function.
1.1.6 References
Table 2: Table for References
S.No. | Title Publisher/Author | Version | Release Date
1. User Manual eCourts Project 1.0
(Registration User)
1.1.7 Problem Reporting

For problem reporting in Technical issues please contact National Informatics Centre, Software
Development Unit, in Pune and for Functional issues please contact eCommittee, Supreme
Court of India.

2 Product Features

This section gives information about Installation Instructions and General Operating
Instructions.

Installation Instructions covers the Hardware Requirements and Software Requirements for
the Court Module.

General Operating Instructions guides you to login into the Masters Module.

2.1 Installation Instructions

2.1.1

2.1.2

Hardware Requirements
S.No. Operating System Configuration
1. Ubuntu 3.7
2. Server API 2.0 Handler
Software Requirements
S.No. Software Version
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1. Apache Apache/2.2.22 (Ubuntu)

(Server Software)

2. Postgres 9.2

3. PHP 5.3.10

2.2 General Operating Instructions

This function is used to add for Case Registration, Case and Caveat Filing, view the reports in
Masters Menu, Process Masters, add Court Fees, view Pending Allocation List, Litigant
Updations, and Change Password for the Filing User.

e You have to select the Establishment from the Select field and login using the Login ID
and the Password.

e When you login, the Home Page with the Show Menu tab is displayed.

Case Information System

DISTRICT AND SESSIONS
COURT AURANGABAD
fawp T g A AR

DISTRICT AND SESSIONS COUIY
allocation
sstssanuss
03032015 a
Latguage: ® Engish O wrodr

Login

Daslgned & Developad by National Informatics Cenbie.
Versio-NC2.0

Figure 1: Login screen

3 Home Page

After you log in, the Home Page is displayed. Refer to Figure Number 2 for Home Page.
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&
My Disposal in My Pending s
Todays Cases Undated Cases this Month o Mediation Corner
Civil 14 52 0 25 Pending in Mediation
Criminal 5 19 0 49 Mediation Cases Referred in this Month
Total 19 71 0 300 Completed in this Month
OCivil ©OCriminal ®Both  Top Pending Cases

Case Type wise Pie Chart

‘ Pendency Pie Chart

SHOW MENU

o

& &
)
e,cé +F

107

\, c"ﬂ

4
Y .

;-

ez~ ws?b d&

=y

&
&

2 \
e
& &

M Less Than2 Year 135 45%)
W 2To5Year 156 529
W 5To 10 Year 9 3%
W 10To 15 Year o 0%
M More Than 15 Year 0 D%

Figure 2: Home Page

Page 27 of 334




Supuser Manual

3.1 Home Page Features

The Home Page will display the features as shown in Figure Number 3.

Establishment box Search box Display Date Logout link
= DISTRICT AND SESSIONS COURT AURANGABAD Logout BNCZO
eCourtl, DIS*II:’[ v SHE SUMANT M. KOLHE e TS a
£ { Home 1 ¢ ;. Y b0 ee CQoceoeo
Al Courts
My Dispeosal in My Pending e
Todays Cases Undated Cases this Month s Mediation Corner Count
Chwdl iz 189 0 52 Pending in Mediation 0
Criminal 0 40 0 49 Mediation Cases Referred in this Month 1]
Tatal 12 25 0 301 Completed in this Mentl 1]

JChil OCnminal ®Both  Top Pending Cases

Pendency Pie Chart

Case Type wise Pie Chart

= |
fir}
z
1)

W LessThan 2 Yes 138 45%
2To § Vear i3 5%

STo10 Year 1 a%

]
n
W 10 To 15 Vear 0 0%
W More Than 15 Year O o=

Show Menu

Dashboard

Figure 3: Features of Home Page
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eCourtlsS [osmic + |
fi)

12
C

DISTRICT AND SESSIONS COURT AURANGABAD

—SHRIS.L. PATHAN(Inch

Navigation pane

rge)

supuser

Logout [ NC2.0
22122015 H

Coeeeo0

[*]

odays Cases

Undi

ited Cases

My Disposal in
this Month

My Pending
Cases

Mediation Corner

Count

Civil

Cri

1

N
I
)

3

240

Pending in Medlation

I

0

k||

0

46 Medlation Cases Referred In this Month

'S

1

r
]
2

3

286

Completed in this Month

[

OCivil

©OCriminal

®Both

Top Pending Cases [0

ase Type Bar Chart

‘ Pendency Pie Chart

4. Todays Cases Civil(1)
{\ Todays Cases Criminal(0)
i selectCourt

|

[l Calendar

Centre

W Upto 2 Years
W 2To5Years

W 57010 Years
W 10To15Years

W More Than 15 Year 0 0%

120 42%
130 45%
36 13%
0 0%

<0

Version:- NC2.0

Designed & Developed by National

Figure 4: Navigation and Shortcut pane

The features included in the Home Page are as described below:
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Show Menu tab

The Show Menu tab will display the Navigation pane. This tab is located on the left

hand side of the screen. The Navigation pane appears on the left side of the Home Page

from where you can access all the Menu Items. When you Click the “Show Menu” tab,
the system will display the Navigation pane. (Refer to Figure Number 4 for “Show
Menu” tab and Figure Number 4 for Navigation pane)

“Show Menu” tab for Navigation pane

DISTRICT AND SESSIONS COURT AURANGABAD Logout B NC2.0 11
eCourtlS ogrc- SHRI SUMANT M. KOLHE SUPUSET gy 062015 B
£/ Home / 1 [Seorch. Y Coeeeo
c
Todays Cases Undated Cases iy DIS[G?,?::]I“ i My Pending Cases Mediation Corner Count
Civil I 0 2 0 224 Pending in Mediation 0
Mediation Cases
LI I 2 Z 0 22 Referred in this Month 0
- Completed in this
Total / 3 4 0 276 Month 0
3 ! ©cvi ©crimnal @Both  Top Pending Cases [Tl
i}
=3 =
é Ca¥E Tyupeswimmy Click here for ‘ Pendency Pie Chart 1
\ . .
i Navigation
pane
W LessThanZYear 1356  49%
28 W 2Tob Year 118 43%
W 5To 10 Year e 8%
. 5 g W 10 To 15 Year 0 0%
- 1 1 -— 1 2 W More Than 16 Year 0 0%
—_—— e —
pe : eg, & i 3 & & Q@ & e -
& & \,ﬁf R o S S Q@‘Y @j 2F
L o P &
= A &5

Figure 5: "Show Menu"
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Home M
Master
Admin Menu

Process Masters

Filing Counter

Caveat Section

Fees

Registration Section
Case Allocation
Case Proceedings
Litigant Updations
Proceedings Reports
DJPMC

Appeals Information
Copying Branch

Legacy Data

o(o(j0|0|OfO|O|O(O|O|O[O|O|O(O|0O

Plead Guilty

Figure 6: Navigation pane

When you click on the menu, all the Menu Items will be displayed as a dropdown list.

Home N

Master

Admin Menu

Refile

Restore

Transfer of Case
Taken on Board

FProceeding Modification
Modify Case Details

Create Dashboard

View User Logs

Split Case

Year End Initialization

1A Modify Bussiness

Process Masters [+]

Figure 7: Navigation pane displaying Menu Items
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3.1.2 ecourtlS link
This link will take you back to the Home Page. For example, if you are on the Bailiff
(Add) screen and you want to view the Home Page for any reason, click == link. This link
is located on the upper right hand corner of the screen.
3.1.3 Establishment select box
The Establishment select box will display all the Establishments. You can select your
Establishment from this dropdown box.
Establishrvyent select box Logout link
* DISTRICT AND SESSIONS COURT AURANGABAD R ot = NC2.0
DISTRIC * SHRI SUMANT M. KOLHE court 07022015
3.1.4 Logout Link
Using the Logout linka you can move out from the current screen. This link is displayed
on every screen of all the features in the Registration module.
3.1.5 Date Display
The system displays the Current Date on the Home Page at the upper right corner of the
screen. You can use change the date using this a calendar icon.
Procedure to change the date displayed on the title bar
To change the Date, follow the steps given below:
1. Click the micon. The system will display the Select Date screen with the current
date in the Date field. (Refer to Figure Number 8)
Calect Dot
ar | o A [ n
Figure 8: Select Date screen
Select the Date from calendar control.
Click Go. The system will display the selected date at the upper right corner on
the menu bar.
3.1.6 Dashboard

The Dashboard interface displays important information (key performance) at a glance
using graphical elements such as Pie charts and Bar charts. The dashboard aims to help
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communicate the key information to the end users. This section covers in detail all the
features included in the dashboard. (Refer to Figure Number 9 for Dashboard)

All Courts
My Disposal in My Pending S
Todays Cases | Undated Cases this Month Casec Mediation Corner Count
Civil 0] 392 0] 492 Pending in Mediation 3
Criminal 0] 47 0] 49 Mediation Cases Referred in this Month 0
Total 0] 439 0 541 Completed in this Month 0]
ﬁ Civil ©Criminal ®Both Pending Cases |l
E ase Type wise Bar Chart Pendency Pie Chart
%

314

Less Than 2 Year 308

201

2To 5 Year

5 To 10 Year 3o

10 To 15 Year a

More Than 15 Year O

Dashboard
e

Figure 9: Dashboard

The dashboard displays the information given below:

1. Result set for Civil and Criminal Cases in table format. Here, the system displays the
Civil, Criminal, and Total (Civil and Criminal) in terms of Today’s Cases, Undated Cases,
My Disposal in this Month (Disposed Cases for this month), and My Pending Cases. The
table format will show the details given below:

0 Today’s Cases

0 Undated Cases

0 My Disposal in this Month

0 My Pending Cases

0 Total of all cases

(*Note: All the entries displayed in the screen shots are as examples only)
(&
Todays Cases Undated Cases M}:hliilsisnﬁgi;l‘in Myg::edsing

Ciwil 0 22 39 24
Criminal 0 2 0 2
Total 0 24 39 26

Figure 10: Case History screen
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The cases are displayed as links. When you click these links, the system will display the screen
pertaining to the selection. This screen will allow you to select the Criminal, Civil, or Both types
of cases. Depending on your selection, the system will display the list of the cases.

For example take Undated Cases; here the total numbers of cases are 22. This number is

displayed as a link (green in colour). When you click this number, the Undated Cases Report
screen is displayed. (Refer to the Figure Number 9a)

ft | DUPMC / Undated Cases Report / Report [ EE=T—h

Undated Cases Report
2 Both @ Civil 2 Criminal

L2] Coceoe0

View

Figure Number 10a: Undated Cases Report screen with View link

Choose the type of case, either Civil, Criminal or Both by selecting their respective radio
buttons and click View link. The system will display the List of the Undated Cases of that
particular date. (Refer to figure given below)

fi { DJPMC [/ Undated Cases Report / RepOl‘l |:IY

= <+ AutomaticZoom *=

DISTRICT AND SESSIONS COURT AURANGABAD
Undated Case List of:
Principal District and Sessions Judge, Abad.
SHRI SUMANT M. KOLHE
As on Date:02-06-2015

m

SHOW MEML

S.No. Case No. Party Name Next Date

Alkchil Bhartiya Grahak Panchayat, New Delhi . .
Vs Bindumadhav Batukbhairav Joshi LB LA
2) Civil Appeal/100127/2015  dstdst Vs rfsdf 01-01-2015

1) Reg.Civil Suit/100001/2011

The Report will display the Case No. (Number), Party Name, and the Next Date assigned to the

case. Similarly you can view the Today’s Cases, My Disposal in this Month, and My Pending
Cases.

2. Mediation Corner and Count :
Here, the Mediation details are displayed in a table format. It displays the cases that are

Pending in Mediation, Mediation Cases Referred in this Month, and the cases that have
Completed Mediation in this Month, Cases along with their count.

Mediation Corner Count

Pending in Mediation

Mediation Cases Referred in this Month

o= | =

Completed in this Month
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The figure above shows the count of cases that are Pending in Mediation and the Mediation
Cases Referred in This Month as 1. This count is displayed as a link. When you click this link, the

system will display the report. For example, take the count 1 of cases Pending in Mediation.

When you click this link the Pending Cases in Mediation report will be displayed. This report

will display details such as:

e Case Type with Registration Number and Year of Registration ===

e Reference Date

e Result

e Member Name

o (Refer to figure given below)

Back
DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF:SHRI SUMANT M. KOLHE
Principal District and Sessions Judge. Abad

Pending Cases in Mediation

Member Name

Mediation Member

Ooco e @ ® O

3. Viewing Pending Cases through the dashboard

Criminal =Both

Civil

Top Pending Cases |l

This block displays the list of Pending Cases. You can view the pending list for Civil, Criminal,

or Both the types of cases together. Here, you have to enter the number of pending cases

that you want to see in the Top field.

For example, if you enter the number 10 in the Top
display the list of top 10 Pending cases.

Procedure:

1 Select the radio button for Civil, Criminal, or Both.

Top

field, the system will

2. Enter the number of pending cases that you want to view in the Top field.

3. Click the Pending Cases View button. The system will display the list of top 10 Pending

cases. (Refer to Figure given below)

Pending Cases m

~ Click ‘View’ for Pending Cases report
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i / Home / (Seach.. ]¥
Ii::;. B Ez‘g;;galion
1) M.A.C.P./100754/2006 03-11-2006
2) Civil Appeali100099/2007 | 10-04-2007
3 M.A.C.P./100580/2008 06-08-2008
4 Civil Appeali100249/2008 | 29-08-2008
5 ggzz:%gzwzuos R
6) Civil Appeal/100317/2009 | 05-12-2009
7 Civil M.AJ100413/2009 | 22-12-2009
8) Civil Appeal/100003/2010 | 04-01-2010

Particulars of Offence.

Age

8 years 2 month 16
days

7 years 9 month 13
days
6 years 5 month 14
days

6 years 4 month 21
days

Hearing
Date

07-01-2015

13-01-2018

03-01-2015

03-01-2015

5years 6 month 1 days = 01-01-2015

5years 1 month 13
days

5 years 0 month 26
days

5years 0 month 13
days

07-01-2015

17-01-2015

07-01-2015

Search By Bar Code

Evidence

Hearing

Evidence

Judgment

Evidence Part Heard

Hearing

Report

Hearing

Figure 11: Pending Cases Report

(*Note: All the entries displayed in the screen shot are as examples only)

This report will show the Particulars of Offence with the details given below:

Cases

Date of Registration
Age

Hearing Date
Search By Bar Code

The Cases column displays the case details as a linkee=—=

Case Details

Case Status

Petitioner and Advocate

Respondent and Advocate

Acts

Subordinate Court Information

Writ Information

Case Transfer details between the Courts

. When you Click this link, the system
will display the “Case History” of that particular case. The Case History will display the case
information such as: (Refer to Figure Number 10 for Case History screen)

Incase you want to navigate back to the Home Page, Click Back link.
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Figure 12: Case Details
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4. Case Type Wise Chart

The following Chart displays the graphical representation of Case Type count. This chart

displays the total number of each Case Type. (Refer to Figure Number 13)

Case Type wise Bar Chart

34

12 - I3
M * _,\_ —oa
el P R -
& b A IR H
& '«7‘ AR
o -

F

Figure 13: Case Type Wise Pie Chart

(Note*: All the entries displayed in the screen shot are as examples only)

5. Pendency Pie Chart

Pie Chart is the circle graph used for presentation of Pending Cases data. This data is

represented in form of a circle with divided sections or segments. Each of these sections

or segments represents the percentage of pending cases. The pending cases are

grouped or classified according to the number of years they have been pending, as given

below:

Less Than 2 Years
2To 5 Years

5To 10 Years

10 To 15 Years
More Than 15 Years

O O O 0o o

The categories are marked with a color which makes it easy to identify and understand

the pendency of the cases at a glance. (Refer to figure given below)
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B les=Than2Year 135 45%

Bl 2ToSYear 124 1%

B STo10 Year 11 4%

B 10To 15 Year 0 0%

Bl More Than 15 Year 0 0%

The colors assigned are described in the table given below:
Table 3: Table for Color Code

S.No | Color Code used | Years Number of Cases | Pendency in Percentage
1 E Less Than 2 Year 135 45%
2 [m] 2to 5 Years 154 51%
3 E| 5 to 10 Years 11 4%
4 |E| 10To 15 0 0%
5 E More Than 15 Years 0 0%

The Pie Chart in Figure Number 12 displays the cases pending for “45 % of cases
Less than 2 Years displayed by IEI colour, “51 % of cases pending in the range of 2 to 5 Years

displayed by El colour, and 4% of cases pending between 5 to 10 years displayed by El
colour.
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Pendency Pie Chart

Il Less Than 2 Year 135 45%
B 2ToS5Year 154 51%
B 5To10 Year 11 4%
B 10To 15 Year o 0%
B More Than 15 Year 0O 0%

Figure 14: Pendency Pie Chart

When you place the mouse on a segment of the Pie Chart, the corresponding bar chart
will display the same data in a more detailed manner, which means that the bar chart
will display the total number of each pending Case Type. Refer to Figure given below.

Case Type wise Bar Chart

‘ Pendency Pie Chart

312

E Place mouse on the Pie
g chart segments to view
& the details on the Bar
chart
B Less Then 2 Yes
MW 2705 Year = -
80 M S To 10 Year 30 8%
e W 10 To 15 Year o 0%
; R " = 24 R . . : " ; 7 : ; N 14 W More Than 15 Year O 0%
'\"-%—r_\ Q-F i} —: < \-Z \;—v \&'\ %%_
F S R P e Pt
RS cfik,:;i}s‘gnq‘@’%iii;@ é-p_\-:; F&iﬁ S
Figure Number 14a: Pendency Pie Chart with details
3.1.7 Common icons
The menu bar will display some common icons on every screen. They are as shown below:
Breadcrumbs Edit icon 1 ort icon Colour
f / Filing Counter / Case and Caveat Filing / Add 0 7 "—%‘x B O Ceoe0

Figure 14b: Common icon¥ l

¢

New icon Delete icon Online Help
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Logout

link
Search t10x l

DISTRICTAN&SESSIONS COURT AURANGABAD court ENC__@.D
DISTRIC « SHRI SUMANY M. KOLHE . 20-01-2015 j
ft / Home / | | |Y I @@ Oocoee@eo0

Figure 14c: Refresh and Logout Icons

Icons and its Description

Table 4: Table for Icons and its Description

S.No | Icon Name of Icon Description

1 (+) New icon Click this icon to open a New
form.

2 . Edit icon Click this icon to open the form to
Modify the added details.

3 o Delete icon Click this icon to open the form

with Delete or Undelete options.

4 - Report icon Click this icon to display the
— Report.
5 (7 Online Help icon | Click this icon to display the

Online Help to assist you to use
the software application. It will
guide you to perform the tasks
successfully.

6 OC0®O0®eOo Colour icons Click any of these icons to change
the colour of the menu bar and
the navigation pane.

7 £ / Home / | Breadcrumbs Bread crumbs is the graphical

control element. The
Breadcrumbs trail keeps a track
of your location within the
application.

8 |Y Search box Enter your search criteria in the
Search box to access any menu
screen directly.
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ol

Time Table

Place the mouse on the “Time
Table” link to view Case Type
wise case schedule.

Refresh

Click this icon to refresh the
Home Page. This icon is placed
below the breadcrumbs towards
the right hand corner on the
screen.

Logout

Click this icon to go back to the
Login screen. This icon is placed
next to Log out link.

3.2 Shortcut Menus

Shortcut Menus have been included which will enable you to gain quick access to

Master

Admin Menu

Process Masters

Filing Counter

Caveat Section

g

-
o0 [+] oO|0O(jO0O|jCO|OC|O|]O|O

Registration Section
Case Allocation
Case Proceedings

Litigant Updations

DJPMC

Appeals Information
Copying Branch
Legacy Data

Plead Guilty

] Aerts (0 New )

. Todays Cases Civil(1)

£, Todays Cases Criminal(0)

fl SelectCourt

[ Ccalendar

A

x

=1

= |

o
[+)
m—F

Proceedings Reports  © [

*‘ .

Er— ¢ 0o0e0e0
& =
My Disposal in My Pending o
Q Todays Cases | Undated Cases this Month G Mediation Corner Count
civil 1 212 3 240 Pending In Medlation 3
Criminal 0 3 0 46 Mediation Cases Referred in this Month 4
Total 1 251 3 286 Completed in this Menth q
OCivil OCriminal ®Both  Top Pending Cases [JZ5
Case Type Bar Chart Pendency Pie Chart
83 8
Upto 2 Years 20 4%
2To 5 Years 130 45%

5To 10 Years 36 13%

10 To 15 Years 0 0%

More Than 15 Year 0 0%

any form in the module.
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Figure 14d: Shortcut menus

3.2.1 Search Box

The Search box will allow you to access the Case Registration options without using
the Navigation pane. You can type the search term in the search box and the system
will display the option of your choice. The Search box is located on the menu bar.

| 'Y

Figure 15: Search box

3.2.2 Alerts Menu

The Alerts menu is situated below the Navigation pane. This feature will display the
alerts concerning the cases that have been Transferred Out, Transferred In, and
Allocated. Refer Figure Number 14.

= 1

A Alerts (D New ) —_

Tedays Cases Civill25)

Alerts Menu

'y Todays Cases
= Criminal( 2}

B Calendar

Figure 16: Alerts Menu

When you click the Alerts Menu, the system will display the Alerts screen with the
details given below: (Refer to Figure Number 15)

e Type of Alert (New Alert)

The newly added alerts will be displayed as “New Alert” and the alerts that
have been viewed by the user will be without the New Alert tag.

e From

The “From” column will display the user link. (the user who sends the alert).

e Subject

The “Subject” column will display status of the case (Transfer Out, Transfer
In, and Allocated Cases)

e Date
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The “Date” column will display the date and the time of receiving the alert.

See Figure Number 17 given below.

User who Alerts
sends the
alerts From Subject Date
m\ court Transfer In 2015-01-16 14:43:38
Mew Alert court Transfer Qut | 2015-01-16 14:43:38
Mew Alert court Allocated Cases| 2015-01-16 14:43:38

Figure 17: Alerts Screen (with court user)

When you click the user link, (for example “court” user as shown in Figure Number 17) the

system will display the details given below:
1. The individual “Alerts” screen. (Refer to Figure Number 18)

2. The new alerts will be displayed as “New Alert”.

3. The user (court) is displayed as a link. When you click the user link, the individual Alert

will be displayed.

From court

To court

Subject  Transfer In

Date Time 2015-01-16 14:43:38

Message Total No of Cases Transferred To this Court in Last 15 days:0

Figure 18: Individual Alert message

4. The Individual Alert message will display the details given below:

e From
e To
e Subject

e Date and Time
e Message
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5. Once you have opened the alert message, the “New Alert” tag will disappear from the
Alerts screen.

6. The Individual Alert screen displays the Back and Print links.
7. To go back to navigation menu use Back link and to Print use the Print link.

8. To delete the alert message: Select the user checkbox and Click the Submit button.

3.2.3 Today’s Cases (Civil)

Today’s Cases will display the list of Todays Civil cases with case no,party name,Advocate deatils
as shown in the figure below.

[ Alerts {0 New )

Todays Cases Civil{a)
4. Todays Cases Criminal(2)
1 Calendar

Figure 19: Today's Cases Menu

Back
DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF:SHRI R.WV. DESHMUKH/SHRI A.N. KHADSE/SMT S.5. NAIR
Principal District and Sessions Judge, Abad./District Judge-5 and Addl. Sessions Judge, Abad./District Judge-7 and Addl. Sessions Judge, Abad.
Total Civil Cases Listed Today

X Cases Party Name Name of Advocate e Next Listing Date
No. Purpose
Hearing
Water land Management Institute Walmi A bad Soman D.V.
1) R.C.AJ100037/2009 | Vs .
Ravi Hemraj Jobanputra
Civil HDFC Bank Ltd Marvadkar M.D.
2) — Vs Go to Proceeding
M.A.1100398/2013 Shaikial Abdul Patel AlPathan
Government of Maharashtra Water Resource
3) Ciwvil Department RSt L -
M.A./100594/2013 Vs oK Gl [ Go to Proceeding |
5. 5. Deshmukh o
Government of Maharashtra Water Resource
4 Civil Department CHRE e Ly o
M.A./100595/2013 Vs [yEresiing

S.S. Deshmukh AK.Gawali
Government of Maharashtra Water Resource

o V. R. Sonvalkar
Ciwi Department
| M.A.J100596/2013 Vs 6o to Proceeding

5. 5. Deshmukh Gawali A K.

3.2.4 Today’s Cases (Criminal)

Clicking on this link will show the list of Todays Criminal cases with case no,party
name,Advocate deatils as shown in the figure below
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Back
DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF:SHRI R.V. DESHMUKH/SHRI A.N. KHADSE/SMT S.5. NAIR
Principal District and Sessions Judge, Abad./District Judge-5 and Addl. Sessions Judge, Abad./District Judge-7 and Addl. Sessions Judge, Abad.
Total Criminal Cases Listed Today

5r. No. Cases Party Name Name of Advocate Next Purpose Next Listing Date

Evidence
State of Maharashtra A PP

1) Sessions Case/100369/2014 Vs Go to Proceeding
Mangesh Chindha MNiakm Bhosale KG.

Charge
State of Maharashtra APP

2) Sessions Case/100003/2015 Vs Go to Proceeding
Shaikh Javed Shaikh Bashir Ghanekar MN.3

MO SAY ORDER

Wijay Govind Pawar Pawar G.D
3) Cri.Rev.App./100201/2015 Vs Go to Proceeding
Karan Vijay Pawar Pathrikar S.P.

[~ Alerts (0 Mew )

Todays Cases Civil(a)
., Todays Cases Criminal(2)
1 Calendar

Select court:

This option is given to change the court. User can select the required court using Court No
Down. After selecting court, press submit button to change court.

Select Court Name

*Court No 5-SHRIS.S. GOSAVI,D\B

Select
1-SHRI R.V. DESHMUKH/SHRI A.N. KHADSE/SMT S.S. NAIR,Principal District and Sessions Judge, Abad./District Judge-5 and Addl.
2-SHRI S.L. PATHAN, District Judge-1 and Addl. Sessions Judge, Abad.
3-SHRI S.A. UPADHYE,Adhoc District Judge 1 Asst. Sessions Judge Abad.
4-SHRI S.G. SHETE,District Judge-2 and Addl. Sessions Judge, Abad.

6-SHRI U.L. TELGAONKAR,District Judge-3 and Addl. Sessions Judge, Abad.
7-SHRIJ.N. RAJE, District Judge-8 and Addl. Sessions Judge, Abad.

8-SMT 5.5. NAIR,District Judge-7 and Asst. Sessions Judge Abad.

9-SHRI P.S. SHINDE, District Judge-5 and Addl. Sessions Judge, Abad.
10-SHRI R.R. KAKAMNL District Judge-6 and Addl. Sessions Judge, Abad.
11-SHRI D.K. ANBHULE,Adhoc District Judge-2 Asst. Sessions Judge Abad.
12-SHRI S.D. NIKAM,Adhoc District Judge-3 Asst. Sessions Judge Abad.

3.2.5 Calendar

The calendar displays the total number of Civil and Criminal cases for each day on
the calendar.
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0 mlerts ¢ 0 Mew )

Todays Cases Civil(a)
4. Todays Cases Criminal(2)
f1| Calendar

Procedure

1. Click the Calendar shortcut menu.

2. The system will display the Calendar with the total number of Civil and Criminal

cases listed for each day.

fr / Home

==

[ETT=— ) § Ooceeeo
June 2015 b
sun Mon Tue Wed Thu Fri Sat

1 2 3 4 g 8
=
7 8 9 1 1 12 13
uniay ] i Saurcay
14 15 16 17| 18 19 20
ey
[Criminal Cases & [Criminal Cases4 [ Criminal Cases 4 Criminal Cases 1 Criminal Cases 3
21 22 23 4 26
Suniey = JCiilCases 10 Yo G 14
28

Figure 20: Calendar

the calendar for all months.

5. Clickmarrow button to view the calendar for the next month.

Click marrow button to view the calendar for the previous month.

7. Click obutton to view the calendar for the current month.

3. The current date (today’s date) is displayed in yellow colour and the holidays are
displayed in red colour.
4. By default, the system will display the calendar for the current month. You can view
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4 Master

Master creation is the most important part of the system. The data entered in the
Master helps to make the transactions of every module meaningful, hassle free and
reduces the redundancy of data.

In CIS application, maintaining the Master data as per the option is mandatory. This task
is executed through supuser only. Some of the Master data is already provided like Case
Type, Designation, Purpose of Listing, Act Master, Short Orders, Document Type,
Disposal Type, Objection Type, District, Taluka, Village, Notice, Summons, Prayer
Master, Caste Master, Fees Type, Nature Type and Adjourn Master.

4.1 Configure Establishment

This option provides the facility to modify the Court Name and initialize various
parameters like Complainant Name, State, District, Taluka, whether the Court is an
Appellate Court, Mode of Filing (either Manual or Automated), to enable Hide Party

Case Type
Designation
Judge
Court

Act Master

Advocate

Notice
Summens
Prayer
Caste
Register

Judge Period
Palice Staticn
Purpose of Listing

Shert Orders
Subordinate Court

Document Type
Disposal Type

Objection Types
Case Type Label

feature.
DISTRICT and SESSIONS COURT AURANGABAD [ NC2.0
HHHHHH supuser )
Cr SHRI SUMANT M. KOLHE 26-03-2015 =
Home i/ Master / 1 (Seach.. ]V @@ CoeoecC
o|
Configure
F ctahlichment

Click “Configure
T Establishment” sub menu

Navigation pane
_

Figure 21: Navigation for "Modify Court Name" screen

To access the Modify Court Name screen follow the steps given below:

1.
2.
3.

On the Navigation pane, click the Master menu.

Then, click Configure Establishment sub menu. (Refer Figure Number 21)

When you Click Configure Establishment sub menu, the “Modify Court Name” screen
with all the details is displayed. (Refer to Figure Number 22)
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f | Master / Configure Establishment / Add : Y

Modify Court Name
*Court Name: | DISTRICT AND SESSIONS COURT AU

*Establishment Code: | MH2001

*Complainant Name: | State of Maharashtra-44 v

State: | MAHARASHTRA-1

*District: | Aurangabad-19 W

Taluka: | Aurangabad-5 W

civit [ 104288 | *vear:[2015 |
*Cﬂnwa\: *Year m
*Caveat Case I\o.: *Year

Appeliate Court: Party Hide:

Mode of Filing: * Manual " Automated
Mode of Copying: '* Manual " Automated

Mode of Nazarat: * Manual " Automated

Iy

7

L]
*meﬁmamwm ‘

| \

Qoceoeo

4,

4.1.1

Figure 22: Modify Court Name screen

Court Name (Modify)

In this option details like the Court Name, Establishment Code, Complainant Name,
State, District and Taluka are entered. Initialization of Civil, Criminal, Year and Caveat
Case Number is done here. Mode of Filing, Mode of Copying and Mode of Nazarat are
to be set as Manual or Automated as per the requirement. Check box for Party Hide can
be checked if the Hide Party feature has to be enabled and check box for Appellate
Court can be checked if Lower Court feature has to be enabled.

This option is used to modify the Court Name details that already exist in the database.
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ft | Master / Configure Establishment / Mndify

(Gearch. ]V

Modify Court Name
*Court Name | DISTRICT AND SESSIONS COURT AUI{

*Establishment Code: | MH2001

*Complainant Name: | State of Maharashira-44 b
State: | MAHARASHTRA-1

*District: | Aurangabad-19 ¥

Taluka: | Aurangabad-5 ¥

<cwi[ 104288 | "vear 2015 |
*Criminal *Year.
*Caveat Case No. "Year, m

Appellate Court: ¥ Party Hide

Mode of Filing: ® Manual ' Automated
Mode of Copying: '# Manual '’ Automated

Mode of Nazarat: '® Manual "' Automated

o o Coeeeo

M
'wmrﬂmamwsﬁﬂm |

‘.v“n'| |

Click the Edit icon

o vk W N e

Figure 23: Modify Court Name (Modify)

_ﬁ?

You can modify or update the required details.

message, “Modification Successful”.

7. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

which is located at the upper right corner on the menu bar.
The Modify Court Name screen is displayed. (Refer to Figure Number 23)

The system will also display all the information that already exists in the database.

Click Set Max No. if you want to initiate the Case Number or the Caveat Case Number.

Click Submit to save the information into the system. The system will display the

4.2 Case Type

This option provides the facility to add a Case Type and its details. The Case Types that
you enter should be unique throughout the State. Provision is given to enter the short
name of the Case Type. The Filing Number and Registration Number are maintained as
per the procedure adopted by the respective State and needs to be initialized on 1** of

January every year as per the court procedure.
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4.2.1 Case Type (Add)
This option provides the facility to add the Case Type details.
DISTRICT AND SESSIONS COURT AURANGABAD
DISTRIC ¥ SHRI SUMANT M. KOLHE
Home fr/mas (Seach.  ]Y
Click “Case Type”
- sub menu
gure
Case Type
Designation
Judge
Court
Judge Pericd
Police Station
End User
Purpose of Listing
Act Master
Short Orders Navigation
Suberdinate Court
Advocate —— pane
Document Type
Disposal Type
Notice
Summens
Prayer
Caste
Register
Obiection Types h

Enczo

b 02022015 13

@ 00 e 0@ C

Figure 24: Navigation for "Case Type (Add)" screen

To access the Case Type (Add) screen, follow the steps given below:

1. On the Navigation pane, click the Master menu.
2. Then, click Case Type sub menu. (Refer Figure Number 24)

3. When you Click Case Type sub menu, the “Case Type (Add)” screen with Civil as the

selected option is displayed. (Refer to Figure Number 25)

4. You can add a case type for Civil cases as well as Criminal cases. By default Civil is

displayed as the selected option.
5. For Criminal case, select the radio button for Criminal.
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ﬁ/MaslerfCaseType/Add ‘V Oy”ﬁ‘m_‘éwé’t‘ OOOO‘C‘
Case Type
*Case Type Code: National Code: l:l
*Short Form ‘ | *Case Type Name: | ‘
Case No.: l:l *Year. m
Petitioner Called as ‘ | Respondent Called as.| ‘
Reasonable Disposal Time: I:I Case Type Nature: ¥/ Civil Criminal

M.A.C.P Type

'ﬁfﬂ?m‘

FER I 74 ‘

Figure 25: Case Type (Add) screen

Procedure:

1.

No v wN

10.
11.
12.

13.

The Case Type Code is displayed in the Case Type Code select box. This Code is unique
and autogenerated by the system.

Enter the National Code in the National Code field.

Enter the short name of the case type in the Short Form field.

Enter the name of the case type in the Case Type Name field.

The Case Number is initiated and displayed by the system.

By default, the current year is displayed in the Year field.

Enter the name you want to assign the Petitioner in the Petitioner Called As field. The
Petitioner label can be replaced by the string entered in this textbox

Enter the name you want to assign to the Respondent in the Respondent Called As
field. The Respondent label can be replaced by the string entered in this textbox and
the Respondent.

Select the check box for M.A.C.P, if the case is an accident case.

By default, Civil is displayed as the selected case type nature

For Criminal nature of case type, select the radio button for Criminal.

You can also enter Short Form, Case Type Name, Respondent Name, and Petitioner
Name in local language also.

Click Submit to save the information into the system. The system will display the
message, “Addition Successful” after you have successfully added a Case Type to the
system.

14. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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Case Type (Modify)

This option provides the facility to modify the Case Type details that already exists in the

database.

£}/ Master / Case Type / Modify \:IY s @ﬁ _g»0

Case Type

*Case Type Code: | AC Cri.M.A.-46 L National Code: |:|

*Short Form: | AC Cri.M.A. *Case Type Name:

Case No.: |:| *Year m

Pelitioner Called as: | Respondent Called as: |

Reasonable Disposal Time:|:| Case Type Nature:  Civil @ Criminal
M.A.C.P Type:

| AC CMA. e |

md
|
|

Wlﬂ’ﬁ:| wﬁ?rrﬂw:‘l:|

0Oceoeo

4.2.3

© N o v s~ W NP

Figure 26: Case Type (Modify) screen

Click the Edit L icon which is located at the upper right corner on the menu bar.

The Case Type (Modify) screen is displayed. (Refer to Figure Number 26)

Select the Case Type Code from the Case Type Code select box.
The existing details for the selected Case Type are displayed.
Now you can modify update or the required details.

Click Set Max No. if you want to initiate the Case Number.

Click Submit to save the modified details into the system.

Click Submit to save the information into the system. The system will display the

message, “Maodification Successful”.

All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

Case Type (Delete)

This option provides the facility to Delete or Undelete the Case Type details that already

exists in the database.
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£t | Master / Case Type / Delete Y O/BELEDO Qooeoeon
Case Type
’GaseTypeCoce| AC Cri.M.A-46 \ National Coce.|:|
*Short Form: | AC CriMA. | *Case Type Name:
Case No.: D "Year:
Pefitioner Called as: | | Respondent Called as"
Reasonable Disposal Time: |:| Case Type Nature: -~ Civil ®' Criminal
MA.C.P Type:
e
. | AC CriMA. | "G SR 'TI‘ |
mm*ﬁ| | FF"'TF\LTTI‘ |
Display: ' Delete  ® Undelete

Figure 27: Case Type (Delete) screen

Procedure

Click Delete icon which is located at the upper right corner on the menu bar.
The Case Type (Delete) screen is displayed. (Refer to Figure Number 27)
Select the Case Type that you want to delete from the Case Type Code select box.

The existing Case Type details of the selected case type are displayed.
Select the Delete radio button to delete the selected Case Type. The details though
deleted will remain in the database. This deleted data can be retrieved using the

A WN R

Undelete radio button.
Select the Undelete radio button, to retrieve the deleted Case Type.

Click Submit to save the details into the system.
In case of Delete option, the system will display the message, “Deleted Successfully”.

© 0 N o

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

10 All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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Case Type (Report)

This option provides the facility to view the list of all the Case Types that exists in the

database. You can sort each column, copy, save, and print the report.

Y | Master / Case Type / Report

(eech. Y

Show _10 ¥ | entries

Case
Type * Case Type Name
Code

1

o~ e e e w N

- By

S

0
owing 1 to 10 of 99 entries

Civil Appeal
Misc.Civil Appeal

Land Ref.

Short Form

R.CA.
M.C.A
Civil M.A.
Civil Revn.
Civil Suit

Marriage Petn.

LAR.
Darkhast
LR.DKST.
Elec.Petn.

Civil/Criminal

Civil
Civil
Civil
Civil
Civil
Civil
Civil
Civil
Civil
Civil

Reg.
No./Year
1002689/2015
100195/2015
100392/2015
0/2013
0/2015
0/2015
100217/2013
0/2013
100504/2015
100001/2015

R WER TG

Fafira feare anffr
frrm fearft st

Search:
W™

Faftm feamft arfie
fovmim faah ot
feamit foves ot
foamt T
Feamtt

faeTe 3l

Y

FaeTs o

g > @ Ooeeeon

| copy || cav || Excel

Previous Next

Procedure
1. Click the ReportL—
2.
3. Select the number
Show |10 ¥ |entries
4,

Figure 28: Case Type (Report) screen

icon which is located at the upper right corner on the menu bar.

The Case Type (Report) screen is displayed. (Refer to Figure Number 28)

of entries you want to view from the Show entries

select

box.

To view the details of a particular Case, Enter search criteria in the Search box

| Search:

| The system will search using the search criteria and display

the details of the Case Type. For example, a part of the Case Name.
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5. You can sort the details of each column of the report. To sort, Click the arrow buttons
A

placed towards the upper right corner of each column. You can sort the details in

ascending, descending, and alphabetical order.

6. For example, in Case Type Code column, click the arrow

7. to sort Case Type Code column. This arrow is placed at the right corner of the
column. (Refer to the Figure given below)

Case

Type

Code

Click to sort

8. Similarly, you can sort the details of each column using the arrowa.

Previous Next |
9. Click Previous arrow to view the previous page and Next arrow to

move to the next page.

10. To Copy the Report, Click the button. The Report will be copied to the clipboard.
The system will display the message “Table Copied”. (Refer to Figure 29)

fX | Master / Case Type / Report :Y _;;@N UE =9 Qoeoeo
Tuy‘ CSV || Excel

show (107 entries Search |

E{E:e 4 CaseTypeName | ShortForm CivilCriminal ::?f.‘r'ear T TR AR i w0 m

1 Civil Appeal RCA. civil 1002892015 e Rt anfr Frafie et o fartt

2 Misc.Civil Appeal M.CA. P feamt anfie feamft

3 Civil M.A. i e feamft

4 Civil Revn. Table COp'ed fit gefidtem feat

5 Civil Suit fit 2 fearft

] Marriage Pet Copied 99 rows to the clipboard I feardt

7 Land Ref. LAR. Eilictakrd et

8 Darkhast il feamt

g LR.DKST. Ll TOUISTZUTY W LEERECHE I feadt

1 Elec.Petn. Civil 10000172015 TSI 3 fearft
Showing 1 to 10 of 99 entries Previous Next |

Figure 29: Copying Case Type Report

11. Click button to save the Report in your desired destination. The system will
display the “Save As” dialog box. (Refer to Figure Number 30 given below).
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§ Seets h 1503 modiebie, x |}
o8N T .= e
Crgonice v Hew folder = 9
Tavortes T Libraries O s E D
I Deskicp F :
& Downloads =
| Recent Places. | | ]
I'\.j
4 Libearies ¢
. enpter H
3 Docuners A o Give a name to
W Mk ¢ , L] Fm o
s Pcurs “% ... . the ‘Report’here
B videos i sytem ~—
1 Computer v QL delotech screenshe
(RPN ane Typa.co]

Save o type | Microsolt Office bacel Comma Separated |

# Hide Foldens.

Shevwing 1t 10 of 100 entrirs

L]

PSPl

Enceo
oz02.2015 3

OCceoeso

Figure 30: Save As dialog box

12. To Save the Report; Choose the destination (where you want to save), for example
Desktop or Documents, give a name to the Report in File Name field, and Click Save.

13. Click

Excel

same.

button, to save the Report in excel format. Follow steps 9, 10, 11 for the
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4.2.5 Case Type (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import = icon which is located at the upper right corner on the menu bar.
2. The Case Type (Import) screen is displayed. (Refer to Figure Number 31)

3. Browse and select the file to be imported and click on the Submit button.

i} DISTRICT AND SESSIONS COURT AURANGABAD Logout BHC2.0
supuser
eCourtls vsmcr - SHRI R.V. DESHMUKHISHRI A.N. KHADSE/SMT S.S. NAIR/SHRI T.V. NALAWADE - 12-01-2016 3
Master /| Case Type / Impo % L = =
k1 Master / Case Type / Import Y WA E£>»©® OCOoceoeo0

Browse... | No file selected. Submit

SHOW MENU

Figure 31: Case Type Import
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QQ [10 v Computer » HCLDISKG (E) » Downlosds » A E 2 h
= o=
Organize * New folder B== 0 @
-~ -~ Learn More | x
[ Favorites plane x ] E
4 = N
Bl Desktop | case_type t 12-01-2016.5q| 1 .11:{:'%0
5| Recent Places ] supuser_manual_01012016.doc 01
B Admin user manual (IEEE Stds)(1).doc ol ) @ O
4 Libraries @ﬂ Admin user manual {IEEE Stds).doc 1))
3 Documents 3 B fink-help08122015 xls 0¢
J“- Music B link-helpxls 0i Select a file to preview.
=/ Pictures m invoice.pdf 2i
EF Videos EH HighCourt_RQ (1)xds %
| 'TH 100008832660 8) pdf 2
1% Computer T Self_affidavit.pdf 0%
&, HoL piska (cy) i setup_espeak-1.48.04.exe 2%
a HCL_DISK2 (D:) /) AsharirSetup.exe 2~
—a HCL DISK3 (E) N . +
File name: ~ | [AiFiles () - J
[ open |+ [ concel |
I
Figure 31a: Case Type Import
4.2.6 Case Type (Export)

The SQL file can be generated using the Export option.

Procedure

1. Click the Export & icon which is located at the upper right corner on the menu bar.

2. The Case Type (Export) screen is displayed. (Refer to Figure Number 32).

3. The file case_type_t.sql which consists of the SQL statements to add the case types is
created automatically. This file can then be imported using the Import option.
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. DISTRICT AND SESSIONS COURT AURANGABAD cupuser Logout ® NC2.0
eCourtl$ ssmwcr - SHRIR.V. DESHMUKHISHRI AN, KHADSE/SMT $.5. NAIR/SHRI T.V. NALAWADE v 12.01-2016
£t | Master / Case Type / Export I:IY [+] & T‘—T:%e L = = e CQoeo0oe®0

--[ Current Memory Limit: 128M

[+] Backup of database 'aurdcis' of table "case_type_t' in progress
[+] Backup took 0 seconds to terminate

case type t 12-01-2016 sql

SHOW MENU

Figure 32: Case Type Export

4.3 Designation

This option provides the facility to enter the Designation details of the Judges. By
default the Designation Master data is provided. However, you can enter the
designations, if it is not available in the list.

4.3.1 Designation (Add)

This option provides the facility to add a Designation into the system.
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DISTRICT AND SESSIONS COURT AURANGABAD
SHRI SUMANT M. KOLHE

Encz.o

b 16032015 2

DISTRICT ~

Homa £ | Master | | [Seach. |Y @@ Ooeoec
Naster ot

Modify Court Name |

Nesionation Click “Designation” sub

Judge menu

Court \

Judge Period
Paolice Station
Purpose of Listing
Act Master

Short Orders
Subordinate Court

Advocate Navigation pane

Document Type

Disposal Type
Matice
Summons
Prayer

Caste

Register

Figure 33: Navigation for "Designation" screen

To access the Designation (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Designation sub menu. (Refer Figure Number 33)

3. When you Click Designation sub menu, the “Designation (Add)” screen is displayed.

(Refer to Figure Number 34)

! Master / Designation / Add hd O rHFlLEi@@® OO OO0

Figure 34: Designation (Add) screen

Procedure

1. By default, the Designation Code is displayed. This Designation Code is unique and

autogenerated.
2. Enter the designation in the Designation field.
3. Enter designation in local language also.

Click Submit to save the information into the system. The system will display the

message, “Addition Successful”.

5. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.3.2 Designation (Modify)

This option provides the facility to modify the Designation details that already exists in

the database.
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¥ / Master / Designation / Modify Y © T 0s OoCcC@oe o0

#
§
()

Designation

*Designation Cede” | Adhoc District Judge 1 Addl. Sessicns ¥

“Designation: | Adhoc District Judge 1_Addl. Sessions Ju

=TS
oz | e TR ST € 7 3T W ey

Figure 35: Designation (Modify)

Procedure
1. Click the Edit icon V4 which is located at the upper right corner on the menu bar.
2. The Designation (Modify) screen is displayed. (Refer to Figure Number 35)
3. Select the designation from the Designation Code select box.
4. The existing details are displayed.
5. You can now modify the details.
6. Click Submit to save the information into the system. The system will display the

message, “Modification Successful”.

7. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
4.3.3 Designation (Delete)
This option provides the facility to Delete or Undelete the Designation details that
already exists in the database.
£ / Master / Designation / Delete Y CrRFiEmO® CO®O®O0
Designation
T emeraton. [ Dot o S
* TEATH ‘ T TSRl FOTATR ¢ T 3T §F S aTaTe {
| submu |
Figure 36: Designation (Delete) screen
Procedure
Click Delete icon which is located at the upper right corner on the menu bar.
The Designation (Delete) screen is displayed. (Refer to Figure Number 36)

3. Select the designation that you want to delete or undelete from the Designation Code
select box.

4. Select the Delete radio button to delete the selected Case Type. The details though
deleted will remain in the database. This deleted data can be retrieved using the
Undelete radio button.

5. Select the Undelete radio button to retrieve the deleted details.
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6. In case of Delete option, the system will display the message, “Deletion Successful”.

7. In case of UnDelete, the system will display the message, “UnDeletion Successful”.

4.3.4

Designation (Report)

This option provides the facility to view the Designation list. You can sort each column,

copy, save, and print the report.

Code
1

ft J Master / Designation / Report

[EET ) §

Show |10 ¥ |entries

Designation 4 Designation

Principal District and Sessions Judge Abad
District Judge-5 and Addl Sessions Judge Abad
District Judge-7 and Addl Sessions Judge Abad
District Judge-1 and Addl Sessions Judge Abad
District Judge-2 and Addl Sessions Judge Abad
Adhoc District Judge-2 Asst Sessions Judge Abad
District Judge-6 and Addl Sessions Judge Abad
District Judge-3 and Addl Sessions Judge Abad
District Judge-4 and Addl Sessions Judge Abad

Adhec District Judge 1 Addl Sessions Judge Abad

Showing 1 to 10 of 18 entries

Search
Leoizy
9H@ ToieeT @ § saraneinr AEmag
ToeeT FaraRiTer & T Higiad O3 Faranaer e
TeeT 7araRiTar 7 7 Hiaied O3 saranardeEs

TegT 7aranivar ¢ T Fianed &9 FaETeeEEE

ToegT =aranriTer 2 7 Hiaied §9 saranaeraEs

e TolegT =aTaTeieI @ HEl 69 FOTeEitay
TSi=FT =aTameiTer 6 @ HiRed & AT s
ToegT =araneier 3 9 HiaRed g Faraetae

TSoaT FAIAR ¥ @ ATaNFd & raaastae

AeY Toiea ~ATaATENel ¢ g Hig §9 FaETayHEn

Previous Next |

2

=2
i 3
z 7
ﬁ 5
8
9
10
Procedure

Figure 37: Designation (Report) screen

1. Select the Report icon L—1 which is located at the upper right corner on the menu bar.

2. The Designation Report is displayed. (Refer to Figure Number 37)

3. Select the number

Show

10

¥ | entries

select box.

of entries you want to view from the Show entries

4. To view the details of a particular Case, Enter a part of the Designation as the search

criteria in the Search box

Search:

the search criteria and display the Designation details.

The system will search using

ik
5. You can sort the details of each column of the report. To sort, Click the arrow buttons
placed towards the upper right corner of each column. You can sort the details in ascending and

descending order.

r Y
6. For example, to sort Case Type Code column, Click the arrow to sort the details of
the column

Case
Type “N
Code \
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Similarly, you can sort the details of each column using the arrow El

Previous Next )

Previous

to view the next page.

To Copy the Report, Click the

Copy

to view the previous page and Next arrow

button. The Report will be copied to the clipboard.

The system will display the message “Table Copied”. (Refer to Figure Number 38)

Show

Code

1
2

3

SHOW MENU

7
8
9
10

% / Master / Designation / Report

Showing 1 to 10 of 18 entries

(each Y

10 v entries

Designation , Designation

Principal District and Sessions Judge Abad
District Judge-5 and Addl Sessions Judge Abad
District Judge-7 and Addl Sessions Judge Abad

District Judge-1 and Addl Sessions Judge Abad

Cs,rZLE=»>® Coe@eoe®0

csV || Excel
Search
EH
T o6 T § waraneier AEmae

ToiogT 7T 5 T HiaRad 99 saanesias
TSiogT FaTaTeieT 7 @ Ao e 99 saanaursiasg

TSToRT FATITET ¢ T JTNEF FF FAERRiET

District Judge-
Adhoc District
District Judge-

District Judge-

Copied 18 rows to the clipboard,

District Judge-
Adhoc District

Table copied

FATOTERIHET
prETTeREEE
FaTaTErr AT
TR
FaTRRGEtEE

FaTETRrEHEE
Previous Next |

CSW

10. Click

Figure 38: Copying Designation Report

button to save the Report in your desired destination. The display the

“Save As” dialog box is displayed. (Refer to Figure number 39 given below).

G Save As
@\:‘J‘;‘ll Desktop »
Organize » New folder
4750 Favorites =
Bl Desktop

& Downloads

1 Recent Places | _

4 Libraries
4 3 Documents
> rJ“- Music
> (&= Pictures

> B Videos

4 (M Computer -

File name: Designation.csv

+ | #3 ||| Search Desktop

Libraries
Systemn Folder
i

2

hel
System Folder

Search
. Computer the ‘Report’ here
| 5o Folder
@’ Network FEET @ T AT e
System Fold
ystem Folder e 5 @ AT # e e
ki 3i-Infotech screenshots TTATETSr 7 T AT § rOr e HiaTe

Give a name to

(&) [1Die W %) eCourts x \ [all=le] = |
/ —_
o 2 =
— ogout [#
(7] supuser Logout % NC2.0

16.03-2015 &

Csr%E»® OOC00@O0

m

o e

ZTATERST @ T TR T AT

Save as fype: | Microsoft Office Excel Comma Separated Values File | f

'] FaraTEirer 2 9 Afcisd §4 ~aaieaiae

“ Hide Folders

8T FATATEer2 @ WET A oA

FTERTer 6 7 HATES 6 rAane A

3
9
10

District Judge-3 and Addl Sessions Judge Abad
District Judge-4 and Addl Sessions Judge Abad

Adhoc District Judge 1 Addl Sessions Judge Abad

Toioer =ararier 3 9 AaRad w3 ~graerare

Slogl FAIATENsT ¥ T HIORTd T w a3

i ToeET SATIe R ¢ 7 3T TF SRt

Showing 1 to 10 of 18 entries

Previous Next |

Figure 39: Save As dialog box
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Figure 39: Save As dialog box

11. To Save the Report; Choose the destination, for example Desktop or Documents, give a
name to the Report in File Name text box, and Click Save.

12. The Report will be saved in the chosen destination in the system

Excel
13. Click button, to save the Report in excel format.

4.3.5 Designation (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import = icon which is located at the upper right corner on the menu bar.
2. The Designation (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type
Import).
4.3.6 Designation (Export)

The SQL file can be generated using the Export option.

Procedure
1. Click the Export @ icon which is located at the upper right corner on the menu bar.

2. The Designation (Export) screen is displayed.

3. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export).

4.4 Judge
This option provides the facility to enter the Judge details like Judge Code, Judge Name

and Judicial Officer Code. It is important to maintain this master for the purpose of
generating various reports, assigning cases and to monitor Judge’s performance report.
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44.1 Judge (Add)
This option provides the facility to add details of the Judge.
DISTRICT AND SESSIONS COURT AURANGABAD ENC2.0
DISTRIC + SHRI SUMANT M. KOLHE S 16032015 22
Home £t | Master / | [Seach Y 08 OO0 00C
o
Medify Court Name
Case Type
| uesigriduon
— T Click “Judge” sub menu
Judge Period

Police Station
Purpose of Listing
Act Master

Short Orders
Suberdinate Court
Advocate
Document Type
Disposal Type
Notice

Navigation pane

Summons

Prayer ————

Caste

Register
Objection Types
Case Type Label

Distrirt

Figure 40: Navigation for "Judge" screen
To access the Judge (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Judge sub menu. (Refer Figure Number 40)
3. When you click Judge sub menu, the “Judge (Add)” screen is displayed. (Refer to Figure
Number 41)

1 / Master / Judge / Add [Seach.. ]V O, G lE=»® OCOOC@©eO0

[ol
[}
[}

*Judge Serial No. [ 30

ge Name: |

*Judicial Officer Code

FATET
sz | |

Figure 41: Judge (Add) screen
Procedure
1. By default the system will display the Judge Serial Number.
Enter the name of the Judge that you want to add in the Judge Name field.
Enter the State Code and JO Code in the Judicial Officer Code field.

Enter the name of the Judge in local language also.

LA

Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.
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6. The mandatory fields are marked with an asterix(*). Please fill all mandatory fields

4.4.2 Judge (Modify)

This option provides the facility to modify the Judge details that already exist in the

database.

& / Master / Judge / Modify [Seach.. ] ¥

Judge

Serial No.:| DR. N. M. SAKARKAR-11

J e Name ‘E-R N. M. SAKARKAR

*Judicial Officer Code: | 13 34

Qs HFUE®»O® OO0 0 e0

FRTET

* TR ‘?f . T

Figure 42: Judge (Modify) screen

Procedure

P w N

Judicial Officer Code.
You can now modify the details.

Y

message, “Modification Successful”.

Click the Edit icon Ll which is located at the upper right corner on the menu bar.
The Judge (Modify) screen is displayed. (Refer Figure Number 42)
Select the name of the Judge that you want to modify from the Judge Serial No. field.

The system will display all the details like Judge Name (in local language also) and

Click Submit to save the information into the system. The system will display the

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.4.3 Judge (Delete)

This option provides the facility to
exists in the database.

Delete or Undelete the Judge details that already

X | Master / Judge / Delete Y

Judge

*Judge Serial No DR. M. M. SAKARKAR-11

me |DR N. M. SAKARKAR

udicial Officer Code: | 13 34

FRTET

‘?J:ri:r'-."rarlgf AH HiLEHT

Display Delete ® Undelete

Figure 43: Judge (Delete) screen

Procedure
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iy
Click Delete icon H which is located at the upper right corner on the menu bar.

1
The Judge (Delete) screen is displayed. (Refer Figure Number 43)

3. Select the Judge that you want to delete or undelete from the Judge Serial No. select
box.

4. The existing Judge details are displayed.

5. Select the Delete radio button to delete the selected Judge details. The details though
deleted will remain in the database. This data can be retrieved by using the Undelete
radio button.

6. Select the Undelete radio button to retrieve the deleted details.

7. In case of Delete option, the system will display the message, “Deleted Successfully”.

8 In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

4.4.4 Judge (Report)
This report lists the entered names of the Judges. This option provides the facility to sort
each column, copy, save, and print the report.
¥ / Master / Judge / Report [Seach Y [+ ﬁse L = B @ [Nl NoN Ne)
Show |10 ¥ |entries Search
Judge
izfial 4 Judge STATE CODE Judicial Officer Code =TTt
1 SHRI T.V. NALAWADE 0
= 2 SHRI R R. KADAM 67 9 .’ AR FeH
i SHRI S.D. AGRAWAL 16 A TH ST FHaara
E WVACANT-1 0 Tard -2
SHRI B.P. PATIL 1 63 A
SHRI S.N. PATHAK 11 53 1. TH O JTow
T SHRI S R. KADAM 68 . TH.AR. FeH
8 SHRI 0 AT
9 SHRI S. B. KACHARE 67 4 A oH 47 FE]
10 SHRI D.J. SHEGOKAR 10 38 AT B ER
Showing 1 to 10 of 29 entries Previcus Next
Figure 44: Judge (Report) screen
Procedure

1. Select the Report icon L—lwhich is located on the upper right corner on the menu bar.

2. The Judge Report is displayed. (Refer to Figure Number 44)

3. Select the number of entries you want to view from the Show entries

Show |10 ¥ |entries

select box.
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4. To view the details of a selected Case, type a part of the Judge Name as the search

Search:

criteria in the

Search box. The system will search using
the search criteria and display the Judge details.

5. You can sort the details of each column of the report. To sort, Click the arrow buttons
k
pIaced towards the upper right corner of each column. You can sort the details in

ascending and descending order.

6. For example, to sort Judge Serial No. column, Click the arrow to sort the details of
the column. (Refer to the Figure given below)

Judge
Serial
it \@Hck to sort

ak
7. Similarly, you can sort the details of each column using the arrow.

Previous Next

8. Click Previous arrow to view the previous page and Next arrow to

view the next page.

Copy

9. To Copy the Report, Click the
The system will display the message “Table Copied”. (Refer to Figure given below)

button. The Report will be copied to the clipboard.

12 / Master / Judge / Report :Y 0 ﬁ" ﬁse L = e Q [l Mol Mo
Ccsv Excel

Show |10 ¥ |entries Search:

Judge
Serial *
No.

Judge STATE CODE Judicial Officer Code =graTeftar

1 SHRI T.V. NALAWADE

0

5 2 SHRI R.R. KADAM 67 9 A AR HR FHeH
i 3 SHRI S.D. AGRAWAL 16 AT TH.ET. Huare
% VACANT-1 0 Rad -0
SHRI B.P. PATIL AT T 9T
SHRI S.N. PATHAK - T, T
7 SHRI S R. KADAM Table Copled HR.FEH
g i Copied 29 rows to the clipboard.
9 SHRI S. B. KACHAI Gik-oere
10 SHRI D.J. SHEGOK . IR
Showing 1 to 10 of 29 entries Previous Next
Figure 44a: Copying Judge Report
Csv
10. Click button to save the Report in your desired destination. The system will

display the “Save As” dialog box. (Refer to Figure Number 44b given below).
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— T
© SaveAs ] [ours x Y =3 =1 e
@\t)vll Desktop » - | LS | | Searc 2| “’ =
Organize New folder S (7] supuser {5_03_25:(:50
g & = -
497 Favorites MR | ihraries | [+ ﬁw LE@»® OCoo0e0
Pl Desktop System Folder =
-
& Downloads
£l Recent Places | hdl
I JQ System Folder Copy || €SV || Excel
@O X i
45 Libraries Give a name to h
> L Computer p )
= Doctiments O o Folger the ‘Report’ here
> @ Music \ =aTeaT
&= Pictures 'y Network
B videos tL\ System Folder
>
. AN AL HEH
48 Computer - EE 3i-Infotech screenshots - %
3T 3Eare
File name: Judge.csv - A
Save as type: | Microsoft Office Excel Comma Separated Values File / '] B
Y S— -
“ Hide Folders save | e Gascel | A TH TR T
A AR FCH
3 SHRI 0 A
9 SHRI §. B. KACHARE 67 4 7 TH 41 FEl
10 SHRI D.J. SHEGOKAR 10 38 a1 X IEE
Showing 1 to 10 of 29 entries Previous Next

Figure 45: Save As dialog box

11. To Save the Report; Choose a destination, for example Desktop or Documents, give a
name to the Report in File Name text box, and Click Save.

12. The Report will be saved in the chosen destination in the system.

Excel
13. Click :Ibutton, to save the Report in excel sheet format. Follow steps 09, 10, and
11 for the same.

4.4.5 Judge (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
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1. Click the Import == icon which is located at the upper right corner on the menu bar.
2. The Judge (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type
Import).
4.4.6 Judge (Export)

The SQL file can be generated using the Export option.

Procedure
1. Click the Export @ icon which is located at the upper right corner on the menu bar.
2. The Judge (Export) screen is displayed.

3. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.5 Court

This option provides the facility to enter the Court details. It consists of Court Number
and Room Number respectively. However, more than one room number may be allotted
to one court also.

4.5.1 Court Name (Add)

This option provides the facility to add a Court Name.
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Home

DISTRICT AND SESSIONS COURT AURANGABAD ENC2.0
DISTRIC * SHRI SUMANT M. KOLHE supuset 16.03-2015 2
f I Master | Beach ]V @ Ooceaoec

viaster

Judge
Court

Natice

Prayer
Caste
Register

Distrirt

Medify Court Name
Case Type
Designation

Judge Perio e ——
Police Station
Purpose of Listing
Act Master

Short Orders
Suberdinate Court
Advocate
Document Type
Disposal Type

Summeons

Objection Types
Case Type Label

—

Click “Court” sub menu ‘

—— Navigation pane ‘

Figure 46: Navigation for “Court Name (Add)" screen

To access the Court Name (Add) screen, follow the steps given below:

1. On the Navigation pane, click the Master menu.
2. Then, click Court sub menu. (Refer Figure Number 46)
3. When you click Court sub menu, the “Court Name (Add)” screen is displayed. (Refer to
Figure Number 47)
X ; Master / Court / Add Y © » T O © O ocCe o e O
Figure 47: Court Name (Add) screen
Procedure
1. By default, the court number is displayed in the Court No. field.
2. Enter the Room Number that you want to assign to the Court in the Room Number
field.
3. Select the check box for Principal Court if it is a Principal Court.
Click Submit to save the data into the system. The system will display the message,
“Addition Successful”.
5. The mandatory field is marked with an asterix (*). Please fill the mandatory fields.
4.5.2 Court Name (Modify)

This option provides the facility to modify the Court Name details that already exists in
the database.
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£ / Master / Court / Modify (Seach ¥V ©C 50 ®© CoeeecC

Court Name
*Court No.:[ 2

Figure 48: Court Name (Modify) screen

i
Click the Edit icon L lwhich is located at the upper right corner on the menu bar.

1.
2. The Court Name (Modify) screen is displayed. (Refer Figure Number 48)
3. Select the court number from the Court No. field.
4. The existing details are displayed.
5. You can now modify or update the details.
6. Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.
7. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
4.5.3 Court Name (Delete)
This option provides the facility to Delete or Undelete the Court Name details that
already exists in the database.
X ; Master / Court / Delete Y Q%0 ® Oo0ce®oeo
Court Name
Rr.
[ suom |

Figure 49: Court Name (Delete) screen

Click Delete icon which is located at the upper right corner on the menu bar.
The Court Name (Delete) screen is displayed. (Refer Figure Number 48)

Select the Court Number that you want to delete or undelete from the Court No. select
box.

The existing details are displayed.

Select the Delete radio button to Delete the selected Court Name details. The details
though deleted will remain in the database. This data can be retrieved using the
Undelete radio button.

Select the Undelete radio button to retrieve the deleted Court Name.

In case of Delete option, the system will display the message, “Deleted Successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.
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4.5.4 Court Name (Report)

This report includes the lists of the Court Names that already exist in the database. You
can sort each column, copy, save, and print the report.

1k / Master / Court / Report [Seach ¥ [+ 4 "—?& = (7] Coeoe0

Show |10 ¥ | entries Search:
Court No. “ | Room Number
1 1
2 2

7 7
8 8
9 9

10 10
Showing 1 to 10 of 14 entries Previous MNext

Figure 50: Court Name (Report) screen

1. Select the Reporticon = which is located on the upper right corner on the menu bar.

2. The Court Report is displayed. (Refer to Figure Number 50)

3. For features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type
Report).

4. Click the hyperlink (text in blue) in step 3 to view the features of the Report.

4.6 Judge Period

This option is used to enter the Joining date or the Relieving details of the selected
Judge for the selected court. It uses the data entered in Designation, Judge and Court
Masters respectively. Whenever a Judge is transferred to a particular court the
information about the Judge needs to be entered in this master.

4.6.1 Judge Period (Add)
This option provides the facility to add a Judge Period.
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DISTRICT AND SESSIONS COURT AURANGABAD
SHRI SUMANT M. KOLHE

(Seach. ]V

EnC2.0

e 16.03.2015 2

DISTRIC ¥

Tome fi / Master / | 0@ CceoecC

Master o
Medify Court Name
Case Type
Designation

Judae Period S —— Click “Judge Period" Sub
Police Station

Purpose of Listing menu
Act Master

Short Orders
Suberdinate Court
Advocate
Document Type
Disposal Type
Notice Navigation pane
Summeons
Prayer

Caste

Register
Objection Types
Case Type Label

Distrirt

Figure 51: Navigation for “Judge Period (Report)" screen

To access the Judge Period (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Judge Period sub menu. (Refer Figure Number 51)

3. When you click Judge Period sub menu, the “Judge (Add)” screen is displayed. (Refer to

Figure Number 52)

(Beach ] ¥ ©sr 0O @
Judge Period

£k / Master / Judge Period / Add Coceo®eo0

“Court No.: | Select v
® Joining Relisving
*Judge: | Select v ‘
* Judicial Officer Code: |
* Judge Designation: | Select v
*From Date: =)
To Date:
ncharge:
(==

Figure 52: Judge (Add) screen
Procedure

1. Select the Court from the Court No. select box.

2. Choose Joining or Relieving by selecting the respective radio buttons.

w

box.

The Judicial Officer Code is displayed.

Select From Date and To Date from the calendar control.

N o v &

Select the Incharge check box if the Judge is an Incharge.

Select the designation of the Judge from the Judge Designation select box.

Select the Judge that you want to assign to the selected Court No. from the Judge select
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Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.
The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

Judge Period (Modify)

This option provides the facility to modify the Judge Period Details that already exists in
the database.

£t ; Master / Judge Period / Modify [(Beach . ¥ O, L © Oceeec
Judge Period
*Court No.: ‘ 2 v ‘
SHRI S.L. PATHAN-24

District Judge-1 and Addl_Sessions Ji v |

e: | 09-06-2014 ]

Figure 53: Judge Period (Modify) screen

i
Click the Edit icon L= lwhich is located at the upper right corner on the menu bar.

The Judge Period (Modify) screen is displayed. (Refer to Figure 53)
Select the Court Number from the Court No. field.
Select the Judge from the Judge select box.

The exiting details are displayed.

You can now modify or update the details.

Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

Judge Period (Report)
This Report lists the work duration and other details of all the Judges attached to a
particular court. You can to sort each column, copy, save, and print the report.
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Show |10 ¥ |entries
Court
No. Judge
SHRI TV. NALAWADE

SHRI SANGITRAO S. PATIL

SHRI RAMESH R.
DESHMUKH(Incharge)

1

1

1

1 SHRI B.P. PATIL

1 MS §.5. SAWANT(Incharge)
1

1

2

SHOW MENU

SHRI S.G. SHETE(Incharge)
SHRI SUMANT M. KOLHE
SHRI R R. KADAM

2 SHRI R.R. KADAM

2 SHRI RR. KADAM

Showing 1 to 10 of 64 entries

% / Master / Judge Period / Report [Seach ] Y = @ Ooceoeo0

Copy || €SV || Excel
Search:

From Date To Date Judge Designation

08-06-2009 15-04-2011 Principal District and Sessions Judge, Abad

18-04-2011 09-06-2013 Principal District and Sessions Judge, Abad

01-06-2013 22-07-2013 Principal District and Sessions Judge, Abad

10-06-2013 10-06-2013 Principal District and Sessions Judge, Abad

23-07-2013 01-08-2013 Principal District and Sessions Judge, Abad

02-08-2013 04-08-2013 Principal District and Sessions Judge, Abad

05-08-2013 Principal District and Sessions Judge, Abad

01-06-2010 04-02-2012 E\:‘s‘:[;ct Judge-2 and Addl. Sessions Judge,

04022012 14.03.2012 District Judge-1 and Addl. Sessions Judge,

Abad

14.03-2012 08-06-2012 E\ﬁr;:t Judge-2 and Addl. Sessions Judge,

Previous Next p

Figure 53a: Judge Period (Report) screen

Procedure

1. Select the Reporticon

which is located at the upper right corner on the menu bar.

2. The Judge Period (Report) is displayed.

3. For features of this option For features of this option Please refer to the Procedure of
Section 4.2.4 (Case Type Report)

4. Click the hyperlink (text in blue) in step number 3 to view the Report features.

4.7 Police Station

This option is used to enter the Police Station details. It is required to enter all the
mandatory fields. The Police Station details are fetched in Criminal Case filing option.
More than one court can be assigned to one Police Station.

4.7.1 Police Station (Add)

This option provides the facility to add a Police Station details into the system.
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DISTRICT AND SESSIONS COURT AURANGABAD ENC2.0
DISTRIC * SHRI SUMANT M. KOLHE supuset 16.03-2015 2

Home # [fi 1 Master 1 (Beach Y @ 0Ooceoec

Medify Court Name
Case Type
Designation

Judge

Court

Police Station

Purpose of Listing \ Click “Police Station”
Act Master

Short Orders SUb menu
Suberdinate Court
Advocate
Document Type
Disposal Type
Natice

Summons Navigation pane

Prayer

Caste —
Register

Objection Types

Case Type Label

Distrirt

Figure 54: Navigation for "Police Station (Add) screen
To access the Police Station (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Police Station sub menu. (Refer Figure Number 54)
3. When you click Police Station sub menu, the “Police Station (Add)” screen is displayed.
(Refer to Figure 55)

1k / Master / Police Station / Add [Seach ¥ [+ 4 ]‘—?ée = = e O0Oeoe0
Police Station
*Police Station Code: | 51 Naticnal Code ’—‘
*Police Station: Officer Incharge: |
*District: | Aurangabad-19 v Address:
"Taluka | Select v P
Phone No l:l *Area Court Number ?I‘Eslﬁél SUMANT M. KOLHE
2/SHRI S.L. PATHAN
MobileNo:[ | 4/SHRI S.G. SHETE
5/SHRI S.5. GOSAVI
Eo | | 6/SHRI M.V. DESHPANDE -

Press Ctrl Key for Multiple Selection

ety aor: |

T
|
|

Figure 55: Police Station (Add) screen

Procedure
1 By default, the Police Station Code and the District are displayed.

2 Enter the name of the police station in the Police Station field. Please enter in local
language also.

Enter the National Code in the National Code field.

4. Enter the name of the Officer Incharge in the Officer Incharge field.

Page 78 of 334




B Y 00 N o U

iy

4.7.2

LA A .

Supuser Manual

Select the Taluka from the Taluka select box.

Enter the address of the police station in the Address field.
Enter the phone number in the Phone Number field.

Enter the mobile number in the Mobile Number field.

Enter the email in the email field.

. Select the Area Court Number from the Area Court Number select box. You can select

more than one area court number using the Control (Ctrl) key and the mouse. This
control key (Ctrl) key is placed on lower left corner of the keyboard.

To select multiple Area Court Number, Press Ctrl key and Click (Ctrl +Click) on the Area
Court Number. Perform both the actions (Ctrl + Click) together.

You can also enter the Officer Incharge and Address in local language also.

Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.
The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

Police Station (Modify)

This option provides the facility to modify the Police Station details that you have
already added in the software.

DISTRICT and SESSIONS COURT AURANGABAD B NC 2.0
= supuser [
DISTRIC * SHRI SUMANT M. KOLHE " 18-03-2015 &

£k | Master / Police Station / Modify [Seach. Y CQr % E>»@® OCceoe0

Police Station
ation Code: | AJINTHA-32 v Nation.

od —|

ation: | AJINTHA Offic

t ‘ Aurangabad-19 '|

*Taluka ‘ Aurangabad-5 '|

- Select
Poneto[ ] Area Coutt Number | 4aHR| SUMANT M. KOLHE
2/SHRI S.L. PATHAN
MobileNo:[ | 4SHRI S G SHETE
5/SHRI 5.5. GOSAVI
Emait | E/SHRI M.V. DESHPANDE .
Press Ctrl Key for Multiple Selection

“aiefe oo [ s

IS
|

Figure 56: Police Station (Modify) screen

Click the Edit icon L=_lwhich is located at the upper right corner on the menu bar.

The Police Station (Modify) screen is displayed. (Refer to Figure 56)
Select the Police Station Code from the Police Station Code field.

The existing details are displayed.
You can now modify or update the details.
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6. Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.
7. The mandatory fields are marked with an asterix ( *). Please fill all mandatory fields.

4.7.3 Police Station (Delete)

This option provides the facility to Delete or Undelete the Police Station details that
already exist in the database.

£ / Master / Police Station / Delete Y [+ ‘ﬁse L = =@ Coe@eoe0
Police Station
*Police Station Code: | AJINTHA-32 v Naticnal Code |:|

“Police Station: | AJINTHA Officer Incharge
*District: | Aurangabad-19 v Address

*Taluka: | Aurangabad-5 v 4

Phone No l:l *Area Court Number: rlm' IANT M. KOLHE
Email | | ANDE -

Press Ctrl Key for Multiple Selection

ST
|
|

Display Delete @ Undelete

Figure 57: Police Station (Delete) screen

Click Delete icon which is located at the upper right corner on the menu bar.
The Police Station (Delete) screen is displayed. (Refer Figure Number 57)

The existing details are displayed.
Select the Delete radio button to delete the selected Police Station details. The details
though deleted will remain in the database. This data can be retrieved using the

1
2
3. Select the Police Station Code from the Police Station Code select box.
4
5

Undelete radio button.
6. Select the Undelete radio button to retrieve the deleted Police Station.
In case of Delete option, the system will display the message, “Deleted Successfully”.

~N

8 In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

4.7.4 Police Station (Report)
This report lists the details of the Police station. This option provides the facility to sort
each column, copy, save, and print the report.
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¥ | Master / Police Station / Report [Seach..  — JY 0 @ OoeoecC
Copy || CSV || Excel
Show |10 v | entries Search:
Police
Station *  Police Station Area Court Number AITE BT
Code
1 CITY CHOWK 1,2.46,7,8.10.13 mEa T
2 2 KRANTI CHOWK 1,2,46,7,8,10,13 wich die
ﬁ 3 JINSI 1,2,46,7,8,10,13 T
E JAWAHARNAGAR 1,2.46,7,8.10.13 SAEY I
CANTONMENT 1,2,46,7,8,10,13 BIEuTT
CIDCO 1,2,46,7810,13 T
7 MIDC CIDCO 1,2.46,7,8.10.13 T TS, s
8 MUKUNDWADI 1,2,4,6,7,8,10,13 HpamEr
9 WALUJ 1,2,46,78,10,13 aEH
10 MIDC WALUJ 1,2,46,7,8,10,13 TH. LS TG
Showing 1 to 10 of 45 entries Previous Next
Figure 58: Police Station (Report) screen
Procedure

1. Select the Reporticon

Report)

which is located on the upper right corner on the menu bar.

The Court Report is displayed. (Refer to Figure Number 58)

For features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type

Click the hyperlink (text in blue) in step 3 to view the Report features.

4.7.5

Police Station (Import)

The master data received from the respective High Court can be imported using the Import

option provided.

Procedure

N

Import).

The Police Station (Import) screen is displayed.

Browse and select the file to be imported and click on the Submit button.

Click the Import = icon which is located at the upper right corner on the menu bar.

For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type
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4.7.6 Police Station (Export)

The SQL file can be generated using the Export option.

Procedure
1. Click the Export @ icon which is located at the upper right corner on the menu bar.
2. The Police Station (Export) screen is displayed.

3. The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.8 Purpose of Listing

DISTRICT AND SESSIONS COURT AURANGABAD Encao

DISTRIC v SHRI SUMANT M. KOLHE supuser 16.03.2015 2
BobMaster | | Beach Y @@ 0oeocec
Modify Court Name
Case Type
Designation
Judge
Court . “
T Click “Purpose of

Patian

Listing” sub menu

Purpose of Listing
Act Master

Short Orders
Subordinate Court
Advocate
Document Type
Disposal Type
Notice

Summons

Prayer

Caste

Register — Navlgatlon

Objection Types
Case Type Label pa he
Dictrict h

Figure 59: Navigation for "Purpose of Listing (Add) screen
To access the Purpose of Listing (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click the Purpose of Listing sub menu. (Refer Figure 59)
3. When you click Purpose of Listing sub menu, the “Purpose of Listing (Add)” screen is
displayed. (Refer to Figure Number 60)

4.8.1 Purpose of Listing (Add)

This option provides the facility to enter the Purpose details and to set the priority. It
is very important to set purpose priority as the cases that are listed in the cause list are
as per the purpose priority set in the Masters.
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f} | Master / Purpose of Listing / Add

[sezch. Y

Purpose of Listing
*Purpose Code:
*Purpose Dela\ls:| |
*Purpose Priority l:l
National Code: l:l
Reasanable Disposal Time(in Months). l:l

Ready/Unready: ' Ready @ Unready ' Stayed

Sub

Purpose ID Sub Purpose

1 For Examination in Cheif
Summons Notretumed

3 Appearance of Accused

Select All

Cceoeo

Procedure

Figure 60: Purpose of Listing (Add) screen

1. By default the system will display the Purpose Code in the Purpose Code field. This

Code is generated automatically.

o v A w N

buttons.

Enter the Purpose Details in the Purpose Details field.
Enter the Purpose Priority in the Purpose Priority field.

Enter the National Code in the National Code field.

Enter the disposal time in months in the Reasonable Disposal Time (months) field.

Choose the Ready, Unready, or Stayed status by selecting their respective radio

7. Check the relevant Sub Purpose checkbox. Check on Select All checkbox to select all the

checkboxes.

8. Enter the Purpose Details in the Purpose Details field in local language also.

9. Click Submit to save the information into the system. The system will display the

message, “Addition Successful”.

10. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.8.2 Purpose of Listing (Modify)

This option provides the facility to modify the Purpose details that you have already
added in the software.
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f} / Master / Purpose of Listing / Modify \:IY [+ ﬁ? _E =0 Qoeoeon

Purpose of Listing

*Purpose Code: | Additional Issues-37 A\l

*Purpose Details: | Additional Issues

*Purpose Priority
National Code I:I
[ ]

Reasonable Disposal Time(in Months)

Ready/Unready: ® Ready ' Unready ' Stayed

Sub

Purpose ID Sub Purpose Select All

) For Examination in Cheif

2 Summons Notretumed

3 Appearance of Accused

3w | bR AR

Figure 61: Purpose of Listing (Modify) screen

Procedure

Click the Edit icon L= lwhich is located at the upper right corner on the menu bar.

The Purpose of Listing (Modify) screen is displayed. (Refer to Figure 61)
Select the Purpose Code from the Purpose Code field.

The existing details are displayed.
You can now modify or update the details.

o .k W N

Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.8.3 Purpose of Listing (Delete)

This option provides the facility to Delete or Undelete the Purpose details that already
exist in the database.
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Y | Master / Purpose of Listing / Delete [searn.. 1Y CrulEme Ooeeeo

Purpose of Listing

*Purpose Code: | Additional Issues-37 X

*Purpose Detalls: | Additional Issues

*Purpose Priority
National Code: l:l
Reasonable Disposal Time(n Months). [ |

Ready/Unready: * Ready = Unready  Stayed

ﬁ::’Pm |p SubPurpose Select All
1 For Examination in Cheif
2 Summons Notretumed
3

Appearance of Accused

" \ e GAERY \

Display: - Delete @ Undelete

ED

vk W N

4.8.4

Figure 62: Purpose of Listing (Delete) screen

Click Delete icon which is located at the upper right corner on the menu bar.
The system will display the Purpose of Listing (Delete) screen. (Refer Figure Number 62)

Select the Purpose Code from the Purpose Code select box.

The existing Purpose details are displayed.

Select the Delete radio button to delete the selected Purpose details. The details
though deleted will remain in the database. This data can be retrieved using the
Undelete radio button.

Select the Undelete radio button to retrieve the deleted data.

In case of Delete option, the system will display the message, “Deleted Successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

Purpose of Listing (Report)
This report provides the facility to view the list of Purpose that already exists in the
database. You can sort each column, copy, save, and print the report.
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ﬁiMaslerfFurpuseofLrslinngepDI‘l I:IY 0 Va ﬁﬁ _=E®e Cceoeo

Copy || CSV || Excel |

Show |10 ¥ | entries Search:
:";LT“ 4 Purpose Detalls Ready/Unready ::ropr;:e Sub Purpose S el
1 Judgment Ready 1 Tt
2 Arguments Ready 2 i
3 Evidence Part Heard Ready 8 S SR
4 Hearing Ready 3 T
5 Statement U/sec.313 Cr.P.C. Ready 7 . R S B 393 el e
6 NOTICE (READY Ready i A TR <)
7 Summons_Ready Ready 78 (R T@)
8 Charge Ready 10 Einit
9 Fixing date of Hearing Ready 67 T e PR
10 Paper Book Unready 52 Lusced
Showing 1 to 10 of 104 entries d Previous Next b

Figure 63: Purpose of Listing (Report) screen

Procedure

1. Select the Report icon L—lwhich is located on the upper right corner on the menu bar.

2. The Purpose of Listing report is displayed. (Refer to Figure Number 63)

3. For features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type

Report)

4. Click the hyperlink (text in blue) to view the Report features.

4.8.5 Purpose of Listing (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import ® icon which is located at the upper right corner on the menu bar.
2. The Purpose of Listing (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).
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4.8.6 Purpose of Listing (Export)
The SQL file can be generated using the Export option.

Procedure

1. Click the Export @ icon which is located at the upper right corner on the menu bar.

2. The Purpose of Listing (Export) screen is displayed.

3. The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.9 Act Master

This form is used to enter the Act details. The Acts entered should be unique

throughout the State. The Act may be State wise or Central wise.

4.9.1 ActMaster (Add)
This option provides the facility to add the Act details.

I DISTRICT AND SESSIONS COURT AURANGABAD
supuser

Meodify Court Name
Case Type
Designation

Judge

Court

Judge Period
Police Station

pTeTEsing A «“ »”
e o ——— Click “Act Master
Short Orders sub menu

Subordinate Court

Advocate

Document Type

Disposal Type

Notice

Summons

Prayer Navigation pane
Caste

Register D

Objection Types

Case Type Label
District

UISTRIC + SHRI SUMANT M. KOLHE 16032015

Home X | Master / / [Seach ] Y @@ Ooeoec

ENC2.0

Figure 64: Navigation for "Act Master (Add)" screen

To access the Act Master (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Act Master sub menu. (Refer Figure Number 64)

3. When vyou click Act Master sub menu, the “Act Master (Add)” screen is

displayed. (Refer to Figure Number 65)
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Act Master

TS

Figure 65: Act Master (Add) screen

Procedure

1.

By default Act Code is displayed in the Act Code field. This Act Code is generated
automatically.

2. Enter the Act in the Acts field.
3. Enter the National Code in the National Code field.
4. Enter the disposal time in months in the Reasonable Disposal Time (months) field.
5. Choose the State or Central Type of Act by selecting their respective radio buttons.
6. Enter the Act Details in the local language also.
7. Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.
8. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
4.9.2 Act Master (Modify)
This option provides the facility to modify the Act details that already exists in the
database.
£k / Master / Act Master / Modify Y Qs E0 OO0 0eO0
Act Master
|
i [ e s e 7]
=
Figure 66: Act Master (Modify) screen
Procedure

i
1. Click the Edit icon L“_] which is located at the upper right corner on the menu bar.

2. The system will display the Act Master (Modify) screen. (Refer to Figure Number 66)

3. Select the Act details that you want to modify from the Act Code field.
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The system will display details that already exist in the database.
5. You can now modify or update the details.

6. Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.9.3 Act Master (Delete)

This option provides the facility to Delete or Undelete the Act details that already
exists in the database.

& / Master / Act Master / Delete [Seach. ]V CsrL:lE@e Oo0eoe0

Act Master
*Act Code: | A.P.M.C. Act 1963 & 1967-119 v
| AP.M.C. Act 1963 &amp; 1967

\ 3

State Central

FATST
*HETATA: | FTH Scdrd ars HAD ATATHTH 8363 al

Display: Delete @ undelete

Figure 67: Act Master (Delete) screen

| [&
Click Delete icon

which is located at the upper right corner on the menu bar.
The system will display the Act Master (Delete) screen. (Refer to Figure Number 67)
Select the Act Code from the Act Code select box.

The system will display the details that already exist in the database.

LA

Select the Delete radio button to delete the selected Act details. The details though
deleted will remain in the database. This data can be retrieved using the Undelete radio
button.
6. Select the Undelete radio button to retrieve the deleted Act details.

In case of Delete option, the system will display the message, “Deleted Successfully”.
8. In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

9. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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This report provides the facility to view the list of Acts. You can sort each column,

copy, save, and print the report.

& | Master / ActMaster / Report [Seach— Y 0 @ OCceee0
Copy || CSV || Excel
Show |10 ¥ |entries Search:
SZ‘ne 4 Act State/Central wfafas
1 Indian Penal Code Central AR &3 Higar
2 Civil Procedure codes Central TeaTotr 9T |fgar
2
i : BRSO o IR AT T ARCATTRIAT TIOTH FIOTRT TarT
E Eiipee
ﬁ Prevention of Corruption Act Central e Fica e Faar
Essential Commodities Act Central HeTIaemF ag HAETH
T.ADAAct Central CEITdE Fiddws Ha=aH
7 Drugs and Cosmetics Act Central el Ged ToeRdT 39aR STa=TH
8 Negotiable Instrument Act Central SIEFT Bl HEA
9 Prevention of Food Adultration Act Central FSHS Roay HaEaa
10 Bombay Village Panchayat Act (1974) Central HAS IHETEET TR
Showing 1 to 10 of 188 entries Previous Next
Figure 68: Act Master (Report) screen
Procedure

1. Select the Reporticon

which is located on the upper right corner on the menu bar.

2. The Act Master (Report) screen is displayed. (Refer to Figure Number 68)

3. For features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type

Report)

4. Click the hyperlink (text in blue) in step 3 to view the Report features.

4.9.5 Act (Import)

The master data received from the respective High Court can be imported using the Import

option provided.

Click the Import = icon which is located at the upper right corner on the menu bar.

Browse and select the file to be imported and click on the Submit button.

Procedure
1.
2. The Act (Import) screen is displayed.
3.
4.

Import).

For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type
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4.9.6 Act (Export)
The SQL file can be generated using the Export option.
Procedure
1. Click the Export @ icon which is located at the upper right corner on the menu bar.
2. The Act (Export) screen is displayed.
3. The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.
4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.10 Short Orders

This form provides the facility to enter the Short Order details. Short orders are used in
Court proceeding when the case is in interim stage and is not disposed off.

4.10.1 Short Orders (Add)

This option provides the facility to add Short Orders.

I DISTRICT AND SESSIONS COURT AURANGABAD ENQ_ZD
DT v SHRI SUMANT M. KOLHE —— 16.03-2015
Home E I = — ee0oeoec
Modify Court Name
Case Type
Designation
Judge
Court
Judge Peried . «“ ”
Felios St Click “Short Orders
Purpose of Listing sub menu
Aedaste —
Short Orders
Suporainate Lourt
Advocate
Document Type
Dispesal Type
Notice
Summons
Prayer Navigation pane
Caste
e —
Register
Objection Types
Case Type Label
Diistrict

Figure 69: Navigation for "Short Orders (Add)"

To access the Short Orders (Report) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Short Orders sub menu. (Refer Figure Number 69)
3. When you click Short Orders sub menu, the “Short Orders (Add)” screen is
displayed. (Refer to Figure Number 70)

Page 91 of 334




Supuser Manual

¥ / Master / Short Orders / Add [Seach.. ]V Qs E®»O® OO0 ®O0
Short Orders

Addition successful

*Short Order Code: | 50

*Short Orders: | dfds |

*orer JTer | &]
E

Figure 70: Short Orders (Add) screen

Procedure

1. By default the system will display the Short Order Code in the Short Order Code field.
This Code is generated automatically.

2. Enter the name for the Short Orders in the Short Order field.

3. Enter the Short Orders in local language also.
Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.

5. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.10.2 Short Orders (Modify)

This option provides the facility to modify the Short Order details that already exists in
the database.

£ / Master / Short Orders / Modify [Seach.—  ]Y CsruE>»® CO@®@0ecC
Short Orders

*Short Order Code: | Accused to be releasedonPB. SB-I v

*Short Orders: | Accused to be released on P.B. 5B ‘

HUWET
* ST & | FHRIH el a=T g= 93 Wg—ﬁ{

Figure 71: Short Orders (Modify) screen

Procedure

i
Click the Edit icon L= lwhich is located at the upper right corner on the menu bar.

The Short Orders (Modify) screen is displayed. (Refer to Figure Number 71)
Select the Short Order from the Short Order Code field.

P W NP

The system will display details that already exist in the database.
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You can now modify or update the details.

Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.10.3 Short Orders (Delete)

This option provides the facility to Delete or Undelete the Short Order details that
already exists in the database.

1 | Master

/ Short Orders / Delete [Seach.. ]V Csr&%UE®»® COCe®@0®O0

Short Orders
*Short Order Code: | Accused to be released on P.B. S.B.-l ~

*Short Orders: ‘Accusecl to be released on P.B. S.B |

FET
I FTE ‘Wmamwwﬁ

Display: © Delete ® Undelete

Figure 72: Short Order (Delete) screen

Procedure

1.
2
3.
4
5

Click Delete icon which is located at the upper right corner on the menu bar.

The Short Order (Delete) screen is displayed. (Refer to Figure Number 72)

Select the Short Order from the Short Order Code select box.

The system will display the details that already exist in the database.

Select the Delete radio button to delete the selected Short Order. The details though
deleted will remain in the database. This data can be retrieved using the Undelete radio
button.

Select the Undelete radio button to retrieve the deleted.
In case of Delete option, the system will display the message, “Deleted Successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.
The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.10.4 ShortOrders (Report)

This report provides the facility to view the list of created Short Orders. You can also
sort each column, copy, save, and print the report.

Page 93 of 334




Supuser Manual

X | Master / Short Orders / Report [Seach 1Y O rueE@me@ 0O0C00@®O0
Copy || C3V || Excel
Show |10 ¥ |entries Search:
Short
gnller‘ Short Orders oY A&
1 Issue Notice AT T=@EvT HIET
2 2 Issue Summons TATH TAGUN FIET
2 3 Parties to maintain status-quo SETRIET TRICH T SHE-2F SardT
% Ex-parte injunction granted TATE A& THAR FT
Other side to say on Exh e aTaTer FEUToT ATSH
N.F.L allowed TS, TE. TH. T
7 Amendment application granted mmm
8 Case is adjourned FHAOT AEET
9 No W.S. order passed =T ST JTeer TR
10 No Say order passed TE=IT FEUTeY &R AT
Showing 1 to 10 of 49 entries Previous Next |
Figure 73: Short Orders (Report) screen
Procedure
1. Select the Report icon L—lwhich is located on the upper right corner on the menu bar.
2. The Short Orders (Report) is displayed. (Refer to Figure Number 73)
3. For features of this option For features of this option Please refer to the Procedure of
Section 4.2.4 (Case Type Report)
4. Click the hyperlink (text in blue) in step 3 to view the Report features.
4.10.5 Short Orders (Import)

The master data received from the respective High Court can be imported using the Import

option provided.

Procedure

N

The Short Orders (Import) screen is displayed.

Browse and select the file to be imported and click on the Submit button.

Click the Import ==/ icon which is located at the upper right corner on the menu bar.

For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.10.6 Short Orders (Export)

The SQL file can be generated using the Export option.

Procedure
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Click the Export @ icon which is located at the upper right corner on the menu bar.
The Short Orders (Export) screen is displayed.

The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.11 Subordinate Court

4.11.1 Subordinate Court (Add)

This form provides the facility to enter the Subordinate Court details. The information
entered here can be fetched in other modules, if the Appellate Court check box is
checked in ‘Modify Court Name’ option.

I DISTRICT AND SESSIONS COURT AURANGABAD Enczo
RISTRIC ¥ SHRI SUMANT M. KOLHE —— 16.03-2015
Home W = — ) ¢ @@ 0oeoec
Modify Court Name
Case Type
Designation
Judge
Court
e Click “Subordinate
Police Station
Purpose of Listing Coul’t" Sub menu
At Mactar ]
I Short Orders
Advocate
Document Type
Disposal Type Navigation pane
Notice
Summons —
Prayer
Caste
Register
Objection Types
Case Type Label
Nioss

Figure 74: Navigation for "Subordinate Court (Add) screen

To access the Subordinate Court (Add) screen, follow the steps given below:

1. On the Navigation pane, click the Master menu.

2. Then, click Subordinate Court sub menu. (Refer Figure Number 74)

3. When you click Subordinate Court sub menu, the “Subordinate Court (Add)”
screen is displayed. (Refer to Figure Number 75)
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¥ / Master / Subordinate Court / Add [Seach . ]¥ (-1 @39 0=

@ Oocoeoeeo0

\3‘

Subordinate Court

*Subordinate Court Code

*Subordinate Court: | fgf

District: [ Aurangabad-19

n:| Select

Select

A aff af af

aluka: [ Aurangabad-5

80759

Figure 75: Subordinate Court (Add) screen

Procedure

1.

W e N o U kB W N

By default the system will display the Code of Subordinate Court in the Subordinate
Court Code field. This Code is generated automatically.

Enter the name of the Subordinate Court in the Subordinate Court field.
The system will by default display the District.

Select the Town from the Town field.

Select the Ward from the Ward field.

Select the Taluka from the Taluka field.

Select the Village from the Village field.

Enter the name of the Subordinate Court in the local language also.
Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.

10. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.11.2 Subordinate Court (Modify)

This option provides the facility to modify the Subordinate Court details that already
exists in the software.
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¥ / Master / Subordinate Court / Modify

*Subordinate Court Code:

(Seach Y

Subordinate Court
10th Jt. Civil Judge J.D. J.M.F.C. Aur v

Cru >0

Coeoe®0

SHOW MENU

*Subordinate Court: [ 10th Jt. Civil Judge J.D. J.M.F.C. Aurang|
District: | Select A
Town: | Select v
Ward: [ Select v
Taluka: | Select v
Village: [ Select A
TS
* TS T AT |ﬁﬁﬂ%’ﬁmﬂﬁmﬂﬁﬂﬁﬁw &!m'mﬂ
[ submit |

Procedure

Figure 76: Subordinate Court (Modify)

Click the Edit icon

-‘:}1

o .k W NP

You can now modify or update the details.

message, “Maodification Successful”.

Select the Subordinate Court from the Subordinate Court Code field.

The system will display details that already exist in the database.

which is located at the upper right corner on the menu bar.

The Subordinate Court (Modify) screen is displayed. (Refer Figure Number 76)

Click Submit to save the information into the system. The system will display the

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.11.3 Subordinate Court (Delete)

This option provides the facility to Delete or Undelete the Subordinate Court details

that already exists in the database.

¥ / Master / Subordinate Court / Delete

*Subordinate Court Code:

(Seach = Y Cri im0

Subordinate Court
10th Jt. Civil Judge J.D. JM.F.C. Aur ¥

*Subordinate Court: | 10th Jt. Civil Judge J.D. J.M.F.C. Aurang
District: | Select v
Town: | Select A
Ward: | Select v
Taluka: | Select E
Village: [ Select v
HITE
*THieToE ST |3T~1ﬁwﬁ—¢rnﬁmm‘rarﬁﬁm mﬂﬂ
Display: © Delete @ Undelete
[ suomit |

Figure 77: Subordinate Court (Delete) screen

Procedure
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is located at the upper right corner on the menu bar.

The Subordinate Court (Delete) screen is displayed. (Refer Figure Number 77)

rt from the Subordinate Court Code select box.

The system will display the details that already exist in the database.

tton to delete the selected Subordinate Court details. The
remain in the database. This data can be retrieved using the

utton to retrieve the deleted.

7. In case of Delete option, the system will display the message, “Deleted Successfully”.

8. In case of Undelete option, the system will display the message, “Undeleted

Successfully”.

9. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.11.4 Subordinate Court (Report)
This report provides the facility to view the list of Subordinate Courts available. You

can sort each column, copy, save, and print the report.

¥ | Master / Subordinate Court / Report |:| Y L L) Ooceeec
Copy || €5V || Excel
Show |10 ¥ | entries Search:
égﬁ?{rggﬁée 4 Subordinate Court T =T
1 Chief Judicial Magistrate Aurangabad HED FAICS Ul HiEae
2 Civil Judge Senior Division Aurangabad TearoT =i a. 5. AT
E 3 Jt. Civil Judge S.D. Aurangabad TE AT FamTeer a FT A
E 2nd Jt. Civil Judge S.D. Aurangabad EY AE TEaTvT ST a5, e
& 3rd Jt. Civil Judge S.D. Aurangabad. oo O A ~amr g F#ay. #EmaG
4th Jt. Civil Judge S.D. Aurangabad ey w7 fEamft =T 7. 570w, JEmae
7 5th Jt. Civil Judge S.D. Aurangabad. aTad O AT Ty g FTo. HeTag
8 6th Jt. Civil Judge S.D. Aurangabad HET FF Ao saranier a. 57, dEmae
9 Tth Jt. Civil Judge S.D. Aurangabad. AT A Garvi e @ . dma
10 Joint Civil Judge J.D. J.M.F.C. Aurangabad TE TEamT ST F 5. Femae
Showing 1 to 10 of 68 entries Previous Next
Figure 78: Subordinate Court (Report) screen
Procedure

1. Select the Reporticon L—

which is located on the upper right corner on the menu bar.

2. The Subordinate Court (Report) is displayed. (Refer to Figure Number 78)

3. For features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type

Report).
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4. Click the hyperlink (text in blue) in step 3 to view the Report features.

4.11.5 Subordinate Court (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import == icon which is located at the upper right corner on the menu bar.
2. The Subordinate Court (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.11.6 Subordinate Court (Export)
The SQL file can be generated using the Export option.

Procedure

1. Click the Export @ icon which is located at the upper right corner on the menu bar.
2. The Subordinate Court (Export) screen is displayed.

3. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.12 Advocate

This form is used to enter the Advocate details. Apart from mandatory fields other
details need to be entered like bar registration number, address, email and mobile
number etc. It is important to feed the mobile number of the advocate as it helps to get
case status information through SMS.

4.12.1 Advocate (Add)
This option provides the facility to add an Advocate details to the database.
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- 8 DISTRICT AND SESSIONS COURT AURANGABAD upuser Logout B NC2.0
eCourtlS piswf ~ SHRI SUMANT M. KOLHE ' 16.03.2015

Home #| Af Master | / EEC—— 0@ 0Ooeoec

Master :)|
Medify Court Name
Case Type
Designaticn

Judge

Court

Judge Period

Police Station
Purpose of Listing

e Click “Advocate” sub
S uhardinate r"n.‘.-[ menu

Advocate ——
[ ———a——

Disposal Type

Notice

Summeons

Prayer

Casle Navigation pane
Register

Objection Types  —
Case Type Label

Distrirt

Figure 79: Navigation for "Advocate (Report)" screen
To access the Advocate (Add) screen, follow the steps given below:
1 Onthe Navigation pane, click the Master menu.
2. Then, click Advocate sub menu. (Refer Figure Number 79)

3. When you click Advocate sub menu, the “Advocate (Add)” screen is displayed. (Refer to

Figure Number 80)

X | Master / Advocate / Add |:IY [+ @ie U =0 Ooee

Advocate
Advocate || Extra Information

® 0

*Advocate Code: | 1461 *Name of Advocate ‘

*Bar Registration Number: I:I Email ‘

Gender ® Male 0 Female Date of Birth l:lj
Mobile No. : I:I Phone No.1 I:I

Office Address: Pincode: I:I

District: | Aurangabad-19 v
Town: | Select v ‘ Ward: | Select A ‘
Taluka: | Select v ‘ Village: | Select v ‘
A
* e a ‘ St erTar Sear

Figure 80: Advocate (Add) screen

Procedure
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Advocate tab

1. By default the Advocate Code is displayed in the Advocate Code field. This Code is
generated automatically.

Enter the name of the Advocate in the Name of Advocate field.

Enter the name of the Bar Registration Number in the Bar Registration Number field.
Enter the email of the Advocate in the Email field.

Choose the Gender of the Advocate by selecting their respective radio buttons.

Select the Date of Birth from the calendar control.

Enter the mobile number of the Advocate in the Mobile No. field.

Enter the phone number in the Phone No. 1 field.

© ® N O v oA W N

Enter the official address in the Official Address field.

[EEN
o

. Enter the Pincode in the Pincode field.

(Y
[Y

. The system will by default display the District.

[EEN
N

. Select the Town from the Town field.

[EEN
w

. Select the Ward from the Taluka field.

[EEN
I

. Select the Taluka from the Ward field.

=
ul

. Select the Village from the Village field.

[EEN
(<]

. Enter the name of the Advocate and Official Address in the local language also.

[E
~N

. Click Next. The next tab which is the Extra Information tab is displayed.
. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

[EN
(o]

Extra Information tab

In this tab you can add extra information of the Advocate like the Phone Number, Fax Number,
and Residential Address.
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1% / Master / Advocate / Add [Seach.. Y [+ 4 ﬁ'ﬁ O&E=>@®@ Coce0@0oe®O0
Advocate
Advocate || Extra Information
Address of Residence:

4

District: | Aurangabad-19 v
Town: | Select '| Ward | Select "
Taluka: | Select '| Village: | Select "

HTST

THaTEEAE Sedl

Figure 81: Extra Information tab

19. Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.
20. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.12.2 Advocate (Modify)
This option provides the facility to modify the Advocate details that you have already
added in the software.
1t J Master / Advocate / Modify I:Y [+ @* S =g ) Coceoeo0
Advocate
Advocate | Extra Information
*Advocate Code: | Abdul W.A_-657 v ‘ *Name of Advocate: |Abdu| WA |
*Bar Registration Number: | MAH-607-2001 Email | wajidadvoc aated2@gmail .com |
Gender. ® Male © Female Date of Birth 3]
Wobile No. - [ 9860374858 Phane No. 1
E Office Address: .Elt]lfamg;bgﬁmma B Pincode;
§ District: | Aurangabad-19 v
w
Town: | Select " Ward | Select '|
Taluka: | Select " Village: | Select '|
Erued
*TaiT A | segd sea T ST T, 7.9, i A, WP, 3 ’
=3
Figure 82: Advocate (Modify)
Procedure
ﬁ‘l
1. Click the Edit icon which is located at the upper right corner on the menu bar.
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The Advocate (Modify) screen is displayed. (Refer Figure Number 82)
Select the Advocate Code from the Advocate Code field.

The system will display details that already exist in the database.
You can now modify or update the details.

o Uk~ W N

message, “Maodification Successful”.

Click Submit to save the information into the system. The system will display the

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.12.3 Advocate (Delete)

This option provides the facility to Delete or Undelete the Advocate details that already

exists in the database.

£ / Master / Advocate / Delete [Seach 1Y [+ ﬁse CE»>® O0C®0@®O0
Advocate
Advocate || Extra Information

*Advocate Code: | Abdul W.A_-557 v ‘ *Name of Advocate: ‘Ab(lul WA ‘
*Bar Registration Number: | MAH-607-2001 Email: ‘wajidadu'ncaalelQ@gmai\ com ‘

Gender ® Male ' Female Date of Birth: | 08-04-196F]

Mabile No. : | 9860374855 Phone No.1: | 02402343630

Shop No.3. Aamer Market, Shahganj
Office Address: | Aurangabad. Pincode: D

District: | Aurangabad-1%

Town: | Select " Ward: ‘ Select "

Taluka: | Select " Village: ‘ Select "

. oI 7.3, 3 AT, AEETS, .
* eI e | Teqd sea.U. E

Figure 83: Advocate (Delete) screen

Procedure
1. Click Delete icon ® which is located at the upper right corner on the menu bar.
2. The details in the Advocate tab are displayed. (Refer Figure Number 83)
3. Select the Advocate Code from the Advocate Code select box.
4. The system will display the details that already exist in the database.
5. Click Next for the Advocate tab.
6. All the existing details for the selected Advocate are displayed.
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1 / Master / Aovocate / Delete Beach ]V O/sr R E»@ Co00e@O0

Advocate
Advocate | Extra Information

Flat Ne. 1, M K Estate, Juna Bazar,
Address of Residence: | Aurangabad.

District: | Select

aff«f «

2 Town: [ Select Ward: | Select v
&
g Taluka: | Select Village: ‘ Select "
I
o
AT
THIC .8, TH & SECT, FA 9IS,
TATHESATET Teer -
G y
Display: © Delste  ® Undelste

Figure 84: Extra Information tab
7. Select the Delete radio button to delete the selected Advocate details. The details
though deleted will remain in the database. This data can be retrieved using the
Undelete radio button.
8. Select the Undelete radio button to retrieve the deleted.
9. In case of Delete option, the system will display the message, “Deleted Successfully”.

10.In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

11. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.12.4 Advocate (Report)
This report provides the facility to view the list of Advocates available. You can sort
each column, copy, save, and print the report.

£t | Master / Advocate / Report |:| Y 0 ra T'I?E L =@ Oceoeo
Copy || CSV || Excel
Show |10 ¥ |entries Search:
s Bar
é;l:lll;cale LS k(aIT:cglfe mgblle Email Tadarr s Registration
: Number
1 Sudame S.P 9371791119 | advsacchin@gmail.com TETH THAT. MAH-2655-2000
2 2 Agrawal K.D 9823063539 | advkda@gmail.com Epcicho MAH-1430-1989
g 3 Bedre P.M 9822513634 | pawanmbedre@gmail.com ELiRes MAH-1107-1985
4 Talawar 51707 | snt @yahoo.co.in e MAH-1673-1995
@ I SN 9822051707 2102000@yat
TH.T.
5 Kulkami D.S. 9823275023 | dsk2354340@yahoo.co.in Fawol ST MAH-74-1988
6 Wagh U.B. 9850779302 | advudhavwagh302@gmail.com arer T, MAH-2606-2002
7 Kedare J B 9822828479 FEI A MAH-4182-2009
8 Padol C.T 9822785331 i HLAL MAH-2178-2003
9 Dongre S.K. 9823555333 | sanjaydongre08@gmail.com Sh TH & MAH-2997-2001
TETHFT
10 Bardapurkar K.M. 9372801846 | bkedar1972@gmail.com L MAH-1547-1994
F.0A.
Showing 1 to 10 of 1,460 entries Previous Next |
Figure 85: Advocate (Report) screen
Procedure
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Select the Report icon L—lwhich is located at the upper right corner on the menu bar.

The Advocates Report is displayed. (Refer to Figure Number 85)

For features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type

Report).

Click the hyperlink (text in blue) in step 3 to view the Report features.

Advocate (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import ® icon which is located at the upper right corner on the menu bar.
2. The Advocate (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type
Import).
4.12.6 Advocate (Export)
The SQL file can be generated using the Export option.
Procedure
1. Click the Export @ jcon which is located at the upper right corner on the menu bar.
2. The Advocate (Export) screen is displayed.
3. The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.
4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)
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4.13 Document Type

This form provides the facility to enter the Document details. By default, the Document
Type data is already provided. Select the Order by Court checkbox to view the ‘Type of
Orders’ in order uploading option in Case Proceedings.

4.13.1 Document Type (Add)
This option provides the facility to add a Document Type.

I DISTRICT AND SESSIONS COURT AURANGABAD Enczo

DISTRIC * SHRI SUMANT M. KOLHE s 16.03.2015 &
Home #| X/ master / (Seach.. ]V @@ 0Coeoec
Modify Court Name
Case Type
Designation Navigation pane
Judge
Court
Judge Pericd
Police Station
Purpose of Listing
Act Master
Short Orders
Suberdinate Court CliCk ”DOCl.lmel'lt

Document Type — Type” sub menu

LASpUSEl |y pe

Notice
Summons
Prayer

Caste

Register
Objecticn Types
Case Type Label
District

rigure 86: Navigation for "Document Type (Add) screen
To access the Document Type (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Document Type sub menu. (Refer Figure Number 86)
3. When you click Document Type sub menu, the “Document Type (Add)” screen is
displayed. (Refer to Figure Number 87)

& / Master / Document Type / Add [Seach. 1Y Q2L EB>0 Coceo®eO0

Document Type
*Document Type: [ 24

*Documents: | ‘

National Code
Order by Court
HUST
T ‘

Figure 87: Document Type (Add) screen

Procedure

1. By default the Document Type number is displayed in the Document Type field. This
number is generated automatically.

2. Enter the name of the Document in the Document field.
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Enter the National Code in the National Code field.

Select the Order by Court checkbox, to view the Type of Order in order uploading
option in Case Proceedings

Enter the name of the Document in local language also.

Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.13.2 Document Type (Modify)

This option provides the facility to modify the Document Type details that already
exists in the database.

¥  Master / Document Type / Modify Y CQ rg =@ CoO@0eeaC

Document Type

*Document Type: | Aplication for process-2

*Documents: ‘ Aplication for process ‘

National Code: l:l

Order by Court: [«

ErEIT | I IERETST 3 ‘

Figure 88: Document Type (Modify) screen

Procedure

1.
2.
3.

7.

i
Click the Edit icon L= lwhich is located at the upper right corner on the menu bar.

The Document Type (Modify) screen is displayed. (Refer to Figure Number 88)

Select the Document Type that you want to update or modify from the Document Type
field.

The system will display details that already exist in the database.
You can now modify or update the details.

Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.13.3 Document Type (Delete)

This option provides the facility to Delete or Undelete the Document Type that
already exists in the database.

Page 107 of 334




Supuser Manual

2 / Master / Document Type / Delete [EEr—h 4 Qs s E®»® OOC@®@0e®O0

Document Type

*Decument Type: | Aplication for process-2 v

*Documents: | Aplication for process ‘

National Code

QOrder by Court

*TTETT. | SEATRATST 379 |

Display: Delete '® Undelete

Figure 89: Document Type (Delete) screen

Procedure

Click Delete icon which is located at the upper right corner on the menu bar.

The Document Type (Delete) screen is displayed. (Refer to Figure Number 89)

Select the Document Type that you want to delete or undelete from the Document
Type select box.

The system will display the details that already exist in the database.

Select the Delete radio button to delete the selected Document Type. The details
though deleted will remain in the database. This data can be retrieved using the
Undelete radio button.

Select the Undelete radio button to retrieve the deleted Document Type.

In case of Delete option, the system will display the message, “Deleted Successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.13.4 Document Type (Report)

This report provides the facility to view the list of Document Type. You can sort each
column, copy, save, and print the report.
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Show [10 ¥ |entries

Document , Documents
Type

1 Plaint/Petition/Appealmemo

& | Master / Document Type / Report |—/ Y =1 L7 OQoeoe0

Copy || CSV || Excel

Search:
T

T/ 35T TehaT ATTEII 3TaTe= T

2 Aplication for process STERERHETST 3
i 3 Application for leave to sue as a pauper SN EHIE gI0ATEIET 9T Hat
E Bail Bend/Personal Bond AT ATFAF HIAH
& Vakilpatra THATH

Caveat Appln T 9T 3T

7 Copy of Judgment ST T

9 Caveat R ERIL e

10 Appin. u/s_20 of Arbitration Act TG FIAGAE FH 20 TR HaT

1 Certificate under Part X of Succe Act ARET FIASATE T4 10 FAR TATTT

Showing 1 to 10 of 21 entries Previous Next |p
Figure 90: Document Type (Report) screen
Procedure

1. Select the Reporticon

which is located at the upper right corner on the menu bar.

2. The Document Type (Report) is displayed. (Refer to Figure Number 90)

3. For features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type

Report).

4. Click the hyperlink (text in blue) in step 3 to view the Report features.

4.13.5 Document Type (Import)

The master data received from the respective High Court can be imported using the Import

option provided.

Procedure

N

Import).

Click the Import = icon which is located at the upper right corner on the menu bar.
The Document Type (Import) screen is displayed.
Browse and select the file to be imported and click on the Submit button.

For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type
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4.13.6 Document Type (Export)
The SQL file can be generated using the Export option.

Procedure

1. Click the Export @ icon which is located at the upper right corner on the menu bar.
2. The Document Type (Export) screen is displayed.

3. The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.14 Disposal Type

This form is used to enter the Disposal Type. The Disposal Types entered in the master
will be displayed as Nature of Disposal in ‘Disposal of Case’ option in ‘Case Proceedings
Menu’.

4.14.1 Disposal Type (Add)
This option provides the facility to add a Disposal Type.

| DISTRICT AND SESSIONS COURT AURANGABAD ENCZD

DISTRIC * SHRI SUMANT M. KOLHE st 16032015
Home #| [/ Master / (Beach Y @@ 0oceoec
Modify Court Name . .
Case Type Navigation pane
Designation e
Judge ]
Court
Judge Period
Police Station
Purpose of Listing
Act Master
Short Orders
Subordinate Court click ”DiSpOSﬁ'

Advocate ”
Document Type Type Sub menu
Disposal Type
Notice

Summons

e ——————

Prayer

Caste

Register
Objecticn Types
Case Type Label
Diictrir t

Figure 91: Navigation for Disposal Type (Add) screen

To access the Disposal Type (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Disposal Type sub menu. (Refer Figure Number 91)
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3. When you click Disposal Type sub menu, the “Disposal Type (Add)” screen is
displayed. (Refer to Figure Number 92)

& / Master /

Disposal Type / Add Y O /s E»e® OOC®O©eOC
Disposal Type

*Disposal Type Cede: | 23

*Disposal Type: [ |

National Code:

Figure 92: Disposal Type (Add) screen

Procedure

1.

By default the Disposal Type Code in is displayed in the Disposal Type Code field. This
Code is generated automatically.

2. Enter the name of the Disposal Type in the Disposal Type field.
3. Enter the National Code in the National Code field.
4. Enter the name of the Disposal Type in local language also.
5. Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.
6. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
4.14.2 Disposal Type (Modify)

This option provides the facility to modify the Disposal details that already exists in

the software.

£ / Master / Disposal Type / Modify Y CQrgllae=® OCo0oO®@0e@®@OC

- ) _ Disposal Type
*Disposal Type |ABA’ED ‘
National Code
[ submt |
Figure 93: Disposal Type (Modify) screen
Procedure

1. Click the Edit icon L“_lwhich is located at the upper right corner on the menu bar.
2. The system will display the Disposal Type (Modify) screen. (Refer to Figure Number 93)
3. Select the Disposal Type you want to modify, from the Disposal Type Code field.
4. The system will display details that already exist in the database.
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You can now modify or update the details.

Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.14.3 Disposal Type (Delete)

This option provides the facility to Delete or Undelete the Disposal Type details that
already exists in the database.

£ / Master /

Disposal Type / Delete [Seach.. 1Y Q2R DE @ OO0 eoeo0

Disposal Type

*Dispesal Type Code: | Select v

“Disposal Type: | ABATED |

National Code:

‘T 9T |T-ré'-1'rl_r( |

Display Delete @ Undelete

Figure 94: Disposal Type (Delete) screen

Procedure

1.
2.

3.

9.

4.14.4

Click Delete icon which is located at the upper right corner on the menu bar.

The Disposal Type (Delete) screen is displayed. (Refer to Figure Number 94)

Select the Disposal Type Code that you want to delete or undelete from the Disposal
Type Code select box.

The system will display the details that already exist in the database.

Select the Delete radio button to delete the selected Disposal Type. The details though
deleted will remain in the database. This data can be retrieved using the Undelete radio
button.

Select the Undelete radio button to retrieve the deleted.

In case of Delete option, the system will display the message, “Deleted Successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

Disposal Type (Report)
This report provides the facility to view the list of Disposal Types entered in the
Master. You can sort each column, copy, save, and print the report.

Page 112 of 334




Supuser Manual

1Y J Master / Disposal Type / Report :Y [+] ra ﬁse U = =@ OQceoeeo
Copy || €3V || Excel
Show |10 ¥ | entries Search:
Disposal
Type * | Disposal Type e T
Code
1 JUDGMENT Tt
2 2 OTHERWISE o7 Hiteal =T
g 3 DISMISSED s
ﬁ PARTLY DECREED e THasT
DISMISSED IN DEFAULT FHIHAS TS
COMPROMISE BEFORE EVIDENCE W@?amw
7 LOKADALAT -3
8 SETTLEMENT BY MEDIATION FETEHATRS A5
9 CONCILLIATION b
10 ACQUITTED wefr
Showing 1 to 10 of 22 entries Previous Next |
Figure 95: Disposal Types (Report) screen
Procedure
1. Select the Report icon L—lwhich is located on the upper right corner on the menu bar.
2. The Disposal Type (Report) is displayed. (Refer to Figure Number 95)
3. For features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type
Report).
4. Click the hyperlink (text in blue) in step 3 to view the Report features.
4.14.5 Disposal Type (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure

N

Import).

Click the Import = icon which is located at the upper right corner on the menu bar.
The Disposal Type (Import) screen is displayed.
Browse and select the file to be imported and click on the Submit button.

For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type
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4.14.6 Disposal Type (Export)

The SQL file can be generated using the Export option.

Procedure
1. Click the Export @ icon which is located at the upper right corner on the menu bar.
2. The Disposal Type (Export) screen is displayed.

3. The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.15 Notice

This form provides the facility to enter the type of Notices to be generated for the Civil
cases. By default the Notice is already provided. When the court directs issuance of
Notice or Process to the party or witness, these ready templates can be used to send
the Notice. The Notice can be generated using Case Proceeding option.

4.15.1 Notice (Add)
This option provides the facility to add a Notice.

I DISTRICT AND SESSIONS COURT AURANGABAD ENCZ,D

DIETOIC v SHRI SUMANT M. KOLHE supuser 16032015 &
o Y R = — ¢ 9@0oeoec
Modify Court Name
Case Type
Designation
Judge Navigation pane
Court T—
Judge Period
Police Station
Purpose of Listing
Act Master
Short Orders
Suberdinate Court click ”Notice" Sub
Advocate
Document Type menu
Do panal Ty, o ——
Notice
Prayer
Caste
Register
Objecticn Types
Case Type Label
Diictrir t

rigure 96: Navigation for "Notice (Add)" screen
To access the Notice (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Notice sub menu. (Refer Figure Number 96)
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3. When you click Notice sub menu, the “Notice (Add)” screen is displayed. (Refer
to Figure Number 97)

£t | Master / Notice / Add [(Seach 1Y Cr%ilE=2@®@ CoOeeeo0
Notice
Notice Code: | 146
*Notice Title \ \
ST
HEATTH TS ‘ ‘
[ Submt |
Figure 97: Notice (Add) screen
Procedure

1. By default the Notice Code is displayed in Notice Code field. This Code is generated

automatically.

2. Enter the name of the Notice in the Notice Title field.

3. Enter the Notice Title in local language also.
Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.

5. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.15.2 Notice (Modify)

This option provides the facility to modify the Notice details that you have already
added in the software.

1 / Master / Notice / Modify

[EEEE I ¢

*Notice Code: | Admission of Facts Pursuant to Notice ¥

*Notice Title | Admission of Facts Pursuant to Notice - q

[elel NN Ne]

Notice

AT HEET: |W‘rsﬁ3ﬁ'ﬂ1’«rﬁzmﬂ‘raﬁ§ﬁ-msr 2, ﬁﬂ

HTWET

Procedure
1. Click the Edit icon
2.
3.
4.

ﬁ‘-\

Figure 98: Notice (Modify) screen

which is located at the upper right corner on the menu bar.

The Notice (Modify) screen is displayed. (Refer to Figure Number 98)
Select the Notice Code from the Notice Code field.
The system will display details that already exist in the database.
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You can now modify or update the details.

Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.15.3 Notice (Delete)

This option provides the facility to Delete or Undelete the Notice details that already
exists in the database.

¥ / Master / Notice / Delete Y Qs K E>»@® OCOO0eOo

Notice

*Notice Code: | Admission of Facts Pursuant to Notice ¥

“Netice Title ‘ Admission of Facts Pursuant to Notice - d

IS
*HEATTH AUBT ‘?miﬁwﬁ!mm—MiT L] ﬁrl.{

Display Delete ® Undelete

Figure 99: Notice (Delete) screen

Procedure

9.

iy
Click Delete icon H which is located at the upper right corner on the menu bar.
The Notice (Delete) screen is displayed. (Refer to Figure Number 99)

Select the Notice Code that you want to delete or undelete from the Notice Code select
box.

The system will display the details that already exist in the database.

Select the Delete radio button to delete the selected Notice. The details though deleted
will remain in the database. This data can be retrieved using the Undelete radio button.
Select the Undelete radio button to retrieve the deleted.

In case of Delete option, the system will display the message, “Deleted Successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.15.4 Notice (Report)

This report helps the user to view the list of Notices. You can sort each column, copy,
save, and print the report.
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Show

Notice ,
Code

1

[FRN)

9

10

£k / Master / Notice / Report

(Beech 1Y

10 v |entries

Notice Title

Summons For Disposal Of Suit - 0. 5R. 15.
Summens For Settlement Of Issues-0. 5R. 15

Summons To Appear In Person-0. 5R. 3.
Summens in a Summary Suit - Order XXXVII
Rule 2

SUMMONS FOR JUDGMENT IN A SUMMARY
SUIT - Order XXXVII Rule 3

Notice to Person who the Court Considers should
be added as Co-Plaintiff - 0. 1R. 10.

Summons to Legal Representative of a Deceased
Defendant- 0. 22 R 4.

Order for Transmission of Summons for Service in
the Jurisdiction of another Court -0. 5R. 21

Order for Transmission of Summons to be Served
on a Prisoner -0. 5R. 25.

Order for Transmission of Summons to be Served
on a Public Servant or Soldier- 0. 5 RR. 27 28

Showing 1 to 10 of 145 entries

Csr%lE»® O0ce@e0e@®@O0

Copy csv Excel
Search

HAATTT HA@T

TTaT TR FTEUTETST Hoed - Fewr y, Faa ¢, «

FATCT Foil UG VTaTad HHH

HIETH GIeTHLTE BH7H HG 2l HaH 2

HIETT ST HE ~AIA T TS FEE - HIE 36, A 2

A

T FTCETEIET 3eT Fiieeiel Faea

el FARTAATET AT SRETAT SF @il oA {al 30
o TaUaTE R HIE.

FEAET THAEAT FAH 6T qUaTHaeaT Je

ArdaF ar @S grcaray aeaaaTd § AT ToTauarHae HIG.

Previous Next |

Procedure

Figure 100: Notices (Report)

1. Select the Report icono which is located on the upper right corner on the menu bar.

2.

3.
Report)

The Notices (Report) is displayed. (Refer to Figure Number 100)

For features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type

4. Click the hyperlink (text in blue) to view the Reports features.

4.15.5

Notice (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure

A W

The Notice (Import) screen is displayed.

Browse and select the file to be imported and click on the Submit button.

Click the Import ==/ icon which is located at the upper right corner on the menu bar.

For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).
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4.15.6 Notice (Export)

The SQL file can be generated using the Export option.

Procedure
1. Click the Export @ icon which is located at the upper right corner on the menu bar.
2. The Notice (Export) screen is displayed.

3. The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.16 Summons

This form is used to enter the type of Summons to be generated for the Criminal cases.
By default the summons are already provided. When the Court directs issuance of
Summons or Process to the party or witness, these ready templates can be used to send
the summons. Summons can be generated using Case Proceeding option.

4.16.1 Summons (Add)

This option provides the facility to add a Summon.
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Home

Master =
Medify Court Name
Case Type
Designation

Judge

Court

Judge Period
Police Station
Purpose of Listing
Act Master

Short Orders
Suberdinate Court
Advocate
Document Type
Disposal Type

Notice
Summons
Prayer
Caste

—

Register
Objection Types
Case Type Label

District

DISTRIC ¥

fi | Master / /

DISTRICT AND SESSIONS COURT AURANGABAD
SHRI SUMANT M. KOLHE

(Seach.. ]V

Enczo

supuser 16.03.2015 B3

@@ OoeoecC

Navigation pane

Click “Summons”
sub menu

Figure 101: Navigation for "Summons (Add)" screen

To access the Summons (Add) screen, follow the steps given below:

1. On the Navigation pane, click the Master menu.
2. Then, click Summons sub menu. (Refer Figure Number 101)
3. When you click Summons sub menu, the system will display the “Summons

(Add)” screen. (Refer to Figure Number 102)

1t / master / Summons / Add

Ee— C s, s =>©@ OOCe@®@Oo ec

Summons

Summons Code: | 89

*Summons Title: | |

=

T e | |

Procedure

Figure 102: Summons (Add) screen

1. By default the system displays the Summons Code in Summons Code field. This Code is

generated automatically.

2. Enter the name of the Summon in the Summons Title field.

3. Enter the Summon Title in local language also.

Click Submit to save the information into the system. The system will display the

message, “Addition Successful”.

5. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

Page 119 of 334




Supuser Manual

4.16.2 Summons (Modify)

This option provides the facility to modify the Summons details that already exists in
the software.

1 / Master / Summons / Modify [(Seach. ] Y Q2 0 E e ool N-l Ne]
Summons
*Summeons Code: | Form 10 - WARRANT TQO SEARCH 2 *
*Summens Title: ‘ Form 10 - WARRANT TO SEARCH AF’E‘
=S
CEHHE HAST ‘ AT FHHI 92 - ﬁrﬁr‘%mm—nﬁmﬁ

Figure 103: Summons (Modify) screen

Procedure

o vk w N e

7.

e
Click the Edit icon & which is located at the upper right corner on the menu bar.
The system will display the Summons (Modify) screen. (Refer to Figure Number 103)
Select the Summons Code from the Summons Code field.

The system will display details that already exist in the database.
You can now modify or update the details.

Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.16.3 Summons (Delete)

This option provides the facility to Delete or Undelete the Summons details that
already exists in the database.

2 / Master / summons / Delete (Seach Y O/ R LE®»@®@ OOCe@o0 @O
Summons
*Summons Code: | Form 10 - WARRANT TO SEARCH A ¥
*Summens Title: ‘ Form 10 - WARRANT TO SEARCH AF_q
=S
fHAH AYUST ‘ FHAT AT 20 - AR mmﬂ‘rmﬁ?ﬁﬁ
Display: Delete ® Undelete

Figure 104: Summons (Delete) screen

Procedure

1.

fing
Click Delete icon which is located at the upper right corner on the menu bar.
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The Summons (Delete) screen is displayed. (Refer to Figure Number 104)

Select the Summons Code that you want to delete or undelete from the Summons Code
select box.

The system will display the details that already exist in the database.

Select the Delete radio button to delete the selected Summons. The details though
deleted will remain in the database. This data can be retrieved using the Undelete radio
button.

Select the Undelete radio button to retrieve the deleted Summons.

In case of Delete option, the system will display the message, “Deleted Successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.16.4 Summons (Report)

This report provides the facility to view the list of Summons. You can sort each
column, copy, save, and print the report.

1 / Master / Summons / Report \:IY O _{7 "-%se U == = e OQoeeeo
Copy Cs Excel
Show |10 ¥ | entries Search:
Summons 4
Code Summons g
1 Form 1 - SUMMONS TO AN ACCUSED PERSON See section 61 HRIT SIFEAT §AH - FEA EE
2 Form 2 - WARRANT OF ARREST See section 70 HTHT THE - Tl be TET
=
i AT FA 2 - ALCTFT e TS
Form 3 - BOND AND BAIL-BOND AFTER ARREST UNDER A
3
g J WARRANT Ses saction 81 S R RE L R =
& T
FHAT FHIE ¥ - HRIHT AT FITEIT
1 Form No 4 - PROCLAMATION REQUIRING THE APPEARANCE OF A s
N PERSON ACCUSED See section 82 SR TEEE
et
c Form 5 - PROCLAMATION REQUIRING THE ATTENDANCE OF A AT FAF 4 - WEEHTH G IE0aH
- WITNESS See sections 82 87 and 90 GO SEEOT - e (T ¢l T %0 TET
e Form 6 - ORDER OF ATTACHMENT TO COMPEL THE ATTENDANCE | I+ &I & - FI&fGRIe &1 TEuard
. OF A WITNESS See section 83 ST JISUTRT Feciel HIEH - @oldl ¢3 9TET
FHAT FHIF s - HRIIT SHFATAT FHEAT
Form 7 - ORDER OF ATTACHMENT TO COMPEL THE APPEARANCE
- TTETIRT ST - T
! OF A PERSON ACCUSED See section 83 LRI T
€3 ET
Figure 105: Summons (Report)
Procedure

1. Select the Reporticon L=

which is located on the upper right corner on the menu bar.
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2. The Summons Report is displayed. (Refer to Figure Number 105)

3. For features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type

Report).
4. Click the hyperlink (text in blue) to view the Reports features.

4.16.5 Summons (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import = icon which is located at the upper right corner on the menu bar.
2. The Summons (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.16.6 Summons (Export)
The SQL file can be generated using the Export option.

Procedure

1. Click the Export & icon which is located at the upper right corner on the menu bar.
2. The Summons (Export) screen is displayed.

3. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)
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4.17 Prayer

This form provides the facility to enter the Prayer Details. By default the Prayer Data is
already provided. It is used in Civil and Criminal Case Filing as well as in Interlocutory
Application. To view the Prayer in Interlocutory Application (lA), select IA Filing check

box. Also, to view the Prayer in Normal Case Filing, select the Normal Case Filing check
box.

4.17.1 Prayer (Add)

This option provides the facility to add a Prayer.

DISTRICT AND SESSIONS COURT AURANGABAD ®NC20
DISTRIC v SHRI SUMANT M. KOLHE supuser 16-03-2015 2
Home £/ Master / (Beach. Y @@ Coeo0eC
Modify Court Name
Case Type
Designaticn
Judge Navigation
—

Court
Judge Period
Police Station

Purpose of Listing
Act Master

Short Orders
Subordinate Court
Advocate
Document Type

Disposal Type Click ”Prayer” Sub

Notice menu
/

Summons
Prayer

Caste
Register
Objection Types

Case Type Label

Distrirt

Figure 106: Navigation for “Prayer (Add)" screen
To access the Prayer (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Prayer sub menu. (Refer Figure Number 106)

3. When you click Prayer sub menu, the “Prayer (Add)” screen is displayed. (Refer
to Figure Number 107)
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SHOW MENU

ster / Prayer / Add [Search.. ]V CsrH{E>»0® OO0e®@0e@®O0
Prayer
*Prayer Code: | 19
*Prayer Type:
Prayer:
4
1A, Cas
TS
4

Figure 107: Prayer (Add) screen

Procedure

1.

8.

By default the Prayer Code is displayed in the Prayer Code field. This Code is generated
automatically.

Enter the kind of the Prayer in the Prayer Type field.
Enter the description of the Prayer in the Prayer field.

Select the check box for IA, if you want to view the Prayer in the Interlocutory
Application.

Select the check box for Case, if you want to view the Prayer in Normal Case Filing.
Enter the Prayer Type and the Prayer description in local languages also.

Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.17.2 Prayer (Modify)

This option provides the facility to modify the Prayer details that already exists in the

database.
1 / Master / Prayer / Modify [Seach ¥ Qs S =m0 OCOO0®OC
Prayer
*Prayer Code ‘ -1
*Prayer Type: | dfff
Plaints No.1 Money Lent 1 The plaintiff
*Prayer: | claims rupees with interest at
percent from the day of 199 P
A
Case
ST
“Ta=icil 9eh .
*fa=idn
g

Figure 108: Prayer (Modify) screen
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Procedure

o vk W Nk

7.

&Y
Click the Edit icon & which is located at the upper right corner on the menu bar.

The Prayer (Modify) screen is displayed. (Refer to Figure Number 108)
Select the Prayer from the Prayer Code field.

The system will display details that already exist in the database.
You can now modify or update the details.

Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.17.3 Prayer (Delete)

This option provides the facility to Delete or Undelete the Prayer details that already
exists in the database.

1t / Master / Prayer / Delete Y [+ 4 @e L = e Qoe@e0
Prayer
*Prayer Code: | -1
*Prayer Type
Plaints Ne.1 Money Lent.1 The plaintiff
*Prayer: | claims rupees with interest at
percent from the day of 199 P
A
Case
oy
*TareTell S
&
Display Delete ® Undelete

Figure 109: Prayer (Delete) screen

Procedure

1.
2.
3.

Click Delete icon which is located at the upper right corner on the menu bar.
The Prayers (Delete) screen is displayed. (Refer to Figure Number 109)

Select the Prayer Code that you want to delete or undelete from the Prayer Code select
box.

The system will display the details that already exist in the database.
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Select the Delete radio button to delete the selected Prayer. The details though deleted
will remain in the database. This data can be retrieved using the Undelete radio button.
Select the Undelete radio button to retrieve the deleted.

In case of Delete option, the system will display the message, “Deleted Successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.17.4 Prayer (Report)

This report provides the facility to view the list of Prayer details. You can sort each
column, copy, save, and print the report.

ft / Master / Prayer / Report [(Seach Y Osr %R lE»@ O00@0OO0
Copy cs Excel
Show |10 ¥ | entries Search
Prayer , = Prayer IA/Case et e
Code Type Prayer No. T
y Plaints No.1 Money Lent.1 The plaintiff claims rupees with interest at
percent from the day of 199
F 2 GOODS SOLD AT A FIXED PRICE DELIVERED.1 The plaintiff as
i executor of E.F. claims.
E MOVEABLES WRONGFULLY DETAINED 1 Delivery of the said goods or
z 3 rupees in case delivery cannot be had2 rupees compensation for the
detention thereof
AGAINST A FRAUDULENT PURCHASER HIS TRANSFEREE WITH
4 NOTICE.1 Delivery of the said goods or rupees in case delivery cannot be
held.2 rupees compensation for the detention thereof
RESCISSION OF A CONTRACT ON THE GROUND OF MISTAKE.1
5 rupees wiih interest from the day of 192 that the said agreement be
delivered up and cancelled.
AN INJUNCTION RESTRAINING WASTE1 that the defendant be restrained
6 by injunctien from committing or permitting any further waste on the said
premises.Pecuniary compnsation may also be claimed
< INJUNCTION RESTRAINING NUISANCE1 that the defendant be restrained
: by injunction from committing or permitting any further nuisance.
PUBLIC NUISANCE1 A declaration that the defendant is not entitled to
obstruct the passage of the public along the said public road2 an injunction
8 restraining the defendant that obstructing the passage of the public along
the said public road and directing the defendant to remove the earth and
stones wrongfully heaped up as aforesaid
Figure 110: Prayer (Report)
Procedure
1. Select the Report icon L—lwhich is located at the upper right corner on the menu bar.
2. The Prayer (Report) is displayed. (Refer to Figure Number 110)

For features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type

Report).

Click the hyperlink (text in blue) to view the Report features.
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4.17.5 Prayer (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import = icon which is located at the upper right corner on the menu bar.
2. The Prayer (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.17.6 Prayer (Export)

The SQL file can be generated using the Export option.

Procedure
1. Click the Export @ icon which is located at the upper right corner on the menu bar.
2. The Prayer (Export) screen is displayed.

3. The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4,18 Caste

This form provides the facility to enter the Caste Details. This option is useful to
generate caste wise report through Query Builder.

4.18.1 Caste (Add)
This option provides the facility to add Caste details.
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DISTRICT AND SESSIONS COURT AURANGABAD cupuser Enczo
DISTRC * SHRI SUMANT M. KOLHE ! 16-03-2015

Home #| £/ Master / / [Seach ™ 1Y @0 0oeoecC

Modify Court Name

Case Type

Designation

Judge

Court . .
Judge Period B — Navigation
Police Station
Purpose of Listing
Act Master
Short Orders
Subordinate Court
Advocate
Document Type
Disposal Type
Notice

summors Click “Caste” sub

Caste —— menu

‘‘‘‘‘‘‘‘‘
Objecticn Types
Case Type Label
Diictrir t

Figure 111: Navigation for "Caste (Add)" screen

To access the Caste (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Caste sub menu. (Refer Figure Number 111)
3. When you click Caste sub menu, the “Caste (Add)” screen is displayed. (Refer to
Figure Number 112)

1 / Master / Caste / Add Y QO R =m0 OCe0oecC
Caste
*Caste Code: | 9
*Caste Category: | dsa
Religion: | Christian-3 A
HUSE
ST ‘H ‘

Figure 112: Caste (Add) screen

Procedure
1. By default the Caste Code is displayed in the Caste Code field. This Code is
generated automatically.
2. Enter the Caste category in the Caste Category field.
3. Select the Religion from the Religion select box.
4. Enter the Caste in local language also.
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5. Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.

6. The mandatory fields are marked with an asterix (*). Please fill all mandatory
fields.

4.18.2 Caste (Modify)
This option provides the facility to modify the Caste details that already exists in the

database.
& | Master / Caste | Modify Y Q s, R EBPE COCO®O®O0
Caste
*Caste Code: | Muslim/Open-3
*Caste Category ‘ Muslim/Open
Religion: | OTHER-5 v
HUSET
" | gt |
=
Figure 113: Caste (Modify) screen
Procedure

1. Click the Edit icon L*_lwhich is located at the upper right corner on the menu bar.
2. The system will display the Caste (Modify) screen. (Refer to Figure Number 113)

Select the Caste Code from the Caste Code field.

3
4. The system will display details that already exist in the database.
5. You can now modify or update the details.

6

Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

4.18.3 Caste (Delete)

This option provides the facility to Delete or Undelete the Caste details that already
exists in the database.
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X / Master / Caste / Delete Y Q s, DeE®»0 OCOO@0e@O0

Caste
*Caste Code: | Muslim/Open-8

‘ Muslim/QOpen

OTHER-5 v

*Caste Categon

Religior

Display Delete @ Undelete

Figure 114: Caste (Delete) screen

Procedure

vk W N

N o

9.

Click Delete icon which is located at the upper right corner on the menu bar.
The the Caste (Delete) screen is displayed. (Refer to Figure Number 114)

Select the caste that you want to delete or undelete from the Caste Code select box.

The system will display the details that already exist in the database.

Select the Delete button to delete the selected Caste. The details though deleted will
remain in the database. This data can be retrieved using the Undelete button.

Select the Undelete button to retrieve the deleted.

In case of Delete option, the system will display the message, “Deleted Successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.18.4 Caste (Report)

This report provides the facility to view the list of Caste details. You can sort each
column, copy, save, and print the report.
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1t / Master / Caste / Report [seach.. ]V OCsr%Em»®@ O0@o®e0
Show|10 ¥ |entries Search:
EZ?I‘EEA Caste Category iy
1 Open-Hindu gar-Eg-
1 Open-Hindu
2 2 SC-Hindu H-g-
; 2 SC-Hindu
ﬁ 4 ST-Christian I F-RTe-
4 ST-Christian
OBC-Muslim AT -JEAH-
OBC-Muslim
6 NT-Hindu a7
6 NT-Hindu
Showing 1 to 10 of 13 entries Previous Next
Figure 115: Caste (Report)
Procedure
1. Select the Report icon L—lwhich is located on the upper right corner on the menu bar.
2. The Caste (Report) is displayed. (Refer to Figure Number 115)
3. For features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type
Report)
4. Click the hyperlink (text in blue) to view the Report features.
4.18.5 Prayer (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure

1.
2
3.
4

4.18.6

Click the Import = icon which is located at the upper right corner on the menu bar.

The Prayer (Import) screen is displayed.

Browse and select the file to be imported and click on the Submit button.

For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

Prayer (Export)

The SQL file can be generated using the Export option.

Procedure

1. Click the Export @ ijcon which is located at the upper right corner on the menu bar.
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2. The Prayer (Export) screen is displayed.

3. The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.19 Register

4.19.1 Register (Add)
This option provides the facility to add Register details.

DISTRICT AND SESSIONS COURT AURANGABAD ENCZD
DISTRC v SHRI SUMANT M. KOLHE supnset 16-03-2015 &
Home #| [/ Master /1 (Beach Y 9@ 0Coceocec
Modify Court Name
Case Type
Designation
Judge
Court
Judge Period
Police Station Nav|gat|on pane
Purpose of Listing —
Act Master
Short Orders
Subordinate Court
Advocate
Document Type
Disposal Type
Notice
Summons
Prayer
gl H “" H 4
e Click “Register” sub
Register
| Register —__ menu
ST ToeT
Case Type Label
Diictrir t

Figure 116: Navigation for "Register (Add)" screen

To access the Register (Report) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Register sub menu. (Refer Figure Number 116)
3. When you click Register sub menu, the “Register” screen is displayed. (Refer to
Figure Number 117)
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1k / Master / Register / Add [Seach ¥ [+ 4 T‘—_‘='§e == = e Coceoeo0

Register

*Register Code: | 8

*Register

Selec

AC Cri.M.A-46

x T Arbitration Case-35
Cassjlype Arbitration R.D-73

Atrn Spl Case24
Press Ctrl Key for Multiple Selection
*Ordinary Copy Rate l:l Appear after days: l:l

FTET
s | |

Procedure

1.

L 0 N oW

10.

11.

Figure 117: Register (Add)

By default the system will display the Register Code in Register Code field. This
Code is generated automatically.

Enter the name of the register in the Register field.

Select the Register Type from the Register Type select box. You can select more
than one caste type using the control (Ctrl) key and the mouse. This control key
(Ctrl) key is placed on lower left corner of the keyboard.

To select multiple Case Types, Press Ctrl key and right Click on the Caste Type
that you want to select (Ctrl + right Click ). Perform both the actions together.

Enter the urgent rate to be applied in the Urgent Rate field.

Enter the days after which to appear in the Appear After field.

Enter the ordinary rates in the Ordinary Copy Rate field.

Enter the days after which to appear in the Appear After field.

Enter the name of the register in the local language also.

Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

4.19.2 Register (Modify)

This option provides the facility to modify the Register details that already exists in the

database.
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1 / Master / Register / Modify [Seach Y [+ ﬁse =] Qoeoe®0

il
[il
()

Register
*Register Code | Civil-1 v

*Register: | Civil

ATO SPrCase-2a
B.G.P.E.Act Case-T2
. _ C.Appln-11

Case Type: | Chapter Case-32
Civil Appeal-1 -
Press Ctrl Key for Multiple Selection

*Ordinary Copy Rate: | 4.00 Appear after days: l:l
Application No: ‘ | Year: | | m

N

*Algagn

et |

Figure 118: Register (Modify) screen

Procedure

Click the Edit icon L“_lwhich is located at the upper right corner of the menu bar.
The Register (Modify) screen is displayed. (Refer Figure Number 118)
Select the Register Code from the Register Code field.

The system will display details that already exist in the database.
You can now modify or update the details.

o .k W Nk

Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

4.19.3 Register (Delete)

This option provides the facility to Delete or Undelete the Register details that already
exists in the database.
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£ / Master / Register / Delete [Seach | Y [+ @se L = @ CQoceoeo0

Register
*Register Code | Civil-1 v

*Register: | Civil

*Case Type:

Civil Ap I-1 -

Press Ctrl Key for Multiple Selection

*Ordinary Copy Rate: Appear after days: |:|
Application No: | ‘ Year | ‘ m

Display: © Delete @ Undelete

Figure 119: Register (Delete) screen

Procedure

9.

Click Delete icon which is located at the upper right corner on the menu bar.

The Register (Delete) screen is displayed. (Refer Figure Number 119)

Select the register that you want to delete or undelete from the Register Code select
box.

The system will display the details that already exist in the database.

Select the Delete button to delete the selected Register. The details though deleted will
remain in the database. This data can be retrieved using the Undelete button.

Select the Undelete button to retrieve the deleted.

In case of Delete option, the system will display the message, “Deleted Successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.19.4 Register (Report)

This report provides the facility to view the list of Register details. You can sort each
column, copy, save, and print the report.
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X / Master / Register / Report [Seach Y [+ @ﬁ lE=8 COCO00®O0

Copy csv Excel

Show |10 ¥ | entries Search

Register , . Urgent Ordinary Copy Appear after -
Code Register Case Type Rate Rate days

Civil Appeal-1
Misc.Civil Appeal-2
Civil M.A -3
Civil Revn_-4
Civil Suit-b
Marriage Petn.5
Land Ref.-7
Darkhast-8
L.R.DKST.-9
Elec.Petn.-10
C.Appin-11
Reg.Civil Suit-27
Munci. Appeal-28
Spl.Civ_Suit-29
LRMA-33
Arbitration Case-35
Reg Dkst-47
Spl .Dkst-48
Rent Appeal-51
MANR.J.I-62
Small Cause Suit-54
Rent Suit-55
Trust Appeal-56
Trust Suit-567

1 Civil Sum.Civ_Suit-59 7.00 4.00 0 gt
M.J.Cases-60
Mesne Profit-61
Succession-62
Final Decree-63

SHOW MENU

Figure 120: Register (Report)

Procedure

1. Select the Report icon L—lwhich is located at the upper right corner on the menu bar.

The Register (Report) is displayed. (Refer to Figure Number 120)

3. For features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type
Report).

4. Click the hyperlink (text in blue) in step 3 to view the Report features.

4.19.5 Register (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
Click the Import ==/ icon which is located at the upper right corner on the menu bar.
The Register (Import) screen is displayed.

Browse and select the file to be imported and click on the Submit button.

A W

For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.19.6 Register (Export)

The SQL file can be generated using the Export option.
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Procedure

1. Click the Export & icon which is located at the upper right corner on the menu bar.
2. The Register (Export) screen is displayed.

3. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.20 Objection Types

This option provides the facility to enter the type of Objections. The Objections entered
are displayed in the Scrutiny section i.e in Case Objection option.

4.20.1 Objection Types (Add)

=
| DISTRIC * DISTRICT and SESSIONS COURT AURANGABAD admin1 1?_03_25;‘(:5'0

Home G 1 Master / | (Seach.. ]Y @@ 0Oocoeo0ecC

Prayer -
Caste

—— Click “Objection

Olraferct\ron Types T es” Sub menu
Case Type Label D yp

District \
Taluka

Village

Property Disposal

Type

Organization Type

Organization Name

Adjeumn

Fees Type

KIRIStn Ay pd Navigation pane
Bank Details ——

Nature

Town

Ward

Act Section
Prisen Details
Account Purpose
Deposit and Pay
Bagict

Figure 121: Navigation for "Objection Type (Add)" screen
To access the Objection Types (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Objection Types sub menu. (Refer Figure Number 121)
3. When you click Objection Types sub menu, the “Objection (Add)” screen is
displayed. (Refer to Figure Number 122)
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X J Master / Objection Types / Add [Seach. Y CQsrZiLE=me® OO0CO®@O®®C

Objection Type

*Objection Type code: | 33

* Objection Type: [ cxdf |

Case Type Nature: ® Ciyil Criminal

Objection Remarks: ® Yes No

SHOW MENU

* 7R SR | &t

Procedure
1.

No vk~ Ww

Figure 122: Objection Type (Add) screen

By default the system will display the Objection Type Code in Objection Type
Code field. This Code is generated automatically.

By default the system will also display Civil as the selected option. For Criminal
cases, select the radio button for Criminal.

Enter the type of objection in the Objection Type field.

Select the radio button for Yes, if you want to add Objections to the case.

Select the radio button for No, if there are no Objections.

Enter the Objection Type in the local language also.

Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

4.20.2 Objection Types (Modify)

This option provides the facility to modify the Objections details that already exists in
the database.

& ; Master / Objection Types / Modify [Seach.. ¥ Qs rHROEm»e® O0ceoeoOC

Objection Type
*Objecticn Type code:| ADDRESS GIVEN ARE NOT REGIS ¥

*Objection Type: | ADDRESS GIVEN ARE NOT REG\S’EFI

Case Type Nature: @ Civil Criminal

Objection Remarks: ® Yes No

* 3T T | TS Sodl 81 HTeehd Todl A6T |

Figure 123: Objection Type (Modify) screen

Procedure

1. Click the Edit icon LZ_which is located at the upper right corner on the menu bar.

2. The Objection Type (Modify) screen is displayed. (Refer to Figure Number 123)
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Select the Objection Type Code from the Objection Type Code field.

The system will display details that already exist in the database.
You can now modify or update the details.

o vk Ww

Click Submit to save the information into the system. The system will display the
message, “Maodification Successful”.

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

4.20.3 Objection Types (Delete)

This option provides the facility to Delete or Undelete the Objection Types details
that already exists in the database.

X | Master / Objection Types / Delete Y Csr% EP@ CO000e@O0
Objection Type
*Objection Type code:| ADDRESS GIVEN ARE NOT REGIS ~
*Objection Type: | ADDRESS GIVEN ARE NOT REGIS_EFI
Case Type Nature Civil Criminal
Objection Remarks: Yes No
FE

*3TETT W | TR ToaT 87 ARG Todl ST |

Display Delete @ Undelete

Figure 124: Objection Types (Delete) screen

Procedure

1.
2.

3.

Click Delete icon which is located at the upper right corner on the menu bar.

The Objection (Delete) screen is displayed. (Refer to Figure Number 124)

Select the objection that you want to delete or undelete from the Objection Type Code
select box.

The system will display the details that already exist in the database.

Select the Delete button to delete the selected Objection Types. The details though
deleted will remain in the database. This data can be retrieved using the Undelete
button.

Select the Undelete button to retrieve the deleted.

In case of Delete option, the system will display the message, “Deleted Successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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4.20.4 Objection Types (Report)
This report provides the facility to view the list of Objection Types. You can sort each
column, copy, save, and print the report.

£t / Master / Objection Types / Report Y O/ % =>0 Qoeoe0

Copy || CSV || Excel

Show |10 ¥ | entries Search:
Objection
Type  * Objection Type Type AT TR
code
1 JURISDICTION Civil H@EREN
2 IS NOT PROPERLY STAMPED Civil TERIE I TR
3 NOT IN TIME Civil T T
4 IS NOT ACCOMPANIED BY A COPY OFJUDGMENT Civil A W iee e
3 IS NOT ACCOMPANIED BY A COPY OF DECREE Civil T WA Wgeielt el
6 IS NOT ACCOMPANIED BY A COPY OF ORDER UNDER APPEAL Civil IR RS TR T Wgeieht Tl
7 PARTIES ARE NOT TAKEN AS PER COPY OF JUDGMENT Civil A RITERIR U@ Aol
] ADDRESS GIVEN ARE NOT REGISTERED ADDRESS Civil feien o & aHferge e R
2l VALUATION OF APPEAL IS NOT MENTIONED. Civil AT [ AR el TR
10 Appeal is not competent Civil e aem
Showing 1to 10 of 32 entries Previous Next

Figure 125: Objection Type (Report)

Procedure

1. Select the Report icon L—lwhich is located on the upper right corner on the menu bar.

2. The Objection (Report) is displayed. (Refer to Figure Number 125)

3. For features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type

Report)

4. Click the hyperlink (text in blue) to view the Reports features.

4.20.5 Objection Types (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure

1. Click the Import = icon which is located at the upper right corner on the menu bar.
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2. The Objection Types (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type
Import).
4.20.6 Objection Types (Export)
The SQL file can be generated using the Export option.
Procedure
1. Click the Export @ icon which is located at the upper right corner on the menu bar.
2. The Objection Types (Export) screen is displayed.
3. The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.
4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.21 Case Type Label

4.21.1

With this form you can create fields dynamically. The Text fields, Date fields and Radio
buttons can be generated for a particular Case Type. These fields are displayed in ‘Case
Extra Info’ option (In Registration Menu) where extra data can be entered. Later on this
information can be used for linking and grouping of the cases.

Case Type Label (Add)
This option provides the facility to add Case Type Labels.

Page 141 of 334




Supuser Manual

Logout & NC 2.0
17-03-2015 H

Home #| ft) Master 1 / (Beach ]V @@ Coeoec

Prayer -
Caste
Register

e Click “Case Type

e

Case Type Label Label” sub menu
_ —_—
District

Taluka

Willage

Property Disposal
Type

Organization Type
Organization Name
Adjoumn

Fees Type

FIR Summary Type
Bank Details
Nature Navigation pane
Town T —
Ward

Act Section

Prisen Details

Account Purpose

Depoesit and Pay

ec‘o HI‘IIQ DISTRIC * DISTRICT and SESSIONS COURT AURANGABAD admin1

Figure 126: Navigation for "Case Type Labels (Add)" screen

To access the Case Type Labels (Report) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Case Type Labels sub menu. (Refer Figure Number 126)
3. When you click Case Type Labels sub menu, the “Case Type Labels (Add)” screen
is displayed. (Refer to Figure Number 127)

X | Master / Case Type Label / Add [Seach |V oy LEm»@ CQocee@eo0
Case Type Label
*Case Type: ‘ Civil Appeal-1 v
English TR English IS
Label1 Label2:
Label3 Label4:
Label5 Label6:
Label7. Labels:
Labeld Label10:
Label11 Label12:
abel13 (Date field) Label14 (Date field):
Label15 (Date field) District:
Taluka | | ‘ lelage'| | ‘ ‘
[ wars| | |
Radio Butten 1 Label1:
Label2 Label3:
Radio Butten 2 l:l Label1: l:l
[ Sumit |

Figure 127: Case Type Label (Add) screen

Procedure

1. The labels for English descriptions are in white and the fields for local languages
are in yellow colour.
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Select the case for which you want to add the labels from the Case Type select
box.

Enter the label descriptions which are to be displayed in the ‘Case Extra Info’
form in the fields Label 1 onwards.

Enter the required label to replace the District.

Enter the required label to replace the Village.

Enter the Radio Button label which is to be displayed in the Case Extra
Information form.

Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

4.21.2 Case Type Label (Modify)

This option provides the facility to modify the Case Type Labels that already exists in
the database.

X / Master / Case Type Label / Modify Y Qs lEPO COO®OOCOC
Case Type Label
*Case Type:| Civil MA-3 A
English FTET English HTET
Labelt: [ | [smr | Label2. [ e |
Label3: [a FIST Labeld: | a FET
Labels: [a ST Label6: | a FET
LabelT: [ | [t | Labelg: [2 | [z |
2 Labeld: [a | [78r | Labal10: a2 | [mwer |
E Label11:[a | [ | Label12: [a [ |
F ael 13 (Date field). [a | [smr | Label14 (Date field). [a | [m= |
Label15 (Date field). | a FISET District: | a FET
Taluka: | a FIST Village: | a FET
Town: | a | |1T{TST | Ward: | a | |3T{T5T |
Radio Button 1: l:l Label1: l:l
Radio Button 2: Label1:
Label2: Label3:
[ suomit |

Procedure

Eall A

Figure 128: Case Type Label (Modify) screen

Click the Edit icon L=_lwhich is located at the upper right corner on the menu bar.

The Case Type Label (Modify) screen is displayed. (Refer to Figure Number 128)
Select the Case Type from the Case Type select box.
The system will display details that already exist in the database.
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5. You can now modify or update the details.

6. Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

4.21.3 Case Type Label (Report)
This report provides the facility to view the list of Case Type Labels. You can sort each
column, copy, save, and print the report.

X / Master / Case Type Label / Report [Seach Y Cr LE>e Cceoe0

copy || csv || Excel

Show| 10 ¥ |entries Search

Label

%?sg 4 Labell Label2 Label3 Labeld Label5 Label6 Label7 Label8 Label® Label10 Label11 Label12 (Date
field)

accident

b a a a a a a a a aa a a a

MACP test1 test2 test3 testd
Showing 1 to 3 of 3 entries Previous Next |

Figure 129: Case Type Labels (Report) screen
Procedure

iy

1. Select the Reporticon L

which is located on the upper right corner on the menu bar.
2. The Case Type Label (Report) is displayed. (Refer to Figure Number 129)

3. For features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type

Report)

4. Click the hyperlink (text in blue) to view the Reports feature.

4.21.4 Case Type Label (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import ® icon which is located at the upper right corner on the menu bar.
2. The Case Type Label (Import) screen is displayed.

3. Browse and select the file to be imported and click on the Submit button.
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4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.21.5 Case Type Label (Export)

The SQL file can be generated using the Export option.

Procedure

1. Click the Export @ icon which is located at the upper right corner on the menu bar.
2. The Case Type Label (Export) screen is displayed.

3. The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.22 District

This option provides the facility to enter the District details. This District data needs to
be uniform throughout the State.

4.22.1 District (Add)
This option provides the facility to add a District.

Enc 20
N )| JUR JR, -
DISTRIC DISTRICT and SESSIONS COURT AURANGABAD admin1 17.03.2015 B

Home | fff Master 1 / (Seach 1Y @ 0CoeoecC

Prayer =

Caste

Register

Objection Types Click “District” sub
LaSe Ty pE Lt

District —— menu
laluka

Village

Property Disposal

Type

Organization Type

Organization Name

Adjoun

Fees Type . .
FIR Summary Type Navigation pane
Bank Details ——

Nature

Town

Ward

Act Section
Prison Details
Account Purpose
Deposit and Pay
B,

Figure 130: Navigation for "District (Add)" screen

To access the District (Add) screen, follow the steps given below:
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On the Navigation pane, click the Master menu.

. Then, click District sub menu. (Refer Figure Number 130)

When you click District sub menu, the “District (Add)” screen is displayed. (Refer
to Figure Number 131)

1k / Master / District / Add

[(Seach. 1Y CsrHLEP® CO@O0®O0
District
“District Code
*District |Aurangabad |
FHST
“rereet. [z |

Procedure

Figure 131: District (Add) screen

1. By default the District Code is displayed in the District Code field. This Code is generated
automatically.

2. Enter the District in the District field.
Enter the District in the local language also.
Click Submit to save the information into the system. The system will display the

message, “Addition Successful”.
5. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.22.2 District (Modify)
This option provides the facility to modify the District details that already exists in the

database.
1 / Master / District / Modify [Seach.. —— ]Y QrH = >0 OQoeoe0
District
*District Code: | Ahmadnagar-26 v
*District |Ahmatlnagar |
FRTET
=
Figure 132: District (Modify)
Procedure
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-‘:}1

Click the Edit icon which is located at the upper right corner on the menu bar.

The District (Modify) screen is displayed. (Refer to Figure Number 132)
Select the District from the District Code select box.

The system will display details that already exist in the database.
You can now modify or update the details.

o vk wWw N oE

Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

4.22.3 District (Delete)

This option provides the facility to Delete or Undelete the District details that already
exists in the database.

£ / Master /

District / Delete [Search.. 1Y Cs,ruLEm2® O0CO0e®O0
District
*District Code: | Ahmadnagar-26 v
*District ‘Almwaclnsgar |
TS
*TSiegr ‘W |
Display: Delete @ Undelete

Figure 133: District (Delete) screen

Procedure

1. Click Delete icon ﬁw which is located at the upper right corner on the menu bar.

2. The District (Delete) screen is displayed. (Refer to Figure Number 133)

3. Select the District Code you want to delete or undelete from the District Code select
box.

4. The system will display the details that already exist in the database.

5. Select the Delete button to delete the selected District. The details though deleted will
remain in the database. This data can be retrieved using the Undelete button.

6. Select the Undelete button to retrieve the deleted.

7. In case of Delete option, the system will display the message, “Deleted Successfully”.

8. In case of Undelete option, the system will display the message, “Undeleted

Successfully”.

Page 147 of 334




Supuser Manual

9. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.22.4 District (Report)

This report provides the facility to view the list of Districts. You can sort each column,

copy, save, and print the report.

£ / Master / District / Report [Seach.. ] Y

Show |10 ¥ | entries

District District
Code

1 Nandurbar

2 Dhule
3 Jalgaon

Buldana

SHOW MENU

Akola

Washim
7 Amravati
8 Wardha
9 Nagpur

10 Bhandara
Showing 1 to 10 of 35 entries

&

LI CE®»® OOC®@o®@e@O0

Copy || CSV || Excel

Search:

Previous Next

Figure 134: District (Report) screen

Procedure

1. Select the Reporticon L—

which is located on the upper right corner on the menu bar.

2. The District (Report) is displayed. (Refer to Figure Number 134)

3. For features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type

Report)

4. Click the hyperlink (text in blue) to view the Reports feature.

4.22.5 District (Import)

The master data received from the respective High Court can be imported using the Import

option provided.

Procedure

1. Click the Import = icon which is located at the upper right corner on the menu bar.

2. The District (Import) screen is displayed.

3. Browse and select the file to be imported and click on the Submit button.
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4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.22.6 District (Export)
The SQL file can be generated using the Export option.

Procedure

1. Click the Export @ icon which is located at the upper right corner on the menu bar.

2. The District (Export) screen is displayed.

3. The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.23 Taluka

This option provides the facility to enter the Taluka details. This data needs to be

uniform throughout the State.

4.23.1 Taluka (Add)
This option provides the facility to add a Taluka.

ENc 20
DISTRICT 1 SESSIONS COURT AURANGABAD imin1 =
DISTRC * and admin 17032015 E8

Home | fi / Master [ | (Seach.. ]V e 0Coeo0ecC

Prayer -
Caste

Register

Objection Types

Case Type Label c“ck ”Taluka" Sub
Taluka menu
Village

Property Disposal 7«
Type

Organization Type
Organization Name
Adjeumn

Fees Type

FIR Summary Type
Bank Detais Navigation pane
Nature

Town

Ward

Act Section

Prisen Details
Account Purpose
Deposit and Pay
Bagict

Figure 135: Navigation for "Taluka (Add)" screen

To access the Taluka (Add) screen, follow the steps given below:
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1. On the Navigation pane, click the Master menu.
Then, click Taluka sub menu. (Refer Figure Number 135)
When you click Taluka sub menu, the system will display the “Taluka (Add)”
screen. (Refer to Figure Number 136)

X / Master / Taluka / Add Seach. ]V Criile=@ OCCceoeO
Taluka

“District: | Aurangabad-19 v ‘
*Taluka Code: | 10 ‘
*Taluka: [ dfsdf |

Figure 136: Taluka (Add) screen

Procedure

1. By default the District is displayed in the District field and the Taluka Code is displayed
in the Taluka Code field. The Taluka Code is generated automatically.

2. Enter the name of the Taluka in the Taluka field.

3. Enter the Taluka in the local language also.
Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.

5. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.23.2 Taluka (Modify)
This option provides the facility to modify the Taluka details that already exists in the

database.
& / Master / Taluka / Modify [Seach Y Qs Em»O OOCO@O0ecC
Taluka
*District: | Aurangabad-19 v
*Taluka Code Au 1-5
“Taluka: | Aurangabad |
TS
. | st |
| submit |
Figure 137: Taluka (Modify) screen
Procedure

Click the Edit icon L“_lwhich is located at the upper right corner on the menu bar.

The Taluka (Modify) screen is displayed. (Refer to Figure Number 137)

Select the Taluka from the Taluka Code select box.

A w N e

The system will display details that already exist in the database.
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5. You can now modify or update the details.

6. Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

4.23.3 Taluka (Delete)

This option provides the facility to Delete or Undelete the Taluka details that already
exists in the database.

It | Master / Taluka / Delete (Beach 1V Csr% =@ Oce@eoeo
Taluka

“District: | Aurangabad-15 v

*Taluka Code: | Aurangabad-5 v

*Taluka |Aurangsbstl ‘

RGIGCOE |3ﬂ'ﬂ'ﬁrﬁ ‘

Display Delete ® Undelete

Figure 138: Taluka (Delete) screen

Procedure

Click Delete icon which is located at the upper right corner on the menu bar.
. The Taluka (Delete) screen is displayed. (Refer to Figure Number 138)

1.
2
3. Select the Taluka you want to delete or undelete from the Taluka Code select box.
4. The system will display the details that already exist in the database.

5

Select the Delete button to delete the selected Taluka. The details though deleted will
remain in the database. This data can be retrieved using the Undelete button.
Select the Undelete button to retrieve the deleted.

o

7. In case of Delete option, the system will display the message, “Deleted Successfully”.

8. In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

9. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.23.4 Taluka (Report)
This report lists the names of Taluka along with the District name. You can sort each
column, copy, save, and print the report.
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X / Master / Taluka / Report Y Q rueE=»® OOCc@o0e®O0
Copy || C Excel
Show |10 ¥ |entries Search:
Ei;:lgc‘ 4 District Taluka Code Taluka Giseal
1 Nandurbar 3 Talode B
1 Nandurbar 6 Nawapur AT
i 1 Nandurbar 5 Nandurbar RIRCIES
E 1 Nandurbar 4 Shahade AETET
@ 1 Nandurbar 2 Akrani HwIT
1 Nandurbar 1 Akkalkuwa HrFeal
2 Dhule 3 Sakri |
2 Dhule 4 Dhule I
2 Dhule 2 Sindkhede RicdsT
2 Dhule 1 Shirpur iy
Showing 1 to 10 of 355 entries Previous Mext

Figure 139: Taluka (Report) screen

Procedure

1. Select the Report icon L—lwhich is located on the upper right corner on the menu bar.

2. The Taluka Report is displayed. (Refer to Figure Number 139)

3. For features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type

Report)
4. Click the hyperlink (text in blue) to view the Reports feature.

4.23.5 Taluka (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import ® icon which is located at the upper right corner on the menu bar.
2. The Taluka (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.23.6 Taluka (Export)
The SQL file can be generated using the Export option.
Procedure
1. Click the Export @ jcon which is located at the upper right corner on the menu bar.

2. The Taluka (Export) screen is displayed.
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3. The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.24 Village

This option is used to enter the Village details. This data needs to be uniform

throughout the state.

4.24.1 Village (Add)
This option provides the facility to add a Village.

| Enc 20

DiSToiE v DISTRICT and SESSIONS COURT AURANGABAD admin1 17-032015 2
Home ft|[ Master ! / (Beach ]V @@ 0oceoec
Prayer -
Caste
Register
Objection Types
Case Type Label
Distiict Click “Village” sub
Village B e e, menu
Property Disposal
Type
Organization Type
Organization Name
Adjourn
Fees Type
FIR Summary Type
Bank Details
Nature . .
Town Navigation pane
Ward —_—
Act Section
Prison Details
Account Purpose
Deposit and Pay
Bagict

Figure 140: Navigation for “Village (Add)” screen

To access the Village (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Village sub menu. (Refer Figure Number 140)

3. When you click Village sub menu, the “Village (Add)” screen is displayed. (Refer

to Figure Number 141)
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¥ | Master / Village / Add Y CQ,r% Em»2@ OOCeoeoO0
Village
“District: | Aurangabad-19 v
*Taluka: | Aurangabad-5 '|
*Village Code: [ B0775 |
“\illage: [ fdsf |
AT
2
& @ | A=
H
@ [ submit |

Procedure

Figure 141: Village (Add) screen

1. By default the system will display the District in the District field.

v A W

Select the Taluka from the Taluka field.

When you select the Taluka, the Village Code is displayed in the Village Code field.

Enter the name of the Village in the Village field.

Enter the name of the Village in the local language also.

Click Submit to save the information into the system. The system will display the

message, “Addition Successful”.
7. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.24.2 Village (Modify)

This option provides the facility to modify the Village details that already exists in the

database.
1t / Master / Village / Modify Y C/r L =>0 CoceoecC
Village
“District: | Aurangabad-19 v]
*Taluka | Aurangabad-5 v|
*Village Code: | -80774
“Village: [ |
FATET
et [ et |
[ suoma |
Figure 142: Village (Modify) screen
Procedure

1. Click the Edit icon

_ﬁ?

which is located at the upper right corner on the menu bar.

2. The Village (Modify) screen is displayed. (Refer to Figure Number 142)

3. The District name will be displayed by the system.

4. Select the Taluka from the Taluka select box.
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To modify the Village; Select the correct Village Code from the Village Code select
box.

When you select the Village Code, the name of the Village will be displayed in the
Village field.

Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

4.24.3 Village (Delete)

This option provides the facility to Delete or Undelete the Village details that already
exists in the database.

2 / Master / Village / Delete Geach— Y Qs E®»@® CO@0O @O0
Village
“District: | Aurangabad-19 v
*Taluka | Aurangabad-5 "
“Willage Code: | -80759

*Village | ‘
FIE

Display Delete @ Undelete

Procedure

Figure 143: Village (Delete) screen

i
Click Delete icon which is located at the upper right corner on the menu bar.

. The Village (Delete) screen is displayed. (Refer to Figure Number 143)

The District will be displayed by the system.

When you select the Village Code, the Village name will be displayed in the Village field.

1.
2
3
4. Select the Taluka from the Taluka select box.
5
6

Select the Delete button to delete the selected Village. The details though deleted will
remain in the database. This data can be retrieved using the Undelete button.

N

Select the Undelete button to retrieve the deleted data.

8. In case of Delete option, the system will display the message, “Deleted Successfully”.

9. In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

10. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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This report lists all the villages for the selected District and Taluka. You can sort each

column, copy, save, and print the report.

[t / Master / Village / Report hd 0O @ Ooeoe0
“District: | Aurangabad-19 A
*Taluka: | Aurangabad-5 ¥
Copy (3% Excel
Show |10 v |entries Search
Yillage & | village T
i 80548 | Chauka e
E 80549 Chaukawadi teEEr
b B0550 | Satala T
80551 Morvira AR
80552 Pophala T
80553 Khamkheda TTEWST
80554 Donwada ST
80555 Borwadi TRaTET
80556 Borwadi Tanda ARTET TET
80557 Dhondkheda afsEsT
Showing 1 to 10 of 227 entries Previous Next |
Figure 144: Village (Report) screen
Procedure
1. Select the Report icon L—lwhich is located on the upper right corner on the menu bar.
2. The Village Report is displayed. (Refer to Figure Number 144)
3. By default, the system will display the name of the District in the District field.
4. Select the Taluka from the Taluka select box. The system will display all the Villages for

the selected District and Taluka.

5. For features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type

Report)

6. Click the hyperlink (text in blue) in step 5 to view the Reports feature.

4.24.5 Village (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure

1. Click the Import ® icon which is located at the upper right corner on the menu bar.
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The Village (Import) screen is displayed.

Browse and select the file to be imported and click on the Submit button.

For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.24.6 Village (Export)

The SQL file can be generated using the Export option.

Procedure
1. Click the Export @ ijcon which is located at the upper right corner on the menu bar.
2. The Village (Export) screen is displayed.
3. The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.
4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.25 Property Disposal Type

This option provides the facility to enter the Property Disposal details. Thi
to be uniform throughout the state.

4.25.1 Property Disposal (Add)

This option provides the facility to add Property Disposal details.

Home

Prayer
Caste

District
Taluka
Village

Type

Adjourn

Nature
Town
Ward

Register
Objection Types
Case Type Label

Property Disposal e ——

Organization Type
Organization Name

Fees Type
FIR Summary Type
Bank Details

Act Section
Prison Details
Account Purpose
Deposit and Pay
Bociat

Enc 20
N I el AURA|
DISTRIE DISTRICT and SESSIONS COURT AURANGABAD admin1 17.03-2015 23

& A/ Master | / (Seach 1Y @@ 0oeoecC

Click “Property Disposal
Type” sub menu

Navigation pane

——

Figure 145: Navigation for "Property Disposal Type (Add)" screen

To access the Property Disposal Type (Add) screen, follow the steps given below:

s data needs
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1. On the Navigation pane, click the Master menu.
Then, click Property Disposal Type sub menu. (Refer Figure Number 145)
When you click Property Disposal Type sub menu, the “Property Disposal Type
(Add)” screen is displayed. (Refer to Figure Number 146)

1 / Maste

r / Property Disposal Type / Add [Seach.. ]V Csr 5 E®»@® OCOceoecC

Property Disposal

*Property Disposal Code: | 9

“Property Disposal: | |

FBT

gare | |

Figure 146: Property Disposal Type (Add) screen

Procedure

1. By default the Code of the Property Disposal is displayed in the Property Disposal Code
field.

2. Enter a name for the Property Disposal in the Property Disposal field.

3. Enter the Property Disposal name in the local language also.

4. Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.

5. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.25.2 Property Disposal (Modify)

This option provides the facility to modify the Property Disposal details that already
exists in the database.

X / Master / Property Disposal Type / Modify [Seach.. ] Y CsrulEm® CO@0e@C0

Property Disposal

*Property Disposal Code | Auction-5

*Property Disposal: [ Auction |

Figure 147: Property Disposal (Modify) screen

Procedure

Click the Edit icon L“_lwhich is located at the upper right corner on the menu bar.

The Property Disposal (Modify) screen is displayed. (Refer Figure Number 147)

Select the Property Disposal from the Property Disposal Code select box.

S R

The system will display the details that already exist in the database.

Page 158 of 334




Supuser Manual

5 You can now modify the wrongly entered details.
6. Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

4.25.3 Property Disposal (Delete)

This option provides the facility to Delete or Undelete the Property Disposal details
that already exists in the database.

£ / Master / Property Disposal Type / Delete hd O R s OO0CO®@O0®O0

Property Disposal

*Property Dispesal Cede | Auction-5 v

*Property Disposal: | Auction |

*HEHATATH [degare

Display Delete '@ Undelete

Figure 148: Property Disposal (Delete) screen

Procedure

1.
2
3.
4
5

o

9.

i
Click Delete icon which is located at the upper right corner on the menu bar.

. The Property Disposal (Delete) screen is displayed. (Refer Figure Number 148)

Select the Property Disposal Code from the Property Disposal Code select box.

The system will display the details that already exist in the database.

Select the Delete button to delete the selected record. The details though deleted will
remain in the database. This data can be retrieved using the Undelete button.

Select the Undelete button to retrieve the deleted data.

In case of Delete option, the system will display the message, “Deleted Successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.25.4 Property Disposal (Report)

This report lists all the Property Disposed details. You can sort each column, copy,
save, and print the report.
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2 | Master / Property Disposal Type / Report [(Seach-— Y Qs % LeEm® OOce@e0e@0
Copy || CSV || Excel
Show |10 ¥ |entries Search:
Property
Disposal * Property Disposal ALATAr faegare
Code
1 Destroyed TN FAOT
2 2 Return to Complainant TRITEE T
g Return to Accused HRIH T
F Sent to Mint THeaAT TetavT
Auction e
Sent to District Magistrate TR ST ot
7 Return to Palice Station GLEE. | 9 Wetde
8 Sent to Juvenile Court I AT aTaTa e
Showing 1 to 8 of 8 entries Previous Next |

Figure 149: Property Disposal (Report) screen

Procedure

1. Select the Report icon L—lwhich is located on the upper right corner on the menu bar.

2. The Property Disposal Report is displayed. (Refer to Figure Number 149)

3. For features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type

Report)

4. Click the hyperlink (text in blue) to view the Reports feature.

4.25.5 Property Disposal (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import = icon which is located at the upper right corner on the menu bar.
2. The Property Disposal (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.25.6 Property Disposal (Export)
The SQL file can be generated using the Export option.

Procedure

1. Click the Export & icon which is located at the upper right corner on the menu bar.
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2. The Property Disposal (Export) screen is displayed.

3. The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.26 Organization Type

This option provides the facility to enter the type of the Organization. This data is useful
when the case is filed by or against the organization. This data needs to be uniform
throughout the State.

4.26.1 Organization Type (Add)

This option provides the facility to enter the Organization Type details.

C]
DISTRICI* DISTRICT and SESSIONS COURT AURANGABAD admin1 1?7037251:(:5'0

Home fr /[Master / 1 (Beach . ]Y @@ Ooceoec

Prayer -
Caste

Register

Objection Types

Case Type Label
District

Taluka

Willage . . .
PoanDaea Click “Organization

Tvpe ”

Organization Type — Type SUb menu
Digarizaion arie
Adjoumn

Fees Type

FIR Summary Type
Bank Details
Nature

Town

Ward

Act Section . .
Prisen Details NaVIgatlon pane
Account Purpose e
Depoesit and Pay

Bacies

Figure 150: Navigation for "Organization Type (Add)" screen
To access the Organization Type (Add) screen, follow the steps given below:
1 On the Navigation pane, click the Master menu.
2 Then, click Organization Type sub menu. (Refer Figure Number 150)
3. When you click Organization Type sub menu, the “Organization Type (Add)”
screen is displayed. (Refer to Figure Number 151)
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ster / Organization Type / Add

Seach ¥

Organisation Type

rganisation Type: [ dsdf |

~Freresrar g - | FEr ]

Figure 151: Organization Type (Add) screen

Procedure

1.

2.
3.
4

By default organization code is displayed in the Organization Code field.

Enter the name of the organization in the Organization Type field.
Enter the name of the organization in local language also.

Click Submit to save the information into the system. The system will display the

message, “Addition Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.26.2 Organization Type (Modify)

This option provides the facility to modify the Organization Type details that already

exists in the database.

[Seach. |V

Organisation Type

1% / Master / Organization Type / Modify

“Organisation Code
*Organisation

Central Government-1 v

Type: [ Central Government |

FITET

Figure 152: Organization Type (Modify) screen

Procedure

Click the Edit icon L=_lwhich is located at the upper right corner on the menu bar.

2 The Organization Type (Modify) screen is displayed. (Refer to Figure Number 152)

3. Select the organization whose details you want to modify from Organization Code

select box.

4. The system will display the details that already exist in the database.

5 You can now modify the wrongly entered details.

6. Click Submit to save the information into the system. The system will display the

message, “Modification Successful”.

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.
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4.26.3 Organization Type (Delete)

This option provides the facility to Delete or Undelete the Organization Type details
that already exists in the database.

1k | Master / Organization Type / Delete Y A" X OCe®o®e® 0

Organisation Type
*Organisation Code: | Central Government-1 A

*Organisation Type ‘ Central Govemnment ‘

Display Delete  ® Undelete

Figure 153: Organization Type (Delete) screen

Procedure

iy
Click Delete icon Hwhich is located at the upper right corner on the menu bar.
The Organization Type (Delete) screen is displayed. (Refer to Figure Number 153)

Select the organization whose details you want to modify from Organization Code select
box.

The system will display the details that already exist in the database.

Select the Delete button to delete the selected Organization Type. The details though
deleted will remain in the database. This data can be retrieved using the Undelete
button.

Select the Undelete button to retrieve the deleted data.

In case of Delete option, the system will display the message, “Deleted Successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.26.4 Organization Type (Report)

This report lists all the Organization Types. You can sort each column, copy, save, and
print the report.
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1k / Master / Organization Type / Report [Seach.. Y = (7] Co@eoeo0
Copy CsV Excel
Show [10 ¥ | entries Search
g‘r);glinisa(icn 4 | Organisation Type HETHET TR
1 Central Government Fg TR
2 State Government T TR
i Semi Government THH amHEG T
E Insurance ey
& Naticnalized Bank LR do
Co.Op.Banks TEF AT
7 Co.Op.Societies HEFHT HET
8 MSEB HENISE Usd [Go g #56
9 Corporation HgHEA
10 State Transport T TRaE"
Showing 1 to 10 of 14 entries Previous Next

Figure 154: Organization Type (Report) screen

Procedure

Select the Report icon L—lwhich is located on the upper right corner on the menu bar.

The Organization Type Report is displayed. (Refer to Figure Number 154)

For features of this option For features of this option Please Refer to the Procedure of
Section 4.2.4 (Case Type Report)

4. Click the hyperlink (text in blue) to view the Reports feature.

4.26.5 Organization Type (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import = icon which is located at the upper right corner on the menu bar.
2. The Organization Type (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.26.6 Organization Type (Export)
The SQL file can be generated using the Export option.

Procedure

1. Click the Export & icon which is located at the upper right corner on the menu bar.

Page 164 of 334




Supuser Manual

2. The Organization Type (Export) screen is displayed.

3. The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.27 Organization Name

This option is to enter the Organization Details such as Organization Name, contact
person, address and contact numbers. This data is useful when the case is filed by or
against the organization. This data needs to be uniform throughout the State.

4.27.1 Organization Name (Add)

This option provides the facility to enter the details of the Organization.

C]
DISTRICT and SESSIONS COURT AURANGABAD admin1 ENC 20

DISTRIC v 17032015 2
Home 1t/ Master | / [Seach— ¥ 900 0eoec
Prayer -
Caste
Register . .
Objection Types NaVIgatlon pane
Case Type Label ——=
District
Taluka
Willage
Property Disposal
Type Click “Organization
urganization 1ype ”
Omanizatinteme | =< Name” sub menu

Adjourn

Fees Type

FIR Summary Type
Bank Details
Nature

Town

Ward

Act Section
Prisen Details
Account Purpose
Deposit and Pay
Baciar

Figure 155: Navigation for "Organization Name (Add)" screen

To access the Organization Name (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Organization Name sub menu. (Refer Figure Number 155)
3. When you click Organization Name sub menu, the “Organization Name (Add)”
screen is displayed. (Refer to Figure Number 156)
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X / Master / Organization Name / Add [Seach ] Y [+ ﬁe OLE==® OO0 0®eO0

Organisation Name

*Organisation ID: | 78 *Organisation Name: |;.-t;."t;.-' |

*Organisation Type: | Central Government-1 v ‘

Address: Contact Person: | |

District: | Aurangabad-19

n-| Select Ward: [ Select A

Taluka: | Aurangabad-5 v Village: [ Select v

Email Mobile No

‘:T.Ea‘—:‘m‘fr ‘ F'T(TW|

| |

Figure 156: Organization Name (Add)

Procedure

=

© o NP WA WN

e N ol e
A W N =R O

15.

By default the system will display the Organization ID in the Organization ID field.
Select the Organization from the Organization Type field.

Enter the name of the organization in the Organization Name field.

Enter the address of the Organization in the Address field.

Enter the name of the Contact person in the Contact Person field.

Select the District name from the District select box.

Select the Taluka name from the Taluka select box.

Select the Village name from the Village select box.

Enter the email of the Organization in the Email field.

. Enter the Mobile number of the Organization in the Mobile No. field.

. Enter the Phone number of the Organization in the Phone No. field

. Enter the Fax number of the Organization in the Fax No. field.

. Enter the name of the organization, contact person, and address in local language also.

. Click Submit to save the information into the system. The system will display the

message, “Addition Successful”.
The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.27.2 Organization Name (Modify)

This option provides the facility to modify the Organization Type details that already
exists in the database.
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X / Master / Organization Name / Modify

(Seach.. — JY

Organisation Name
*Organisation Name: |Ako\a Janta Commerical Co Op Bank Ltd.|

*Organisation ID: | Akola Janta Commerical Co Op Bank ¥

CrubEm®

Qoeoeo0

*Organisaticn Type: | Co.Op.Banks-6 v ‘
Address: [ Aurangabad Contact Person: | |
District: | Aurangabad-19 v
Town: | Select v Ward: | Select v
Taluka: | Select A Village: [ Select v
Email: Mobile No.
ST
T AT | ST A B . 49 . | s |
=]

Procedure

Figure 157: Organization Name (Modify) screen

i
1. Click the Edit icon L_lwhich is located at the upper right corner on the menu bar.

2. The Organization Name (Modify) screen is displayed. (Refer to Figure Number 157)

3. Select the organization whose details you want to modify from Organization ID
select box.

4. The system will display the details that already exist in the database.

You can now modify the wrongly entered details.

Click Submit to save the information into the system. The system will display the

message, “Modification Successful”.

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

4.27.3 Organization Name (Delete)

This option provides the facility to Delete or Undelete the Organization details that

already exists in the database.
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*Organisation Type
Address
District

own

Taluka
Email

Phone No.

£ / Master / Organization Name / Delete

*Qrganisation 1D:| Akola Janta Commerical Co Op Bank ¥

(Seach.. — JY

Organisation Name

*Organisaticn Name | Akola Janta Commerical Co Op Bank Ltd ‘

Co.Op.Banks-6

M |

Aurangabad

Contact Person |

Aurangabad-19

v

Select

L Ward:

Select

Select

v Village:

Select

Mobile No.:

I

Fax No.:

R e | e S S . |

ST

Display

Delete  ® Undelete

Procedure

Figure 158: Organization Name (Delete) screen

1. Click Delete icon which is located at the upper right corner on the menu bar.

2. The Organization Name (Delete) screen is displayed. (Refer to Figure Number 158)

3. Select the organization whose details you want to modify from Organization Code select

box.

4. The system will display the details that already exist in the database.
5. Select the Delete button to delete the selected Organization Name. The details though
deleted will remain in the database. This data can be retrieved using the Undelete

button.

6. Select the Undelete button to retrieve the deleted data.

7. In case of Delete option, the system will display the message, “Deleted Successfully”.

8. In case of Undelete option, the system will display the message, “Undeleted

Successfully”

4.27.4 Organization Name (Report)

This report lists all the Organization Names.
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1 / Master / Organization Name / Report \:IY O _{7 @se U= e \::’ OCeoe0
Copy csv Excel
Show |10 v |entries Search
Org x| Omg Org Con Address District Town Ward Taluka Villag
1D Type Name Person
Semi LT Through
= 1 Gow Corporation, 9 Aurangabad
i Govemment Aurangabad Commissioner
E Shriram
Private Transport -
= Sectors Finance Aurangabad
Co.Ltd.
Bhartiya
3 Public Sectors | Samaj Seva Aurangabad
Kendra
at Bagla
Chambers, CTs
Privat Shriram City No. 12484/1
q”:fhe Union Finance Opp. St. Francis
seetors Ltd School, Jalna
Road
Aurangabad

Figure 159: Organization Name (Report) screen

Procedure:

1. Select the Reporticon

which is located on the upper right corner on the menu bar.

2. The Organization Name Report is displayed. (Refer to Figure Number 159)

3. For features of this option For features of this option For features of this option Please
Refer to the Procedure of Section 4.2.4 (Case Type Report)

4. Click the hyperlink (text in blue) to view the Reports feature.

4.27.5 Organization Name (Import)

The master data received from the respective High Court can be imported using the Import

option provided.

Procedure

5. Click the Import = icon which is located at the upper right corner on the menu bar.

The Organization Name (Import) screen is displayed.

6
7. Browse and select the file to be imported and click on the Submit button.
8

For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.27.6 Organization Name (Export)

The SQL file can be generated using the Export option.
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Procedure

5. Click the Export @ icon which is located at the upper right corner on the menu bar.
6. The Organization Name (Export) screen is displayed.

7. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

8. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.28 Adjourn

This option provides the facility to enter the details such as ‘Reason for Adjournment’.
By default this data is already provided. The ‘Reason for Adjournment’ is used in ‘Daily
Proceedings’ of a case.

4.28.1 Adjourn (Add)
This option provides the facility to add an Adjourn details.

Enc 20

DISTRIE DISTRICT and SESSIONS COURT AURANGABAD admin1 17.03.2015
Home Al Master / (Beach ]V @@ Coeoec
Prayer -
Caste
Register . .
Objection Types Navigation pane
Case Type Label
District
Taluka
Willage
Property Disposal
Type
Organization Type
UIGaIZaton var e click ”Adjourn" Sub

Adinum

Fees Type \ menu
FIR Summary Type

Bank Details

Nature

Town

Ward

Act Section
Prisen Details
Account Purpose
Depoesit and Pay
Bacies

Figure 160: Navigation for "Adjourn (Add) screen
To access the Adjourn (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Adjourn sub menu. (Refer Figure Number 160)
3. When you click Adjourn sub menu, the “Adjourn (Add)” screen is displayed.
(Refer to Figure Number 161)
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& | Master / Adjourn / Add Q i [ = e

Adjournment

OoCceeeo

Figure 161: Adjourn (Add) screen

Procedure

1. By default the system will display the Adjourn Code in the Adjourn Code field.

Enter the National Code in the National Code field.
Enter the Reason for Adjournment in local language also.

v oA W

message, “Addition Successful”.

Enter the reason for adjournment in the Reason for Adjournment field.

Click Submit to save the information into the system. The system will display the

6. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.28.2 Adjourn (Modify)

This option provides the facility to modify the Adjourn details that already exists in the

database.

X / Master hd

/ Adjourn / Modify

Adjournment

Accused not produced by Jail Authorit ¥

[Accused not produced by Jail Autherity |

Figure 162: Adjourn (Modify) screen

Procedure
1. Click the Edit icon V4 which is located at the upper right corner on the menu bar.
2. The Adjournment (Modify) screen is displayed. (Refer to Figure Number 162)
3. Select the Adjourn whose details you want to modify from Adjourn Code select box.
4. The system will display the details that already exist in the database.
5. You can now modify the wrongly entered details.
6. Click Submit to save the information into the system. The system will display the

message, “Modification Successful”.

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.
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4.28.3 Adjourn (Delete)

This option provides the facility to Delete or Undelete the Adjourn details that already

exists in the database.

Y

1t | Master / Adjourn / Delete

Adjournment

*Adjourn Code: | Accused net produced by Jail Authorit

OQoceeeo0

*Reascn for Adjournment ‘ Accused not produced by Jail Authority

National Code: | 0

TS

TR FH ‘mﬁmmﬂm

Display Delete ® Undelete

Figure 163: Adjourn (Delete) screen

Procedure

. . |ﬁ§g| - .
1. Click Delete icon which is located at the upper right corner on the menu bar.

2. The system will display the Adjourn (Delete) screen. (Refer to Figure Number 163)

3. Select the Adjourn whose details you want to modify from Adjourn Code select box.

The system will display the details that already exist in the database.

5. Select the Delete button to delete the selected record. The details though deleted will
remain in the database. This data can be retrieved using the Undelete button.

6. Select the Undelete button to retrieve the deleted data.

7. In case of Delete option, the system will display the message, “Deleted Successfully”.

8. In case of Undelete option, the system will display the message, “Undeleted

Successfully”.

4.28.4 Adjourn (Report)

This report lists all the Adjourn details. You can sort each column, copy, save, and

print the report.
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1 | Master / Adjourn /

Show |10 ¥

Adjourn 4
Code

1
2

7
8
9
10

Report

entries

Reason for Adjournment
Both the parties are absent
Plaintiff absent

Defendant absent

Plaintiff Advocate absent
Defendant Advocate absent
Witness absent

Third Party absent
Presiding Judge is on leave
Court is busy in other work

Court time is over

Showing 1 to 10 of 20 entries

(Seach Y

0 @ CoeeecC

Copy || CSV || Excel
Search:
National Code dEFEr FRT

areaT 98T NFaT

c|lo|o|la|lo|e|c|a|a|a
g oo & o &
9 o g &

Previous Next |

Procedure

4.28.5

Select the Report icon

Figure 164: Adjourn (Report) screen

which is located on the upper right corner on the menu bar.

The Adjourn Report is displayed. (Refer to Figure Number 164)

For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

Click the hyperlink (text in blue) in step 3 to view the Reports feature.

Adjourn (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure

1.
2
3.
4

4.28.6 Adjourn (Export)

Click the Import = icon which is located at the upper right corner on the menu bar.

The Adjourn (Import) screen is displayed.

Browse and select the file to be imported and click on the Submit button.

For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

The SQL file can be generated using the Export option.

Procedure

1. Click the Export @ icon which is located at the upper right corner on the menu bar.

2. The Adjourn (Export) screen is displayed.
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3. The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.29 Fees Type

This option is used to enter the Fees Type. By default the Fees data is already provided.

Different type of fees such as court fee, process fee etc. can be entered in this form.

Fees can be paid in the form of cash, stamp, DD, cheque or challan.

4.29.1 Fees Type (Add)
This option provides the facility to enter the Fees Type.
T DISTRICT and SESSIONS COURT AURANGABAD admint ”_DS_ZE?CED
Home 1)/ Master / / (Seach ] Y @ Coe o ecC
Prayer -
Caste . .
Register Navigation pane
Objection Types
Case Type Label
District
Taluka
Village
Property Disposal
Type
Organization Type .
Organization Name Cllck ”Fees Type"
sub menu
Fees Type T ——
FIR Summary 'ype
Bank Details
Nature
Town
Ward
Act Section
Prison Details
Account Purpose
Deposit and Pay

Figure 165: Navigation for Fees Type (Add) screen

To access the Fees Type (Add) screen, follow the steps given below:
1 On the Navigation pane, click the Master menu.
2 Then, click Fees Type sub menu. (Refer Figure Number 165)

3. When you click Fees Type sub menu, the “Fees Type (Add)” screen is displayed. (Refer

to Figure Number 166)
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1 | Master / Fees Type / Add Y A EEEEYD
Fees Type
*Fees: ‘ |
Fees Type: L Court Fee Process Fee ) Search Fee @ Other Fees
Idt

Figure 166: Fees Type (Add) screen

Procedure

1. By default the system will display the Fees ID in the Fees Type ID field.

2. Enter the name for the Fees Type in the Fees Type field.

3. Enter Fees Type in local language also.

4. Click Submit to save the information into the system. The system will display the

message, “Addition Successful”.

5. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.29.2 Fees Type (Modify)

This option provides the facility to modify the Fees Type details that already exists in

the database.
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A | Master / Fees Type / Modify Y O/ =>»0 Oo@eo0oeo0
Fees Type
*Fees Type ID: | Select M
*Fees:
Fees Type: . Court Fee Process Fee Search Fee @ Other Fees
Liic
i

Figure 167: Fees Type (Modify) screen

Procedure

1. Click the Edit icon LZ_lwhich is located at the upper right corner on the menu bar.

2. The Fees Type (Modify) screen is displayed. (Refer to Figure Number 167)

3. Select the Fees Type whose details you want to modify from the Fees Type ID field
box.

4. The system will display the details that already exist in the database.

You can now modify the wrongly entered details.
Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

4.29.3 Fees Type (Delete)

This option provides the facility to Delete or Undelete the Fees Type details that
already exists in the database.
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X | Master / Fees Type / Delete Y FWVEEEED Coeoe0

Fees Type

*Fees Type ID: | Court Fee-1

*Fees: | Court Fee

Fees Type: * Court Fee Process Fee Search Fee Other Fees

L

Display: Delete @ Undelete

Figure 168: Fees Type (Delete) screen

Procedure

1
2
3.
4
5

o

iy
Click Delete icon mwhich is located at the upper right corner on the menu bar.
The Fees Type (Delete) screen is displayed. (Refer to Figure Number 168)

Select the Fees Type from Fees Type ID select box.

The system will display the details that already exist in the database.

Select the Delete button to delete the selected Fees Type. The details though deleted
will remain in the database. This data can be retrieved using the Undelete button.

Select the Undelete button to retrieve the deleted data.

In case of Delete option, the system will display the message, “Deleted Successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.29.4 Fees Type (Report)

This report helps the user to view all Fees Type. You can sort each column, copy, save,
and print the report.
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£ / Master / Fees Type / Report [Seach . ]Y CsrliEm»0® OO0COOCE®O
Show |10 ¥ | entries Search:
i : E::;T:SES :Z:::
E 4 Process Fee }ﬁr‘;ﬁr A
Showing 1 to 4 of 4 entries Previous Next
Figure 169: Fees Type (Report) screen
Procedure
1. Select the Report icon L—lwhich is located on the upper right corner on the menu bar.
2. The Fees Type Report is displayed. (Refer to Figure Number 169)
3. For features of this option For features of this option For features of this option Please
Refer to the Procedure of Section 4.2.4 (Case Type Report)
4. Click the hyperlink (text in blue) in step 3 to view the Reports feature.
4.29.5 Fees Type (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import = icon which is located at the upper right corner on the menu bar.
2. The Fees Type (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type
Import).
4.29.6 Fees Type (Export)
The SQL file can be generated using the Export option.
Procedure
1. Click the Export @ icon which is located at the upper right corner on the menu bar.
2. The Fees Type (Export) screen is displayed.
3. The file filename.sqgl which consists of the SQL statements to add the master entries is

created automatically. This file can then be imported using the Import option.
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4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)
4.30FIR Summary Type

4.30.1 FIR Summary Type (Add)

This option provides the facility to enter the type of the FIR Summary. It is used in the

Criminal Case Filing.

ENc 20

admin1 17.03.2015 2

DISTRICT and SESSIONS COURT AURANGABAD

(Seach.. Y

DISTRC ¥
0@ Ooe®@oecC

Home #&| £/ Master/ /

Prayer -
Caste

Register

Objection Types
Case Type Label
District

Taluka

Village

Property Disposal
Type

Organization Type
Organization Name
Adjoumn

F—" o

Navigation pane

Click “FIR Summary

Type” sub menu

FIR Summary Type | || || ——

Bank Uetails

Nature

Town

Ward

Act Section
Prisen Details
Account Purpose
Depoesit and Pay
Bacies

Figure 170: Navigation for "FIR Summary Type (Add) screen

To access the FIR Summary Type (Add) screen, follow the steps given below:
1 On the Navigation pane, click the Master menu.
2 Then, click FIR Summary Type sub menu. (Refer Figure Number 170)

3. When you click FIR Summary Type sub menu, the “FIR Summary Type (Add)” screen is

displayed. (Refer to Figure Number 171)

£ | Master / FIR Summary Type / Add Y C o LEm® OO0 0@O0
FIR Summary Type
*FIR Summary ID: | 7
*FIR Summary Type |ghg |
FATS
*FeHEE FIETTT HEaTT TR | HEar
E=
Figure 171: FIR Summary Type (Add) screen
Procedure
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By default the system will display the FIR Summary ID in the FIR Summary ID field.
Enter the name for the FIR Summary in the FIR Summary Type field.
Enter FIR Summary Type in local language also.

el O

Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.
5. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.30.2 FIR Summary Type (Modify)

This option provides the facility to modify the FIR Summary details that already exists
in the database.

& | Master / FIR Summary Type / Modify [Seach.. ]V CsrxE® OOCO@®@OeeOo

FIR Summary Type
* FIR Summary 1D: | A1 v

*FIR Summary Type: [A |

TS
*TAHTE TR HEaTe SR |A |

Figure 172: FIR Summary Type (Modify) screen

Procedure

i
1. Click the Edit icon # lwhich is located at the upper right corner on the menu
bar.

2. The FIR Summary Type (Modify) screen is displayed. (Refer to Figure Number
172)

3. Select the FIR Summary whose details you want to modify from the FIR
Summary ID select box.

4. The system will display the details that already exist in the database.

You can now modify the details.
Click Submit to save the information into the system. The system will display the
message, “Maodification Successful”.

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

4.30.3 FIR Summary Type (Delete)

This option provides the facility to Delete or Undelete the FIR Summary details that
already exists in the database.
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Py

W MENU

Maste

r 1 FIR Summary Type / Delete Y O s EB»O OCOO0®O0

FIR Summary Type
* FIR Summary I1D: | A1 v

*FIR Summary Type! | A ‘

“srarraef svaTer SiE e [ A |

Display: ® Delete Undelete

Figure 173: FIR Summary Type (Delete) screen

Procedure

v b

ARG

iy
Click Delete icon Hwhich is located at the upper right corner on the menu bar.

The FIR Summary Type (Delete) screen is displayed. (Refer to Figure Number 173)

Select the FIR Summary Type from FIR Summary Type ID select box.

Select the Delete button to delete the selected FIR Summary Type. The details though
deleted will remain in the database. This data can be retrieved using the Undelete
button.

Select the Undelete button to retrieve the deleted data.

In case of Delete option, the system will display the message, “Deleted Successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

4.30.4 FIR Summary Type (Report)

This report helps the user to view the type of the FIR Summary. This option provides
the facility to sort each column, copy, save, and print the report.

1 / Master / FIR Summary Type / Report \:IY 0 _ﬁ’ @se L = = e ':) Ceo0oeC
Copy || CSV || Excel
Show |10 ¥ |entries Search:
FIR
Summary * FIR Summary Type TaHAE FEE FiET TR
1D
2 B B
= 3 C C
i 4 D D
E b E E
% F F
7 dsfds
12 44
13 FIR
14 fir
15 dgdgd AT\
Showing 1 to 10 of 22 entries Previous Next

Figure 174: FIR Summary Type (Report) screen

Procedure

1.

Select the Report icon L—lwhich is located on the upper right corner on the menu bar.
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2. The FIR Summary Type Report is displayed. (Refer to Figure Number 174)

3. For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

4. Click the hyperlink (text in blue) in step 3 to view the Reports feature.

4.30.5 FIR Summary Type (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
Click the Import = icon which is located at the upper right corner on the menu bar.
The FIR Summary Type (Import) screen is displayed.

Browse and select the file to be imported and click on the Submit button.

N

For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.30.6 FIR Summary Type (Export)
The SQL file can be generated using the Export option.

Procedure

1. Click the Export & icon which is located at the upper right corner on the menu bar.
2. The FIR Summary Type (Export) screen is displayed.

3. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.31 Bank Details

This option is used to enter the Bank Details. These details are useful in Fees Type
module when the Fee is paid by cheque or Demand Draft.

4.31.1 Bank Details (Add)
This option provides the facility to enter the Bank Details.
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DISTRICT and SESSIONS COURT AURANGABAD admin1 ENC 20

DISTRI} * 17-03-2015 &
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Case Type Label Navigation pane
District —
Taluka
Willage

Property Disposal
Type

Organization Type
Organization Name
Adjoumn

Fees Type

FRCSUTTaT Ty Click “Bank Details”

Bank Details Sub menu
Nature .

Town

Ward

Act Section
Prisen Details
Account Purpose
Depoesit and Pay
Bacies

Figure 175: Navigation for "Bank Details (Add)" screen
To access the Bank Details (Add) screen, follow the steps given below:
1 On the Navigation pane, click the Master menu.
2 Then, click Bank Details sub menu. (Refer Figure Number 175)

3. When you click Bank Details sub menu, the “Bank Details (Add)” screen is displayed.

(Refer to Figure Number 176)

X / Master / Bank Details / Add (ST — ¢ Cr%leE®>@®@ Cceoeo
Bank Description
*Bank Code: [ 1
*IFSC Code: [ SBINDD15850

*Bank Name: [ State Bank of Maharashtra |

FHIET

Figure 176: Bank Details (Add) screen

Procedure
1. By default the system will display the Bank Code in the Bank Code field.
Enter the IFSC Code of the Bank in the IFSC Code field.
Enter the name of the Bank in the Bank Name field.
Enter name of the Bank in the in local language also.

G AW N

message, “Addition Successful”.

Click Submit to save the information into the system. The system will display the

6. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.31.2 Bank Details (Modify)

This option provides the facility to modify the Bank details that already exists in the

database.
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Master / Bank Details / Modify [EEE I | ¢ Crui=

OQoeoeo0

\H\
Q@

Bank Description
*Bank Code: | asdfgh-1 v

*IFSC Code: | 14702ab

*Bank Name ‘ asdfgh |

e e [ |

Figure 177: Bank Details (Modify) screen

Procedure

i
Click the Edit icon & which is located at the upper right corner on the menu
bar.

The Bank Details (Modify) screen is displayed. (Refer to Figure Number 177)

Select the Bank whose details you want to modify from the Bank Code select
box.

The system will display the details that already exist in the database.

You can now modify the wrongly entered details.
Click Submit to save the information into the system. The system will display the
message, “Maodification Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

4.31.3 Bank Details (Delete)

This option provides the facility to Delete or Undelete the Bank details that already
exists in the database.

£ / Master / Bank Details / Delete [Seach. ]V CrxlE®>@ OCoceoeo0

Bank Description

*Bank Code: | State Bank of Maharashtra-1 M

*IFSC Code: | SBINDD15850

*Bank Name: | State Bank of Maharashtra |

gy e |

Display: Delete  ® Undelete

Procedure

Figure 178: Bank Details (Delete) screen

iy
1. Click Delete icon which is located at the upper right corner on the menu bar.
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2. The Bank Description (Delete) screen is displayed. (Refer to Figure Number 178)

3. Select the Bank Code from Bank Code select box.

4. The system will display the details that already exist in the database.

5. Select the Delete button to delete the selected Bank details. The details though deleted
will remain in the database. This data can be retrieved using the Undelete button.

6. Select the Undelete button to retrieve the deleted data.

7. In case of Delete option, the system will display the message, “Deleted Successfully”.

8. In case of Undelete option, the system will display the message, “Undeleted

Successfully”.

9. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.31.4 Bank Details (Report)

This report helps the user to view the list of Bank Details entered. You can sort each

column, copy, save, and print the report.

& / Mastel hd

r / Bank Details / Report

Show | 10 ¥ | entries Search:

Bank 4
Code

1 State Bank of Maharashtra
Showing 1 to 1 of 1 entries Previous Next

Bank Descripti:

Figure 179: Bank Details (Report) screen

Procedure

=

Select the Report icon

which is located on the upper right corner on the menu bar.

2. The Bank Details (Report) is displayed. (Refer to Figure Number 179)

w

For features of this option For features of this option For features of this option For

features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

B

4.31.5

Click the hyperlink (text in blue) in step 3 to view the Reports feature.

Bank Details (Import)

The master data received from the respective High Court can be imported using the Import

option provided.

Procedure

1. Click the Import ® icon which is located at the upper right corner on the menu bar.
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2. The Bank Details (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.31.6 Bank Details (Export)

The SQL file can be generated using the Export option.

Procedure

1. Click the Export @ ijcon which is located at the upper right corner on the menu bar.
2. The Bank Details (Export) screen is displayed.

3. The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.32 Nature

This option provides the facility to enter the Nature Master details of a particular case
type. It is useful in Civil as well as in Criminal case filling. It decides the Nature or
characteristics of a case.

4.32.1 Nature (Add)
This option provides the facility to add the Nature details of a Case Type.

Enc20
STRIC SESSIONS COUI ) 2
DISTRIE * DISTRICT and SESSIONS COURT AURANGABAD admin1 17.03.2015 B

Home ) Master (Seach 1Y @@ CoeoecC

Prayer -

Caste

Register

Objection Types

Case Type Label

District

Taluka Navigation pane
Village

Property Disposal
Type

Organization Type
Organization Name
Adjoun

Fees Type
EEERE=Th Click “Nature” sub

Dallk Uetdlls

Nature ——— menu

lown

Ward

Act Section
Prison Details
Account Purpose
Deposit and Pay
Baciat

Figure 180: Navigation for "Nature (Add)" screen
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To access the Nature (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Nature sub menu. (Refer Figure Number 180)
3. When you click Nature sub menu, the “Nature (Add)” screen is displayed. (Refer to
Figure Number 181)

£t / Master / Nature / Add [Seach. ]V O srxgleE>0@ OoceoeoO

Nature

*Case Type: | Civil Appeal-1 v ‘

*Nature Code: | 1 ‘

*Nature Description: | ADSasd |

Reasonable Disposal Time:
National Code l:l

*aoTer faater | e |

Figure 181: Nature (Add) screen

Procedure

1. Select the Case Type from the Case Type select box.
When you select the Case Type, the system will display the Nature Code.
Enter the description for Nature in the Nature Description field.
Enter the disposal time in months in the Reasonable Disposal Time field.
Enter the National Code in the National Code field.
Enter name of the Bank in the in local language also.

Noukwn

Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.
8. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.32.2 Nature (Modify)
This option provides the facility to modify the Nature details that already exists in the

database.
1 / Master / Nature / Modify [Search.. Y COrileE®>»e@ Co0Oe@eoeo0
Nature
*Case Type: ‘ Civil Appeal-1 v |
*Nature Code: | ffgdfg-1
*Mature Description: ‘ffg(lfg |
Reasonable Disposal Time: l:l
National Code:
=S
*aqoTerd T ‘EIT |

Figure 182: Nature (Modify) screen
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Procedure

1

w

N o s

.-y
Click the Edit icon # lwhich is located at the upper right corner on the menu
bar.

The Nature (Modify) screen is displayed. (Refer to Figure Number 182)

Select the Case Type whose details you want to modify from the Case Type
select box.

Select the Nature Code from the Nature Code select box.
The system will display the details that already exist in the database.
You can now modify the details.

Click Submit to save the information into the system. The system will display the
message, “Maodification Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

4.32.3 Nature (Delete)
This option provides the facility to Delete or Undelete the Bank details that already
exists in the database.

X | Master / Nature / Delete [Seach ] Y Cr%leE@P@® CC@oe@O0

Nature
*Case Type | Civil Appeal-1 A |

*Nature Code: | ffgdfg-1 v

*Nature Description: | ffgdfg |

Reasonable Disposal Time:
Naticnal Code: | O

*[OTerE T oT: |?r( |

Display Delete @ Undelete

Procedure

LA

Figure 183: Nature (Delete) screen

Click Delete icon which is located at the upper right corner on the menu bar.
The Nature (Delete) screen is displayed. (Refer to Figure Number 183)

Select the Case Type whose details from the Case Type select box.

Select the Nature Code from the Nature Code select box.

The system will display the details that already exist in the database.
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6. Select the Delete button to delete the selected Nature details. The details though
deleted will remain in the database. This data can be retrieved using the Undelete
button.

7. Select the Undelete button to retrieve the deleted data.

8. In case of Delete option, the system will display the message, “Deleted Successfully”.

9. In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

10. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.32.4 Nature (Report)

This report helps the user to view the list of Nature Details entered. You can sort each
column, copy, save, and print the report.

ft | Master / Nature / Report Y Op‘ﬁ%_ﬁééﬂf Qoeoeo

Copy || CSV || Excel

Show |10 ¥ | entries Search:
Case Type 4 Nature Code Nature Description orend faem
AC CriMA. 1 Filed by State TR T e
AC CiMA. 2 Filed by CBI < & .31, % T o
Civil M.A. 1 Condonation of Delay Faefa meater ot
Civil M.A. 2 Restoration S [T TR A
Cvil M.A. 3 Transfer Petition S @ e At
Civil M.A. 4 U/s.72 of Bom. Pub. Trust Act I Tl 163 5 A R B
Cri.Appeal 1 Against Judgment of Asstt. Sessions Judge T T A A el e
Cri.Appeal 2 Against Judgment of J.M.F.C. R &7 e EeE A e
Cri.Bail Appin. 1 Ulsec 438 of Cr.P.C. TEM 3L HOER =9
Cri.Bail Appin. 2 Ulsec 439 of CrP.C. @ ¥3¢ B .
Showing 1 to 10 of 48 entries Previous Next

Figure 184: Nature (Report) screen

Procedure

1. Select the Report icon L—lwhich is located on the upper right corner on the menu bar.

2. The Nature (Report) is displayed. (Refer to Figure Number 184)

3. For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

4. Click the hyperlink (text in blue) in step 3 to view the Reports features.
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4.32.5 Nature (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import = icon which is located at the upper right corner on the menu bar.
2. The Nature (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.32.6 Nature (Export)

The SQL file can be generated using the Export option.

Procedure
1. Click the Export @ icon which is located at the upper right corner on the menu bar.
2. The Nature (Export) screen is displayed.

3. The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.33Sub Purpose

This option is used to enter the Sub Purpose details. It is used at the time of
registration of case.

4.33.1 Sub Purpose (Add)
This option provides the facility to add the Sub Purpose Details.
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DISTRICT and SESSIONS COURT AURANGABAD EnNc20
supuser
DISTRIC ¥ SHRI SUMANT M. KOLHE ! 20-03-2015 2

Home #| fi | Master / (Seach " JY 9@ 0Ooceeoec

REYISE
Objection Types
Case Type Label
District

Taluka

Village Navigation pane

Property Disposal
Type ——

-

Organization Type

Organization Name

Adjourn

Fees Type

FIR Summary Type

Bank Details

—— Click “Sub Purpose”

Sub Purpose Sub menu

Town TT—

Ward

Case Type Fees

Act Section

Prison Details

Treasury Details

Account Purpose

Deposit and Pay
Alerts (0 New )

o

Todays Cases
il SelectCourt

[m Calendar

Figure 185: Navigation for "Sub Purpose (Add)" screen

To access the Sub Purpose (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Sub Purpose sub menu. (Refer Figure Number 185)
3. When you click Sub Purpose sub menu, the “Sub Purpose (Add)” screen is displayed.
(Refer to Figure Number 186)

& | Master / SubPurpose / Add Y 0 Vi ﬁﬁ R ) Qoceoeo
Sub Purpose
*Sub Purpose ID: l:l
*Sub Purpose: ‘ ‘
L
IS

Figure 186: Sub Purpose (Add) screen
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Procedure

1. The Sub Purpose Id is automatically displayed.
Enter the Sub Purpose.
Enter the Sub Purpose in local language also.

P whN

Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.
5. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.33.2 Sub Purpose (Modify)

This option provides the facility to modify the Sub Purpose details that already exists
in the database.
¥ / Master / Sub Purpose / Modify Y [+ ﬁs@ _ = =0 [oNeN-NoN Mo

Sub Purpose

*Sub Purpose ID: | Appearance of Accused-3

*Sub Purpose: | Appearance of Accused

U | § |

Figure 187: Sub Purpose (Modify) screen

Procedure

1. Click the Edit icon L= lwhich is located at the upper right corner on the menu
bar.

The Sub Purpose (Modify) screen is displayed. (Refer to Figure Number 187)
Select the Sub Purpose ID from the Sub Purpose ID select box.
The system will display the details that already exist in the database.

You can now modify the wrongly entered details.

o v W N

Click Submit to save the information into the system. The system will display the
message, “Maodification Successful”.

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory
fields.

4.33.3 Sub Purpose (Delete)

This option provides the facility to Delete or Undelete the Sub Purpose details that
already exists in the database.
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X | Master / Sub Purpose / Delete Y [TV

A

U= =0 Ooceoceo0

Sub Purpose

*Sub Purpose 1D: | Appearance of Accused-3

*Sub Purpose: | Appearance of Accused

0 a9 ‘

Display: * Delete  ® Undelete

Figure 188: Sub Purpose (Delete) screen

Procedure

1
2
3.
4

Click Delete icon which is located at the upper right corner on the menu bar.
The Sub Purpose (Delete) screen is displayed. (Refer to Figure Number 188)

Select the Sub Purpose ID from the Sub Purpose ID select box.

Select the Delete button to delete the selected Sub Purpose details. The details though
deleted will remain in the database. This data can be retrieved using the Undelete
button.

Select the Undelete button to retrieve the deleted data.

In case of Delete option, the system will display the message, “Deleted Successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.33.4 Sub Purpose (Report)

This report helps the user to view the list of Sub Purpose details that are entered. This
option provides the facility to sort each column, copy, save, and print the report.
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1k / Master / Sub Purpose / Report Y Qr% [ >0 Qoeoeo0

Copy csv Excel

Show |10 ¥ | entries Search:

Sub
Purpose *  Sub Purpose I R
ID

1 For Examination in Cheif

|
al

2 Summens Netreturned

9

3 Appearance of Accused
Showing 1 to 3 of 3 entries Previous Next

al

Figure 189: Sub Purpose (Report) screen

Procedure

1. Select the Report icon L—lwhich is located on the upper right corner on the menu bar.
2. The Sub Purpose Report is displayed. (Refer to Figure Number 189)

3. For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

4. Click the hyperlink (text in blue) in step 3 to view the Reports features.

4.33.5 Sub Purpose (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
5. Click the Import == icon which is located at the upper right corner on the menu bar.
6. The Sub Purpose (Import) screen is displayed.
7. Browse and select the file to be imported and click on the Submit button.
8. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.33.6 Sub Purpose (Export)

The SQL file can be generated using the Export option.

Procedure
5. Click the Export @ icon which is located at the upper right corner on the menu bar.
6. The Sub Purpose (Export) screen is displayed.

7. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.
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8. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.34 Town

This option is used to enter the Town Master details.

4.34.1 Town (Add)
This option provides the facility to add the Town details.

DISTRICT and SESSIONS COURT AURANGABAD
SHRI SUMANT M. KOLHE

(Seach..  JY

eCourtls s~

Home & £/ Master / J L)
REYISTEr

Objection Types
Case Type Label
District

Taluka

Village

Property Disposal
Type

Organization Type
Organization Name
Adjourn

Fees Type

FIR Summary Type
Bank Details
Nature

N

Navigation pane

Click “Town” sub
menu

SUD Furpose
Town

Ward

Case Type Fees
Act Section
Prison Details

————

Treasury Details
Account Purpose

Deposit and Pay h

supuser

Logout B NC2.0
20032015 &

8@ 0CooeoecC

Figure 190: Navigation for "Town (Add)" screen

To access the Town (Add) screen, follow the steps given below:
1 On the Navigation pane, click the Master menu.

2 Then, click Town sub menu. (Refer Figure Number 190)
3. When you click Town sub menu, the “Town (Add)” screen is displayed. (Refer to Figure
Number 191)
& J Master / Town / Add [(Seach. 1Y O s lEm0 OCOO®O0
Town
“Distriet. | Auwrangabad 18 7]

*Town Code: | 1
fdd |

*Town Name:

Figure 191: Town (Add) screen
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Procedure

1.

By default, the system will display the District and the Town Code. The Town Code is
unique and autogenerated by the system.

2. Enter the name of the Town in Town Name field.
3. Enter the Town Name in local language also.
4. Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.
5. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
4.34.2 Town (Modify)
This option provides the facility to modify the Town details that already exists in the
database.
X / Master / Town / Modify C i o=@ OCocoeoeC
Town
|
|
| submit |
Figure 192: Town (Modify) screen
Procedure

i
1. Click the Edit icon L] which is located at the upper right corner on the menu
bar.

2. The Town (Modify) screen is displayed. (Refer to Figure Number 192)
3. By default, the system will display the District.

4. Select the Town Code whose details you want to modify from the Town Code
select box.

5. When you select the Town Code, the system will display the Town Name that is
already added for the selected Town Code.
You can now modify or update the details.
Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

8. The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.
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Town (Delete)

This option provides the facility to Delete or Undelete the Town details that already
exists in the database.

£k / Master / Town / Delete

Y Coe®oeo0

*District ‘ Aurangabad-19 "

*Town Code: | dfg-1

*Town Name: ‘ dfg ‘

Display Delete ® Undelete

Figure 193: Town (Delete) screen

Procedure

9.

Click Delete icon which is located at the upper right corner on the menu bar.
The Town (Delete) screen is displayed. (Refer to Figure Number 193)

Select the Town Code whose details you want to delete from the Town Code select box.

The system will display the details that already exist in the database.

Select the Delete button to delete the selected Town. The details though deleted will
remain in the database. This data can be retrieved using the Undelete button.

Select the Undelete button to retrieve the deleted data.

In case of Delete option, the system will display the message, “Deleted Successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.34.4 Town (Report)

This report provides the facility to view the list of Town Master details. You can sort
each column, copy, save, and print the report.

& / Mas

ter / Town / Report

[Seach ¥V

Figure 194: Town (Report) screen

Procedure

Page 197 of 334




Supuser Manual

1. Select the Report icon L—lwhich is located on the upper right corner on the menu bar.

2. The Town (Report is displayed. (Refer to Figure Number 194)

3. For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

4. Click the hyperlink (text in blue) in step 3 to view the Reports features.

4.34.5 Town (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import ® icon which is located at the upper right corner on the menu bar.
2. The Town (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.34.6 Town (Export)

The SQL file can be generated using the Export option.

Procedure

1. Click the Export @ icon which is located at the upper right corner on the menu bar.
2. The Town (Export) screen is displayed.

3. The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.35 Ward

4.35.1 Ward (Add)
This option is used to add the Ward Master details.
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Figure 195: Navigation for "Ward (Add)" screen

To access the Ward (Add) screen, follow the steps given below:

1. On the Navigation pane, click the Master menu.

2. Then, click Ward sub menu. (Refer Figure Number 195)

3. When you click Ward sub menu, the “Ward (Add)” screen is displayed. (Refer to Figure

Number 196)
1 / Master / Ward / Add [Seach.. ]V O R E=20® OO0C®Oe@O0
Ward
*District: | Aurangabad-19 "
“Town: | fsdfd-1 v
'ard Code: | 1
fog |
HUSE
ard wma: | &
[_submt |

Figure 196: Ward (Add) screen

Procedure
1. By default, the system will display the District in the District field.
Select the Town from the Town select box.
When you select the Town, the system will display the Ward Code.
Enter the name of the Ward in Ward Name field.
Enter the Ward Name in local language also.
Click Submit to save the information into the system. The system will display the

v RwN

message, “Addition Successful”.
7. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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4.35.2 Ward (Modify)
This option provides the facility to modify the Ward details that already exists in the

database.
B Mastor / Ward / Moay | oo ]V C/mlewe OCeeoeo
“District: | Aurangabad 19 7]
Toun: | fgdt ]
]
 ES S—
| submtt |
Figure 197: Ward (Modify) screen
Procedure
1. Click the Edit icon 4 which is located at the upper right corner on the menu
bar.
2. The Ward (Modify) screen is displayed. (Refer Figure Number 197)
3. By default, the system will display the District.
4. Select the Town whose details you want to modify from the Town select box.
5. Select the Ward Code from the Ward Code select box.
6. When you select the Ward Code, the system will display the Ward Name
automatically.
7. You can now modify the details.
Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.
9. The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

4.35.3 Ward (Delete)

This option provides the facility to Delete or Undelete the Ward details that already
exists in the database.
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£t / Master / Ward / Delete [Seach. Y Cr R &E=>@® OCeeoeo0

Ward

“District: | Aurangabad-19

*Ward Name: | gfgf

Display: Delete @ Undelete

Figure 198: Ward (Delete) screen

Procedure

No vk W N-

oo

10.

11.

Click Delete icon which is located at the upper right corner on the menu bar.
The Ward (Delete) screen is displayed. (Refer Figure Number 198)
By default, the system will display the District in the District field.

Select the Town whose details you want to modify from the Town select box.
Select the Ward Code whose details you want to delete from the Ward Code select box.

The system will display the details that already exist in the database.

Select the Delete button to delete the selected Ward. The details though deleted will
remain in the database. This data can be retrieved using the Undelete button.

Select the Undelete button to retrieve the deleted data.

In case of Delete option, the system will display the message, “Deleted Successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.35.4 Ward (Report)

This report provides the facility to view the list of Ward Master details. You can sort
each column, copy, save, and print the report.

X / Master / Ward / Report [Seach.. — ]¥ Cr% eE>»@® OCoceoeoO

*District: | Aurangabad-1% v
*Town: |fgdf-1 ¥

Show |10 ¥ |entries Search

Ward ,
Code Ward Name s A
1 gfgf =T

2 dsad Ear
Showing 1 to 2 of 2 entries Previous Next

Figure 199: Ward (Report) screen
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Procedure

5.

4.35.5

Select the Report icon L—Jwhich is located on the upper right corner on the menu bar.

1
2. The Ward Report is displayed. (Refer to Figure Number 199)
3.
4

The Ward Code and Ward Name are displayed in the report.

For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

Click the hyperlink (text in blue) in step 3 to view the Reports features.

Ward (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure

6.

Click the Import = icon which is located at the upper right corner on the menu bar.

7. The Ward (Import) screen is displayed.
8.
9

Browse and select the file to be imported and click on the Submit button.

For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.35.6 Ward (Export)

The SQL file can be generated using the Export option.

Procedure

1.
2.
3.

Click the Export © icon which is located at the upper right corner on the menu bar.
The Ward (Export) screen is displayed.

The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)
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4.36 Case Type Fees

4.36.1 Case Type Fees (Add)

This option is used to Case Type Fees.

DISTRICT and SESSIONS COURT AURANGABAD Enc2o
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Type \ pane
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Sub Purpose
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Case Type Fees
Act Section

Prison Details
Treasury Details
Account Purpose
Deposit and Pay

Click “Case Type

”
—__ Fees”submenu

[l Alers [UNEW )

Figure 200: Navigation for "Case Type Fees (Add)" screen
To access the Case Type Fees (Add) screen, follow the steps given below:

1 On the Navigation pane, click the Master menu.

2 Then, click Case Type Fees sub menu. (Refer Figure Number 200)
3. When you click Case Type Fees sub menu, the “Court Fee Formula (Add)” screen is
displayed. (Refer to Figure Number 201)
1 / Master / Case Type Fees / Add hd C PP DE2@® CO@ e e o
Court Fee Formula‘
E: é:” Appeal-1 -
; =
Figure 201: Court Fee Formula screen
Procedure

1. Select the case type for which you want to add Court Fee from the Case Type select box.

2. Enter the minimum fees that you want to add for the selected Case Type in Minimum
Fee field.

3. Enter the maximum fees that you want to add for the selected Case Type in Maximum
Fee field.

4. Enter the Fixed Amount or Formula in the Formula/Fixed Amount field.
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5. Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.
6. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.36.2 Case Type Fees (Modify)

This option provides the facility to modify the Court Fees that already exists in the
database.

£X J Master / Case Type Fees / Modify [EEE— g O srg, LEP@ OCOCe®@0eO0

Court Fee Formula
*Case Type: | Civil Appeal 1 -]
*Select Min Max: | 150-250
e[2s0 ]
int: [ 2x |

Figure 202: Court Fees Formula (Modify) screen

Procedure

i
1. Click the Edit icon L] which is located at the upper right corner on the menu
bar.

2. The Case Type Fees (Modify) screen is displayed. (Refer to Figure Number 202)
3. Select the Case whose details you want to modify from the Case Type select box.

4. Select the minimum-maximum Court Fees range from the Select Min-Max select
box.

5. When you select the minimum-maximum Court Fees, the system will display the
details.

6. You can now modify the wrongly entered details.
Click Submit to save the information into the system. The system will display the
message, “Maodification Successful”.

8. The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

4.36.3 Case Type Fees (Delete)

This option provides the facility to Delete or Undelete the Court Fees details that
already exists in the database.
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SHOW MENU

1% / Master / Case Type Fees / Delete

[Seach.. ]V

Court Fee Formula
“Case Type ‘ Civil Appeal-1 v ‘

*Select Min Max: | 150-250

*Minimum Fee: | 150
ee: | 250

int: | zx ‘

Delete @ Undelete

Figure 203: Court Fees Formula (Delete) screen

Procedure

1
2
3.
4
5

N o

fing
Click Delete icon which is located at the upper right corner on the menu bar.

The Court Fees Formula (Delete) screen is displayed. (Refer to Figure Number 203)

Select the case whose details you want to delete from the Case Type select box.

The system will display the details that already exist in the database.

Select the Delete button to delete the selected Court Fees. The details though deleted
will remain in the database. This data can be retrieved using the Undelete button.

Select the Undelete button to retrieve the deleted data.

In case of Delete option, the system will display the message, “Deleted Successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.36.4 Case Type Fees (Report)

This report provides the facility to view the list of Case Type Fees details that exists in
the database. You can sort each column, copy, save, and print the report.

X | Maste

r i Case Type Fees / Report

[Seach.. |V ©C s e @ OOCeOeeeo
Copy csv Excel
Show |10 v |entries Search

Maximum Fee Formulal/Fixed Amount

Figure 204: Case Type Fees (Report) screen

Procedure

1.

Select the Report icon L—1 which is located on the upper right corner on the menu bar.

2. The Case Type Fees (Report) is displayed. (Refer to Figure Number 204)
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3. For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

4. Click the hyperlink (text in blue) in step 3 to view the Reports features.

4.36.5 Case Type Fees (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import == icon which is located at the upper right corner on the menu bar.
2. The Case Type Fees (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.36.6 Case Type Fees (Export)

The SQL file can be generated using the Export option.

Procedure
1. Click the Export @ icon which is located at the upper right corner on the menu bar.
2. The Case Type Fees (Export) screen is displayed.

3. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.37 Act Section

This option is used to enter the Act Section details. The Acts entered in Act Master are
populated in the Act Code list box. Description of Act Section and the maximum
imprisonment needs to be entered. Radio buttons are provided to select the Offence
Type as Bailable or Unbailable.

4.37.1 ActSection (Add)

This option is used to add Act Section details.
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DISTRICT and SESSIONS COURT AURANGABAD Enc2.0
supuser T
DISTEIC * SHRI SUMANT M. KOLHE ' 20.03.2015 5

Home #| [{/ Master 1 (Seach.. ]V 9@ 00e0ec

ReEgIstEr
Objection Types
Case Type Label
District

Taluka

ks = Navigation
Property Disposal

Type - Ppane
Organization Type
Organization Name
Adjourn

Fees Type

FIR Summary Type
Bank Details
Nature:

Sub Purpose

Town

Ward

e Click “Act Section”

Act Sectmn. sub menu
Prison Details

Treasury Details

Account Purpose

Depasit and Pay
Alerts (0 New )

-

Figure 205: Navigation for "Act Section (Add)" screen
To access the Act Section (Add) screen, follow the steps given below:
1 On the Navigation pane, click the Master menu.
2 Then, click Act Section sub menu. (Refer Figure Number 205)
3. When you click Act Section sub menu, the “Act Section (Add)” screen is displayed.
(Refer to Figure Number 206)

A / Master / Act Section / Add [searcn. Y AR X Ooeoeo

Act Section
*Act Code: | Select M

*Section Code:

*Section Description:

Chapter Code:

National Code:

Maximum Punishment:

Offence Type: ® Bailable Non-Bailable

)

Figure 206: Act Section (Add) screen

Procedure
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Select the Act from the Act Code select box.

Enter the Section Code in the Section Code field.

Enter the Section Description in the Section Description field.

Enter the Chapter Code in the Chapter Code field.

Enter the maximum days of Punishment in the Maximum Punishment field.

ok wNRE

Choose the type of Offence by selecting the radio button for Bailable or Non Bailable
options.

N

Enter the Section Description in local language also.

8. Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.

9. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.37.2 ActSection (Modify)

This option provides the facility to modify the Act Section details that already exists
in the database.

ft / Master / Act Section / Modify [search.. 1Y Q5 s >0 Oocoe@eo®o0
Act Section
*Act Code: | Bombay Childrens Act-101 K
*Section Code: | Select "
*Section Description:
Chapter Code: |
National Code: l:l

Maximum Punishment: l:l

Offence Type: '® Bailable Non-Bailable

=T
S R |

Figure 207: Act Section (Modify) screen

Procedure

1. Click the Edit icon L] which is located at the upper right corner on the menu
bar.

2. The Act Section (Modify) screen is displayed. (Refer Figure Number 207)
3. Select the Act Code details you want to modify from the Act Code select box.

4. Select the Section Code from the Section Code select box.
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5. When you select the Section Code, the system will display the details.

6. You can now modify the wrongly entered details.
Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

8. The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

4.37.3 ActSection (Delete)

This option provides the facility to Delete or Undelete the Act Section details that
already exists in the database.

£ ; Master / Act Section / Delete Y FWEEECEY Oo0oeo®o0
Act Section
*Act Code: | Birth and Death Registration Act 1969- ¥
*Section Code: | Select
*Section Description,
Chapter Code:
National Code: |:|
Maximum Punishment I:I
z Offence Type: Bailable Non-Bailable
g RSt
Display: Delete Undelete
[ suom |

Figure 208: Act Section (Delete) screen
Procedure

m

"

Click Delete icon which is located at the upper right corner of the menu bar.

The Act Section (Delete) screen is displayed. (Refer Figure Number 208)

Select the Act which you want to delete from the Act Code select box.
Select the corresponding Section Code from the Section Code select box.

The system will display the details that already exist in the database.

Select the Delete button to delete the selected Act Section. The details though deleted
will remain in the database. This data can be retrieved using the Undelete button.

Select the Undelete button to retrieve the deleted data.

o u kW Nk

N

8. In case of Delete option, the system will display the message, “Deleted Successfully”.

9. In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

10. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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This report provides the facility to view the list of Act Section details that exists in the

database. You can sort each column, copy, save, and print the report.

Show |10 ¥ | entries

Act . Act

Code Name Section Code

Indian
1 Penal 302
Code

Indian
1 Penal 395
Code

Showing 1 to 2 of 2 entries

ft / Master / Act Section / Report Y

OrumleEm0 Ooceoeo

Copy csv Excel

Search:

Section Description aiftfrm R No. of Days Offence Type
Murder ferrm 3650 Non-Ballable
dacoity it 80 Norn-Bailable

Previous Next

Figure 209: Act Section (Report) screen

Procedure

1. Select the Reporticon

which is located on the upper right corner on the menu bar.

2. The Act Section (Report) is displayed. (Refer to Figure Number 209)

3. For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

4. Click the hyperlink (text in blue) in step 3 to view the Reports features.

4.37.5 ActSection (Import)

The master data received from the respective High Court can be imported using the Import

option provided.

Procedure

Click the Import = icon which is located at the upper right corner on the menu bar.

The Act Section (Import) screen is displayed.

1
2
3. Browse and select the file to be imported and click on the Submit button.
4

For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.37.6 ActSection (Export)

The SQL file can be generated using the Export option.
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Procedure
1. Click the Export & icon which is located at the upper right corner on the menu bar.

2. The Act Section (Export) screen is displayed.

3. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.38 Prison Details

This option is used to enter the Prison details such as Prison Name and Address. The
Prison details entered in the Master are fetched in the ‘Under Trail’ option.

4.38.1 Prison Details (Add)
This option provides the facility to add the Prison details.

DISTRICT and SESSIONS COURT AURANGABAD [CE o Xi]

DISTRIC v SHRI SUMANT M. KOLHE bt 20-03-2015 B
Home 1t / Master / | (Seach. 1Y 9@ 0oeoecC
REYsEr ~
Objection Types
Case Type Label
District
Taluka
e Navigation pane
Property Disposal
Type

\

Organization Type
Organization Name
Adjourn

Fees Type

FIR Summary Type
Bank Details
Nature

Sub Purpose
Town

Ward . . .
Case Type Fees Click “Prison Details”

TS sub menu
Prison Details T —

Account Purpose
Deposit and Pay
|/ Alers (0 New

Figure 210: Navigation for "Prison Details (Add)" screen
To access the Prison Details (Add screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Prison Details sub menu. (Refer Figure Number 210)
3. When you click Prison Details sub menu, the “Prison Details (Add)” screen is displayed.
(Refer to Figure Number 211)
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Y / Master / Prison Details / Add [Seach Y [+ 4 ﬁse S = @ 0Ooeoeeo0

®
\:Hi

Prison Details

*Prison 1D: | 2

*Prison Code: | ab123

*Prison Name: | vxc fgf

ttert ghfgh |
Address:

Email

District: | Aurangabad-19

Town: | Select

Ward: | Select

Taluka: | Aurangabad-5

A | A -

Village: | -80759

Figure 211: Prison Details (Add) screen

Procedure

=

By default, the Prison ID is displayed in the Prison ID field.
Enter the Code of the Prison in the Prison Code field.
Enter the name of the Prison in the Prison Name field.
Enter the Address of the Prison in the Address field.
Enter the email of the Prison in the Email field.
The District will be displayed by the system.
Select the Town from the Town select box.
Select the Ward from the Ward select box.
Select the Taluka from the Taluka select box.

. Select the Ward from the Ward select box.

. Select the Taluka from the Taluka select box.

© 0 NV A WN

[ Y
N = O

. Select the Village from the Village select box.

[N
w

. Enter the name of the Prison in local language also.

[EN
»

. Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.
. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

~
§,]
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4.38.2 Prison Details (Modify)

This option provides the facility to modify the Prison details that already exists in the
database.

Y J Master / Prison Details / Modify :Y [+ I ]'-%SG U =& = e OQoceoeo0

Prison Details
*Prison ID: | xyz-1

*Prison Code: | abc

*Prison Name: | xyz ‘

Address:

Email:

District: | Aurangabad-19
Town: | Select
Ward: | Select

Taluka: | Select

Village: | Select

4

Figure 212: Prison Details (Modify) screen

Procedure

1. Click the Edit icon L= lwhich is located at the upper right corner on the menu
bar.

The Prison Details (Modify) screen is displayed. (Refer to Figure Number 212)

Select the Prison that you want to modify from the Prison ID select box.
When you select the Prison ID, the system will display the details.

You can now modify the wrongly entered details.

o v ~ W N

Click Submit to save the information into the system. The system will display the
message, “Maodification Successful”.

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

4.38.3 Prison Details (Delete)

This option provides the facility to Delete or Undelete the Prison details that already
exists in the database.

Page 213 of 334




Supuser Manual

1% / Master / Prison Details / Delete hd [+ ﬁie ObE»® O0O@00O0

SHOW MENU

Prison Details
*Prison ID: | xyz-1 v

*Prison Code: | abe

*Prison Name: | xyz

Address:

Email

District: | Aurangabad-19

Town: | Select

Ward: | Select

Taluka: | Select

A 4| | af

Village: | Select

Hedr

T

Display Delete  ® Undelete

Figure 213: Prison Details (Delete) screen

Procedure

Click Delete icon L_#lwhich is located at the upper right corner on the menu bar.
The Prison Details (Delete) screen is displayed. (Refer to Figure Number 213)

Select the Prison that you want to modify from the Prison ID select box.

When you select the Prison ID, the system will display the details.

Select the Delete button to delete the selected Prison details. The details though
deleted will remain in the database. This data can be retrieved using the Undelete
button.

Select the Undelete button to retrieve the deleted data.

In case of Delete option, the system will display the message, “Deleted Successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.38.4 Prison Details (Report)

This report helps the user to view the list of Prison details entered. You can sort each
column, copy, save, and print the report.
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SHOW MENU

1k | Master /

Prison Details / Report [Seach.. Y © 2 [ = e Ooce@eon

Copy || CSV || Excel
Show |10 ¥ |entries Search

IF‘Drison 4 | Prison Name Address District Taluka Village Town Ward

1 Xyz Aurangabad
2 asS VFGFG fgfdg Aurangabad Aurangabad
Showing 1 to 2 of 2 entries Previous Next

Proced

Figure 214: Prison Details (Report) screen

ure

Select the Report icon L—lwhich is located on the upper right corner on the menu bar.

2. The Prison Details (Report) is displayed. (Refer to Figure Number 214)

3. For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)
4. Click the hyperlink (text in blue) in step 3 to view the Reports features.
4.38.5 Prison (Import)
The master data received from the respective High Court can be imported using the Import
option provided.
Procedure
1. Click the Import == icon which is located at the upper right corner on the menu bar.
2. The Prison (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type
Import).
4.38.6 Prison (Export)
The SQL file can be generated using the Export option.
Procedure
1. Click the Export & icon which is located at the upper right corner on the menu bar.
2. The Prison (Export) screen is displayed.
3. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.
4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)
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4.39 Treasury Details
DISTRICT and SESSIONS COURT AURANGABAD [CE o Xi]
DISTEIC * SHRI SUMANT M. KOLHE SUPHSET 30032015 &
Home | fi / Master / (Beach ]V @@ 0o0eeecC
REYsEr ~
Objection Types
Case Type Label
District
Taluka
Village
Property Disposal . .
Type Navigation pane

Organization Type

Organization Name T ——
Adjourn

Fees Type

FIR Summary Type

Bank Details

Nature

Sub Purpose

Town

Ward

Case Type Fees Click ”Treasury

Act Section .
Fnson Lietalls —— Deta||s" sub menu

Treasury Details

ACLOUNC FUipose
Deposit and Pay
|0 Alerts (0 New )

Figure 215: Navigation for "Treasury Details (Modify) screen
To access the Treasury Details (Add screen, follow the steps given below:
1 On the Navigation pane, click the Master menu.
2 Then, click Treasury Details sub menu. (Refer Figure Number 215)
3. When you click Treasury Details sub menu, the “Treasury Details (Modify)” screen is
displayed. (Refer to Figure Number 216)

% / Master / Treasury Details / Modify [Seacn.. ] Y yd ®@| Oocoeeeo0
Treasury Details
Treasury Code:| |
Drawing officer code
Bank Name |
Bank Address |
Code No
i e
z oy = | |

Figure 216: Treasury Details (Modify) screen
Procedure:
1. Enter the Treasury Code in the Treasury Code field.
2. Enter the code of the Drawing Officer in the Drawing Officer Code field.
3. Enter the name of the Bank in the Bank Name field.
4. Enter the address of the bank in the Bank Address field.
5. Enter the Code Number in the Code Number field.
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Ooceo®eo

EEC—

Treasury Details

Y / Master / Treasury Details + Modify

Modification successful
*Treasury Code:
e:| al

Bank of Maharashtra |

*Drawing offi

*Bank Name

*Bank s: | ssdfsdgd

SH
=
Ol

Figure 216a: Treasury Details screen with Message

6. Click Submit to save the information into the system. The system will display the

message, “Maodification Successful”.

7. The mandator

4.40 Account Purpose

4.40.1 Account Purpose (Add)
This option provides the facility to add the Account Purpose details.

ields are marked with an asterix (*). Please fill all mandator

EnNC2.0
20-03-2015 &

DISTRICT and SESSIONS COURT AURANGABAD
SHRI SUMANT M. KOLHE

(Beach Y

DISTRIC ~ supuser

Home & X! Master/ J @0 ceoec

RegIser

N

Case Type Label
District

Taluka

Village

Property Disposal
Type

Organization Type
Organization Name
Adjourn

Fees Type

FIR Summary Type
Bank Details
Nature

Sub Purpose

Town

Ward

Case Type Fees
Act Section

Priscn Details
D

Navigation pane
—_—

Click “Accounts
———____ Purpose” sub menu

-

p——

Account Purpose
Ueposit and Pay

Figure 217: Navigation for “Account Purpose (Add)” screen
To access the Account Purpose (Add) screen, follow the steps given below:
1 On the Navigation pane, click the Master menu.
2 Then, click Account sub menu. (Refer Figure Number 217)

jelds.

3. When you click Prison Details sub menu, the “Prison Details (Add)” screen is displayed.

(Refer to Figure Number 218)

Page 217 of 334




Supuser Manual

se / Add hd O s IaeE»@ O0Ce®@oeO0

Account Purpose

*Account Purpose: | |

FATET
“LAccount Purpose: | |

Procedure

4.40.2

W

Figure 218: Account Purpose (Add) screen

The Account Purpose Code is displayed in the Account Purpose Code field.

Enter the name of the Account Purpose in the Account Purpose field.

Enter the name of the Account Purpose in local language also.

Click Submit to save the information into the system. The system will display the

message, “Addition Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

This

Account Purpose (Modify)

option provides the facility to modify the Account Purpose details that already

exists in the database.

-y

Ma

ster / Account Purpose

/ Modify [Seach. ]V CruleE>@® Coe®@oe®o0

Account Purpose
*Account Purpose Code: | qwer-1 -

*Account Purpose: [ qwer |

Figure 219: Account Purpose (Modify) screen

Procedure

.-y
Click the Edit icon # lwhich is located at the upper right corner on the menu
bar.

The Account Purpose (Modify) screen is displayed. (Refer to Figure Number 219)

Select the Account Purpose Code that you want to modify from the Account
Purpose Code select box.

When you select the Account Purpose Code, the existing details are displayed.

You can now modify the wrongly entered details.
Click Submit to save the information into the system. The system will display the
message, “Maodification Successful”.
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7. The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

4.40.3 Account Purpose (Delete)

This option provides the facility to Delete or Undelete the Account Purpose details
that already exists in the database.

1 | Mas

r i Account Purpose / Delete hd Qs r L E>»>e® OOCe®©eOo

Account Purpose

Figure 220: Account Purpose (Delete) screen

Procedure

9.

i
Click Delete icon which is located at the upper right corner on the menu bar.

The Account Purpose (Delete) screen is displayed. (Refer to Figure Number 220)

Select the Account Purpose Code that you want to modify from the Account Purpose
Code select box.

When you select the Account Purpose Code, the system will display the details.

Select the Delete button to delete the selected Account Purpose details. The details
though deleted will remain in the database. This data can be retrieved using the
Undelete button.

Select the Undelete button to retrieve the deleted data.

In case of Delete option, the system will display the message, “Deleted successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.40.4 Account Purpose (Report)

This report helps the user to view the list of Account Purpose details entered. You can
sort each column, copy, save, and print the report.
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X / Master

/ Account Purpose / Report (Seach —  JY CsrulE>©® OOC®®eco

Purpose *  Account Purpose LAccoun t Purpose
Code

1 quer s
Showing 1 to 1 of 1 entries Previous Next

£
Figure 221: Account Purpose (Report) screen
Procedure
1. Select the Reporticon — which is located on the upper right corner on the menu bar.
2. The Account Purpose (Report) is displayed. (Refer to Figure Number 221)
3. For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)
4. Click the hyperlink (text in blue) in step 3 to view the Reports features
4.40.5 Account Purpose (Import)
The master data received from the respective High Court can be imported using the Import
option provided.
Procedure
1. Click the Import ® icon which is located at the upper right corner on the menu bar.
2. The Account Purpose (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.40.6 Account Purpose (Export)

The SQL file can be generated using the Export option.

Procedure
1. Click the Export & jcon which is located at the upper right corner on the menu bar.
2. The Account Purpose (Export) screen is displayed.
3. The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.
4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)
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4.41 Deposit and Pay Register

4.41.1 Deposit and Pay Register (Add)
This option provides the facility to add the Deposit and Pay Register details.

DISTRICT and SESSIONS COURT AURANGABAD = NC2.0
DISTRIC * SHRI SUMANT M. KOLHE — 23032015 £
Home #| O Master / [Seach.. ] Y 90 0000 ecC
Treasury Details . 7 .
e — Click “Deposit and

Deposit and Pay

Register I e
wnt

Unit Type Disposal

Copying Section

Holiday

Establishment
Master

Unit Type

Classification . .

IA Classification NaVIgatlon pane
Other Account o

Purpose

Time Table Master
Fir Type

Admin Werk Type
Issue Master
Judgment Template
Cenfigure GRAS
Mediation Member
Mediation Stage
Lime Slot

Pay Register” sub

Figure 222: Navigation for "Deposit and Pay Register (Add) screen
To access the Deposit and Pay Register (Add screen, follow the steps given below:
1 Onthe Navigation pane, click the Master menu.
2 Then, click Deposit and Pay Register sub menu. (Refer Figure Number 222)
3 When you click Deposit and Pay Register sub menu, the “Deposit and Pay Register
(Add)” screen is displayed. (Refer to Figure Number 223)

£ | Master / Deposit and Pay Register / Add (Search. 1V ©  rR=me® OO0O®oeo
Deposit Register

“Deposit Register Id: [ 1

*Deposit Register Name: |

Pay Register Name: | |

Nature: @ Civil Criminal

Figure 223: Deposit Register (Add) screen
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Procedure
1. The Deposit Register ID will be displayed by the system.
Enter the name for the Deposit Register in the Deposit Register Name field.
Enter the name for the Pay Register in the Pay Register Name field.
Choose the Civil or Criminal Nature by selecting their respective radio buttons.
Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.

vk wnwN

6. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.41.2 Deposit and Pay Register (Modify)

This option provides the facility to modify the Deposit and Pay Register details that
already exists in the database.

& ; Master / Deposit and Pay Register / Modify [Seach ¥V O s E=>o® OCe@oe®C

Deposit Register

Figure 224: Deposit Register (Add) screen

Procedure

1 Click the Edit icon L= lwhich is located at the upper right corner on the menu
bar.

2 The Deposit Register (Modify) screen is displayed. (Refer to Figure Number 224)

3 Select the Deposit Register Id that you want to modify from the Deposit Register
Id select box.

4. When you select the Deposit Register Id, the system will display the details.

5 You can now modify or update the details.
Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

4.41.3 Deposit and Pay Register (Delete)

This option provides the facility to Delete or Undelete the Deposit and Pay Register
that already exists in the database.
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! Depositand Pay Register / Delete Y ©  rglsE=>® OO0Oe®eeoO0

ster

Deposit Register
it Register Id: | gfhg-1

r Name: | ghg |

ister Name: [ kjhku |

Nature: @ Civil Criminal
Display: © Delete @ Undelete

Figure 225: Deposit Register (Delete) screen

Procedure

N

m
Click Delete icon which is located at the upper right corner on the menu bar.

The Deposit and Pay Register (Delete) screen is displayed. (Refer to Figure Number
225)

Select the Deposit Register you want to modify from the Deposit Register Id select box.

When you select the Deposit Register Id, the system will display the details.

Select the Delete button to delete the selected Deposit Register. The details though
deleted will remain in the database. This data can be retrieved using the Undelete
button.

Select the Undelete button to retrieve the deleted data.

In case of Delete option, the system will display the message, “Deleted Successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

4.41.4 Deposit and Pay Register (Report)

This report helps the user to view the list of Deposit Registers entered. You can sort
each column, copy, save, and print the report.

£k / Master / Deposit and Pay Register / Report Y [+ 4 @e L = =@ CcCceoeo

Show |10 v |entries Search:

Deposit
Register * Deposit Register Name Pay Register Name Nature
Id
1 gfhg kjhku Civil
Showing 1 to 1 of 1 entries Previous Next

Figure 226: Deposit and Pay (Report) screen

Procedure

1.
2.

Select the Report icon L—lwhich is located on the upper right corner on the menu bar.

The Deposit and Pay Register (Report) is displayed. (Refer to Figure Number 226)
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3. For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

4. Click the hyperlink (text in blue) in step 3 to view the Reports features

4.41.5 Deposit and Pay Register (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure

1. Click the Import = icon which is located at the upper right corner on the menu bar.
2. The Deposit and Pay Register (Import) screen is displayed.

3. Browse and select the file to be imported and click on the Submit button.

4.

For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.41.6 Deposit and Pay Register (Export)
The SQL file can be generated using the Export option.

Procedure

1. Click the Export & icon which is located at the upper right corner on the menu bar.
2. The Deposit and Pay Register (Export) screen is displayed.

3. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.42 Writ

This form is used to enter the Writ information. The information entered in Writ Master
is fetched in ‘Appellate Info’ option in Case Proceeding module.

4.42.1 Writ (Add)
This option is used to add the Writ details.
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Figure 227: Navigation for "Prison Details (Add)" screen

To access the Writ (Add) screen, follow the steps given below:

1. On the Navigation pane, click the Master menu.
2. Then, click Writ sub menu. (Refer Figure Number 227)
3.

When you click Writ sub menu, the “Writ (Add)” screen is displayed. (Refer to Figure
Number 228)

£ / Master / writ / Add Y QO ,rHZHLE»©® OOCO®@©eeO0
Writ
*Writ Code: [ 1
t Name: | |
ST

Figure 228: Writ (Add) screen

Procedure

G AW

4.42.2

By default Writ Code is displayed in the Writ Code field.

Enter the name for the Writ in the Writ Name field.

Enter the name for the Writ in the Writ Name field.

Enter the name for the Writ in local language also.

Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

Writ (Modify)

This option provides the facility to modify the Writ details that already exists in the
database.

Page 225 of 334




Supuser Manual

s

IMENU

Master / Writ / Modify

hd Qs DaeEe@® OO OO0
Writ

Figure 229: Writ (Modify) screen

Procedure

o u kW N

i
Click the Edit icon Ll which is located at the upper right corner on the menu
bar.

The Writ (Modify) screen is displayed. (Refer Figure Number 229)
Select the Writ Code that you want to modify from the Prison ID select box.
When you select the Writ Code, the system will display the existing details.

You can now modify the wrongly entered details.
Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

4.42.3 Writ (Delete)
This option provides the facility to Delete or Undelete the Writ details that already

exists in the database.

1 / Master / Writ / Delete

[EEC— ¢ Qs sr R E>® OOC®O0®O0

Writ
“Wiit Code: | asd-1

*Writ Name: ‘ asd ‘

Display Delete ® Undelete

Procedure

Figure 230: Writ (Delete) screen

1. Click Delete icon which is located at the upper right corner on the menu bar.
2. The Writ (Delete) screen is displayed. (Refer Figure Number 230)

3. Select the Writ that you want to modify from the Writ Code select box.

4. When you select the Writ, the system will display the details.
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5. Select the Delete button to delete the selected Writ. The details though deleted will
remain in the database. This data can be retrieved using the Undelete button.

6. Select the Undelete button to retrieve the deleted data.
In case of Delete option, the system will display the message, “Deleted Successfully”.

8. In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

9. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.42.4 Writ (Report)

This report helps the user to view the list of Writ details entered. You can sort each
column, copy, save, and print the report.

& | Master / Writ / Report [EETE | ¢ OCsr%=E>2® OOCeoe®OC

Show [10 ¥ | entries Search:

Writ

Code * Writ Name e AT

1 asd —

Showing 1 to 1 of 1 entries Previous Next

Figure 231: writ (Report) screen

Procedure

1. Select the Report icon L—1 which is located on the upper right corner on the menu bar.

2. The Writ (Report) is displayed. (Refer to Figure Number 231)

3. For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

4. Click the hyperlink (text in blue) in step 3 to view the Reports features

4.42.5 Writ (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import = icon which is located at the upper right corner on the menu bar.
2. The Writ (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4

For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).
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4.42.6 Writ (Export)

The SQL file can be generated using the Export option.

Procedure
1. Click the Export @ icon which is located at the upper right corner on the menu bar.
2. The Writ (Export) screen is displayed.

3. The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.43 Unit Type Disposal

4.43.1 Unit Type Disposal (Add)
This option is used to enter the Unit Type disposal details.

DISTRICT and SESSIONS COURT AURANGABAD Enczo

DISTRIC ¥ SHRI SUMANT M. KOLHE Sl 23032015 5
e Er Y R = e— ) ¢ 000000

Treasury Details

Account Purpose

Deposit and Pay

Regioter Click “Unit Type

Unt Type Dspesal |7~ Disposal” sub menu

Copying Section

Holiday

Establishment

Master

Unit Type

Classification

IA Classification

Other Account

Purpose

Time Table Master

Fir Type

Admin Work Type — Navigation pane

Issue Master

Judgment Template

Cenfigure GRAS

Mediation Member

Mediation Stage

Time Slof

Figure 232: Unit Type Disposal (Add) screen
To access the Unit Type Disposal (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Unit Type Disposal sub menu. (Refer Figure Number 232)
3. When you click Unit Type Disposal sub menu, the “Unit Type Disposal (Add)” screen is
displayed. (Refer to Figure Number 233)

Page 228 of 334




Supuser Manual

& / Master / Unit Type Disposal / Add [Seach ¥ [+ ﬁ‘se L = = e OQOo0oeo®e0O
Unit Type Disposal
*Case Type: | Civil Appeal-1 v |
*Unit Code: | 22 ‘
Nature® | Select A
Unit Type: | 10 Years-3 A
“Unit Name: | figdg
*Units: | 12
E Unit Flag: ® Main Case Application
TS
T A _ﬂ-—nl-'ﬂ
[ Submit |

Figure 233: Unit Type Disposal (Add) screen

Procedure

1. By default Unit Code is displayed in the Unit Code field.
Select the case from the Case Type select box.
Select the Nature from the Nature select box.
Select the unit type from the Unit Type select box.
Enter the name for the Unit in the Unit Name field.
Enter the number of Links in the Links field.
Enter the Unit Name in local language also.

@ NSU AR WN

Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.
9. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.43.2 Unit Type Disposal (Modify)

This option provides the facility to modify the Unit Type Disposal details that already
exists in the database.

1k / Master / Unit Type Disposal / Modify [Seach ¥ Q s i Eme O0C® 080

Unit Type Disposal

*Case Type | Civil Appeal-1 v |

*Unit Code:| 10 Years-3 A

Nature: | Select v

Unit Type: [ Select A
*Unit Name: | 10 Years
“Unis

Unit Flag: ® Main Case Application
ST
[ submit |

Figure 234: Unit Type Disposal (Modify) screen
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Procedure

&Y
1. Click the Edit icon L“_l which is located at the upper right corner on the menu
bar.

The Unit Type (Modify) screen is displayed. (Refer to Figure Number 234)
Select the case that you want to modify from the Case Type select box.
Select the Unit Code from the Unit Code select box.

When you select the Unit Code, the system will display the details.

You can now modify the details.

No ok~ W N

Click Submit to save the information into the system. The system will display the
message, “Maodification Successful”.

8. The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

4.43.3 Unit Type Disposal (Delete)

This option provides the facility to Delete or Undelete the Unit Type details that
already exists in the database.

1 / Master / Unit Type Disposal / Delete [Seach.. 1Y [+ @Sﬂ L = e Qoeoe®O0
Unit Type Disposal
*Case Type | Civil Appeal-1 v |
“Unit Code: | 10 Years-3 v
Mature: | Select v
Unit Type: [ Select v
*Unit Name: [ 10 Years
*Units: | 0.75
Unit Flag Main Case Application
FIET
Display Delete  ® Undelete
[==1

Figure 235: Unit Type Disposal (Delete) screen

Procedure
1. Click Delete icon ® which is located at the upper right corner on the menu bar.
2. The Unit Type Disposal (Delete) screen is displayed. (Refer to Figure Number 235)
3. Select the Case that you want to modify from the Case Type select box.
4. Select the Unit Code from the Unit Code select box.
5. When you select the Unit Code, the system will display the details.
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Select the Undelete button to retrieve the deleted data.

Select the Delete button to delete the selected Unit Code. The details though deleted
will remain in the database. This data can be retrieved using the Undelete button.

In case of Delete option, the system will display the message, “Deleted Successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

10. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

This report helps the user to view the list of Unit Type Disposal details entered. This

option provides the facility to sort each column, copy, save, and print the report.

1 / Master / Unit Type Disposal / Report [Seamh._ 1Y [+ 4 ﬁ‘sg EH»e0 O0ceo0e0
“Case Type: | Select
Copy Excel
Show |10 v entries Search:
Unit : Nature Unit . .
a
Case Type Code Unit Name TR AT Name Type Units Unit Flag
AC Cri.M.A 46 1 Case Refer to Mediation Centre 0.05 Application
2 AC Cri.M.A 46 2 Case settled as Mediator Judge 0.50 Application
i AC Cri M A -46 3 Failed Mediation as Mediator 025 Application
E Judge
ﬁ i:rlrwlran:n e 1 Case Refer to Mediation Centre 010 Application
?Erlrwlrancn foge 2 Case settled as Mediator Judge 0.50 Applic ation
?él:\lrancn Case- 3 EL‘H;EI Mediation as Mediator 025 Application
Arbitration R.D-73 1 Case Refer to Mediation Centre 0.10 Application
Arbitration R.D-73 | 2 Case settled as Mediator Judge 0.50 Application
Arbitration RD-73 | 3 Failed Mediation as Mediator 025 Application
Judge
Atro.Spl.Case-24 1 Case Refer to Mediation Centre 0.05 Application
Showing 1 to 10 of 872 entries Previous Next
Figure 236: Unit Type Disposal (Report) screen
Procedure

Select the Report icon L—

which is located on the upper right corner on the menu bar.
The Unit Type Disposal (Report) is displayed. (Refer to Figure Number 236)

For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

Click the hyperlink (text in blue) in step 3 to view the Reports features.
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Unit Type Disposal (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure

1.
2.
3.
4.

4.43.6

Click the Import = icon which is located at the upper right corner on the menu bar.
The Unit Type Disposal (Import) screen is displayed.
Browse and select the file to be imported and click on the Submit button.

For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

Unit Type Disposal (Export)

The SQL file can be generated using the Export option.

Procedure

1.
2.
3.

Click the Export © icon which is located at the upper right corner on the menu bar.
The Unit Type Disposal (Export) screen is displayed.

The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.44 Copying Section

4.44.1

Copying Section (Add)
This option is used to add a Copying Section details.

Page 232 of 334




Supuser Manual

DISTRICT and SESSIONS COURT AURANGABAD Enc2.0
= supuser =
DISTRIC * SHRI SUMANT M. KOLHE . 23032015

- A Master | 1 ) 4 @ 0Coceoec

Treasury Details
Account Purpose
Deposit and Pay

Register Click "Copying

writ Section” sub menu
L —

Linit Tuna Nienaeal
Copying Section
rollaay
Establishment
Master

Unit Type
Classification

IA Classification

Other Account

Purpose

Time Table Master

Fir Type

Admin Work Type \
Issue Master

Judgment Template

Configure GRAS

Mediation Member

Navigation pane

Mediation Stage
Time Slof

Figure 237: Navigation for "Copying Section (Add)" screen
To access the Copying Section (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Copying Section sub menu. (Refer Figure Number 237)
3. When you click Copying Section sub menu, the “Copying Section (Add)” screen is
displayed. (Refer to Figure Number 238)

£t { master / Copying Section / Add [(Seach ¥V Csr%LEP>© OCeoeoC

Copying Section
*Copying Section Code: [1

“Copying Section Name: [ hiigh ]

*LCopying Section aTa: | #T8T

Figure 238: Copying Section (Add) screen

Procedure

1. The system will display the Copying Section Code in the Copying Section Code field.
Enter the name of the Copying section in the Copying Section Name field.
Enter the name of the Copying section in the local language also.

WD

Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.
5. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.44.2 Copying Section (Modify)

This option provides the facility to modify the Copying Section details that already
exists in the database.
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& | Master / Copying Section / Modify [Seach. 1Y Q@ rGE2e® OO0C®O@O0

Copying Section

*Copying Section Code: | fdg-1 v

*Copying Secticn Name! |ftlg |

*LCopying Section =T | FIET |

Figure 239: Copying Section (Modify) screen

Procedure

1

i
Click the Edit icon L#_] which is located at the upper right corner on the menu
bar.

The Copying Section (Modify) screen is displayed. (Refer to Figure Number 239)

Select the Copying Section whose details you want to modify from the Copying
Section Code select box.

When you select the Copying Section Code, the system will display the details.

You can now modify or update the added details.
Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

4.44.3 Copying Section (Delete)

This option provides the facility to Delete or Undelete the Copying Section details

that already exists in the database.

X / Master / Copying Section / Delete [Seach.. ]V Qs EP»0 OCeoe®oO

Copying Section
*Copying Section Code: | fdg-1 v

*Copying Section Name: | fdg ‘

*L Copying Section =ira: | HIET ‘

Display: Delete  ® Undelete

Procedure

Figure 240: Copying Section (Delete) screen

1. Click Delete icon which is located at the upper right corner on the menu bar.
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The Copying Section (Delete) screen is displayed. (Refer to Figure Number 240)

Select the Copying Section from the Copying Section Code select box.
When you select the Copying Section, the system will display the details.

A

Select the Delete button to delete the selected Copying Section Code. The details
though deleted will remain in the database. This data can be retrieved using the
Undelete button.

6. Select the Undelete button to retrieve the deleted data.

7. In case of Delete option, the system will display the message, “Deleted Successfully”.

8. In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

9 The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.44.4 Copying Section (Report)

This report helps the user to view the list of Copying Section details entered. You can
sort each column, copy, save, and print the report

£ / Master / Copying Section / Report Seach . 1V ©Q r%E =20 OCCceoe®o

Show |10 v |entries Search

pying
tion * Copying Section Name LCopying Section =ira
e

o
ec
od:

= 0w

fdg TS
Showing 1 to 1 of 1 entries Previous Next

Figure 241: Copying Section (Report) screen

Procedure

1. Select the Report icon L—lwhich is located on the upper right corner on the menu bar.

2. The Copying Section (Report) is displayed. (Refer to Figure Number 241)

3. For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

4. Click the hyperlink (text in blue) in step 3 to view the Reports features.

4.44.5 Copying Section (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
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Click the Import == icon which is located at the upper right corner on the menu bar.
The Copying Section (Import) screen is displayed.

Browse and select the file to be imported and click on the Submit button.

A W NP

For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.44.6 Copying Section (Export)
The SQL file can be generated using the Export option.

Procedure

1. Click the Export & icon which is located at the upper right corner on the menu bar.
2. The Copying Section (Export) screen is displayed.

3. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.45 Holiday

This option provides the facility to enter the Holiday details. The holidays declared by
the High Court are entered in the Holiday Master.

4.45.1 Holiday (Add)
This option is used to add a Holiday to the Holiday Master.
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Figure 242: Navigation for "Holiday (Add)" screen

To access the Holiday (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Holiday sub menu. (Refer Figure Number 242)

3. When you click Holiday sub menu, the “Holiday (Add)” screen is displayed. (Refer to

Figure Number 243)

1k / Master / Holiday / Add [Seach— ¥ A" X OCCceoeo0
Holiday
v ID: [ 446
[1708200s [
:[24032015 [
ame: | ghgfjh
FHUET

Figure 243: Holiday (Add) screen

Procedure

1. By default, the Holiday ID is displayed in the Holiday ID field.
Select the From Date from the calendar control.
Select the To Date from the calendar control.
Enter the name of the Holiday in the Holiday Name field.
Enter the name of the Holiday in the local language also.

o v s wN

message, “Addition Successful”.

Click Submit to save the information into the system. The system will display the

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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Holiday (Modify)

This option provides the facility to modify the Holiday details that already exists in
the database.

 Holiday / Modify (Seach.. ]V CrixliE>®»@® Coe0e@O0
Holiday
*Holiday ID: | Anant Chaturdashi-150 v

*From Date: [ 20092012 [
ate: [29.092012 [

"Ho 21 | Anant Chaturdashi |

FRET

g |

Figure 244: Holiday (Modify) screen

Procedure

i
Click the Edit icon L#_| which is located at the upper right corner on the menu
bar.

The Holiday (Modify) screen is modified. (Refer to Figure Number 244)

Select the entered Holiday whose details you want to modify from the Holiday
ID select box.

When you select the Holiday ID, the system will display the details.

You can now modify the wrongly entered details.
Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

Holiday (Delete)
This option provides the facility to Delete or Undelete the Holiday details that

already exists in the database.
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& | Master / Holiday / Delete [Seach.. ] Y Q r 4@ OO0Ce©eeOo

Holiday
*Holiday 1D: | Anant Chaturdarshi-268 v
*From Date:
"To Date:

*Holiday Name: | Anant Chaturdarshi |

" | 2777 TR |

Display: Delete @ Undelete

Figure 245: Holiday (Delete) screen

Procedure

9.

Click Delete icon which is located at the upper right corner on the menu bar.
The Holiday (Delete) screen is displayed. (Refer to Figure Number 245)

Select the Holiday whose details you want to modify from the Holiday ID select box.

When you select the Holiday ID select, the system will display the details.

Select the Delete button to delete the selected Holiday details. The details though
deleted will remain in the database. This data can be retrieved using the Undelete
button.

Select the Undelete button to retrieve the deleted data.

In case of Delete option, the system will display the message, “Deleted Successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.45.4 Holiday (Report)

This report helps the user to view the list of Holidays entered. This option provides
the facility to sort each column, copy, save, and print the report
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X / Master / Holiday / Report [Seach 1Y CsrgleEm»e® OCeoe®o0
Copy || €8V || Excel
Show |10 ¥ |entries Search:
n;’“day 4 Holiday Name FDT;:: E}gle FEE A
1 lind Saturday 331[}23 331923
= 2 IVth Saturday %é;ﬁ;- 561[:23
; 3 Sunday géP; gé%}
d e
e
+ Dr. Babasaheb Ambedkar Jayanti, lInd\ 14-04- 14-04-
‘ Saturday 2012 2012
8 IVth Saturday SS'F;' 351[:2'
9 Ramnavami and Sunday 281024 gEHD;
10 Sunday 55'1[:2:' 5512'
Showing 1 to 10 of 445 entries Previous Next |

Figure 246: Holiday (Report) screen

Procedure

1. Select the Report icon L—lwhich is located on the upper right corner on the menu bar.

2. The system Holiday (Report) is displayed. (Refer to Figure Number 246)

3. For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

4. Click the hyperlink (text in blue) in step 3 to view the Reports features.

4.45.5 Holiday (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import ® icon which is located at the upper right corner on the menu bar.
2. The Holiday (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.45.6 Holiday (Export)

The SQL file can be generated using the Export option.

Procedure
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1. Click the Export & icon which is located at the upper right corner on the menu bar.
2. The Holiday (Export) screen is displayed.

3. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.46 Establishment Master

This option is used to enter the Establishment details like Establishment name,
Database name, Establishment IP, Username and Password. It is useful during the
transfer of case from one Establishment to other. If the case is transferred within same
Establishment (having same server) then local host is used in Establishment IP, whereas
if the case is transferred from one Establishment to other Establishment (different
server) then its IP address needs to be given in Establishment IP.

4.46.1 Establishment (Add)

This option is used to enter the Establishment details.

| DISTRICT and SESSIONS COURT AURANGABAD B NC2.0
- supuser ™
"""""" v SHRI SUMANT M. KOLHE ' 23.032015
Home 1/ aster 1 1 (Seach. 1Y @@ Coceoec

Treasury Details
Account Purpose
Depoesit and Pay
Register

Writ

Unit Type Disposal

Songina Seetion Click “Establishment

Holiday 7

E stablishment —— Master Sub menu
Master

Unit Type

Classification

IA Classification

Other Account

Purpose

Time Table Master

Fir Type

Admin Work Type

Issue Master

Judgment Template

Configure GRAS Navigation pane
Mediation Member \

Mediation Stage
Time Slot

Figure 247: Navigation for "Establishment Master (Add)" screen
To access the Establishment (Add) screen, follow the steps given below:

1. On the Navigation pane, click the Master menu.
2. Then, click Establishment sub menu. (Refer Figure Number 247)

Page 241 of 334




Supuser Manual

3. When you click Establishment sub menu, the “Establishment (Add)” screen is displayed.
(Refer to Figure Number 248)

£t / Master / Establishment Master / Add [Seach.. Y [ WA @ O0oeo@ecC

Establishment

*Establishment Sr. No.- | 1

*Establishment Code

*Establishment Name

*Establishment DB

*Establishment IP ‘ ‘

*PgSql Usemame ‘ ‘

PgSql Password ‘ ‘

Transferor Court

SHOW MENU

Figure 248: Establishment (Add) screen

Procedure

=

By default the Establishment Sr. No. is displayed

Enter the Code for the Establishment in the Establishment Code field.
Enter a name for the Establishment in the Establishment Name field.
Enter the Establishment Database Name in the Establishment DB field.
Enter the Establishment IP address in the Establishment IP field.

Enter the PgSql Username in the PgSql Username.

Enter the password for PgSql User in the PgSqgl Username field.

Select the checkbox for Transferor Court if the Court is a Transferor Court.

W N oL WwWwN

Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.
10. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.46.2 Establishment (Modify)

This option provides the facility to modify the Establishment details that already exists
in the database.
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£ / Master / Establishment Master / Modify

(Seach— 1Y

Establishment

QO e DO

(7]

Coceeeo0

*Establishment Sr. No - | Select b

“Establishment Code

*Establishment Name

*“Establishment DB:

“Establishment IP:

*PgSql Usemame:

PgSql Password:

Transferor Court:

4.46.3

Figure 249: Establishment (Modify) screen

Procedure

Click the Edit icon L#_| which is located at the upper right corner on the menu
bar.

The Establishment (Modify) screen is displayed. (Refer to Figure Number 249)

Select the Serial Number of the Establishment whose details you want to modify
from the Establishment Sr. No. select box.

When you select the Establishment Sr. No, the system will display the details.

You can now modify the wrongly entered details.
Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

Establishment (Delete)

This option provides the facility to Delete or Undelete the Establishment details that
already exists in the database.

ft / Master / Establishment Master / Delete

[Seach . J¥Y Osr% 01 @ Oceeoeo0

Establishment

*Establishment Sr. No.-| Select v

*Establishment Code: ‘

*Establishment Name ‘

*Establishment DB: |

*Establishment IP ‘

*PgSql Usemame: |

PgSql Password ‘

Transferor Court

Display Delete Undelete

Figure 250: Establishment (Delete) screen
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1. Click Delete icon L_#
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which is located at the upper right corner on the menu bar.

2. The Establishments (Delete) screen is displayed. (Refer to Figure Number 250)

3. Select the Serial Number of the Establishment whose details you want to modify from
the Establishment Sr. No. select box.

When you select the Establishment Sr. No, the system will display the added details.
5. Select the Delete button to delete the selected Establishment. The details though
deleted will remain in the database. This data can be retrieved using the Undelete

button.

6. Select the Undelete button to retrieve the deleted data.
7. In case of Delete option, the system will display the message, “Deleted Successfully”.

8. In case of Undelete option, the system will display the message, “Undeleted

Successfully”.

9. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.46.4

Establishment (Report)

This report helps the user to view the list of Establishment details entered. This
option provides the facility to sort each column, copy, save, and print the report.

X / Master / Establishment Master / Report

Show |10 v |entries

Establishment

Establishment Name
Code

]

(Beach..  — JY

Showing 0 to 0 of 0 entries

OQs,r5% 0 @ OCoeeeo0

Copy || cs' Excel
Search:
Establishment DB

Transferor Court Establishment IP

No data available in table
Previous Next

Figure 251: Establishment Master (Report) screen

Procedure

1. Select the Reporticon

which is located on the upper right corner on the menu bar.

2. The Establishment Master (Report) is displayed. (Refer to Figure Number 251)

3. For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

4. Click the hyperlink (text in blue) in step 3 to view the Reports features.
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4.47 Unit Type Classification

4.47.1 Unit Type Classification (Add)

This option is used to enter the Unit Type Classification details.

| DISTRICT and SESSIONS COURT AURANGABAD EnNC2.0
supuser .
RISTRIG, ¥ SHRI SUMANT M. KOLHE ! 23-03-2015 @

Home fr fMaster / 1 (Seach. 1Y e OoeoecC

Treasury Details
Account Purpose
Deposit and Pay
Register

Wit

Unit Type Disposal
Copying Section

Holiday Click “Unit Type
e Classification” sub menu

Unit Type
Classification

IA Classification

Other Account

Purpose

Time Table Master

Fir Type

Admin Work Type

Issue Master

Judgment Template

Configurs GRAS Navigation pane
Mediation Member
Mediation Stage
Time Slof

Figure 252: Navigation for "Unit Type Classification (Add)" screen

To access the Unit Type Classification (Add) screen, follow the steps given below:
1 On the Navigation pane, click the Master menu.

2. Then, click Unit Type Classification sub menu. (Refer Figure Number 252)

3. When you click Unit Type Classification sub menu, the “Unit Type Classification (Add)”

screen is displayed. (Refer to Figure Number 253)

& | Master / Unit Type Classification / Add [E=r— ¢ Qsr R E»@® O0CeoeO0

Unit Type Classification

*Unit Type Code: [6

*Unit Type Description: [ fsdf |

Figure 253: Unit Type Classification (Add) screen

Procedure
1 By default the Unit Type Code is displayed in the Unit Type Code field.
2 Enter the description of the Unit Type in the Unit Type Description field.
3. Enter the description of the Unit Type in local language also.
4

Click Submit to save the information into the system. The system will display the

message, “Addition Successful”.

5. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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Unit Type Classification (Modify)

This option provides the facility to modify the Unit Type Classification details
that already exists in the database.

£k / Master / Unit Type Classification / Modify Y I AEEE X CQoe o eO0

Unit Type Classification
*Unit Type Code: | Regular Norms 2-8 M

“Unit Type Description | Regular Norms 2 ‘

Figure 254: Unit Type Classification (Modify) screen

Procedure

i
Click the Edit icon L lwhich is located at the upper right corner on the menu
bar.

The Unit Type Classification (Modify) screen is displayed. (Refer to Figure
Number 254)

Select the Unity Type whose details you want to modify from the Unit Type Code
select box.

When you select the Unit Type Code, the system will display the added details.

You can now modify the wrongly entered details.
Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

Unit Type Classification (Delete)

This option provides the facility to Delete or Undelete the Unit Type Classification
details that already exists in the database.
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£ | Master / Unit Type Classification / Delete [(Beach.. ] Y CQ riu leE»@® O0Ce@eoeO0
Unit Type Classification
*Unit ’_:Ips [ll;s:)cwlp;;\‘ [ fsat |
FATST
=
Figure 255: Unit Type Classification (Delete) screen
Procedure

1. Click Delete icon L_*lwhich is located at the upper right corner on the menu bar.
2. The Unit Type Classification (Delete) screen is displayed. (Refer to Figure Number 255)
3. Select the Unit Type whose details you want to modify from the Unit Type Code select

box.
4. When you select the Unit Type Code, the system will display the added details.
5. Select the Delete button to delete the selected Unit Type. The details though deleted

will remain in the database. This data can be retrieved using the Undelete button.
6. Select the Undelete button to retrieve the deleted data.
7. In case of Delete option, the system will display the message, “Deleted Successfully”.
8. In case of Undelete option, the system will display the message, “Undeleted

Successfully”.
9. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.47.4 Unit Type Classification (Report)

This report helps the user to view the list of Unit Type Classification entered. You
can sort each column, copy, save, and print the report.
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X / Master / Unit Type Classification / Report [Seach ¥ FV AR X Coceoe0

Show |10 ¥ |entries Search

Unit
Type * | Unit Type Description TEE IR [
Code

1 Regular Norms

2 5 Years
10 Years
Marathi
Bulky

7 gdfg gFR T

8 Regular Norms 2 SR TaaT

Showing 1 to 7 of 7 entries Previous Next

Figure 256: Unit Type Classification (Report) screen

Procedure

1. Select the Report icon L—1 which is located on the upper right corner on the menu bar.

2. The Unit Type Classification (Report)is displayed. (Refer to Figure Number 256)

3. For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

4. Click the hyperlink (text in blue) in step 3 to view the Reports features.

4.47.5 Unit Type Classification (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import = icon which is located at the upper right corner on the menu bar.
2. The Unit Type Classification (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.47.6 Unit Type Classification (Export)

The SQL file can be generated using the Export option.

Procedure
1. Click the Export @ icon which is located at the upper right corner on the menu bar.
2. The Unit Type Classification (Export) screen is displayed.

3. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.
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4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.48IA Classification

This option is used to enter the IA Classification details. The information entered in IA

Classification master is fetched in IA filing module.

4.48.1 1A Classification (Add)

This option is used to enter the IA Classification details.

DISTRICT and SESSIONS COURT AURANGABAD = nc2.0
OISTRIC, Y SHRI SUMANT M. KOLHE supuset 23032015
e fx [Master / / [Seach— Y 00 Ooe o ecC
Treasury Details
Account Purpose
Deposit and Pay
Register
Writ
Unit Type Disposal
Copying Section
Holiday
Establishment
Master Click “IA Classification”

St sub menu
IA Classification B

Other Account

Purpose

Time Table Master

Fir Type

Admin Work Type

Issue Master

Judgment Template

Configure GRAS Navigation pane
Mediation Member D

Mediation Stage
Time Slot

Figure 257: Navigation for "IA Classification (Add)" screen

To access the IA Classification (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click IA Classification sub menu. (Refer Figure Number 257)

3. When you click IA Classification sub menu, the “IA Classification (Add)” screen is

displayed. (Refer to Figure Number 258)
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t | Master / IA Classification / Add [Seach.. Y COsrileE=>® OO0Ce@oeecC

IA Classification

*Classification Code: | 1

*Classification Name: ‘ VEXV ‘

*LClassification Name: | #1381

Procedure

Figure 258: IA Classification (Add) screen

1. By default the Classification Code is displayed in the Classification Code field.

W

Enter a name for the IA Classification in the Classification Name field.
Enter the IA Classification Name in local language also.
Click Submit to save the information into the system. The system will display the

message, “Addition Successful”.
5. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.48.2 1A Classification (Modify)
This option provides the facility to modify the IA Classification details that already

exists in the database.

¥ | Master / IA Classification / Modify [Seach.. ]V C,r% =@ OOCeoe®O0

IA Classification

*Classification Code: | jdjgh-2

*Classification Name: ‘J[Ugh ‘

*LClassification Name: ‘?{ ‘

Procedure

Figure 259: IA Classification (Modify) screen

i
Click the Edit icon & which is located at the upper right corner on the menu
bar.

The IA Classification (Modify) screen is displayed. (Refer to Figure Number 259)

Select the Classification whose details you want to modify from the
Classification Code select box.
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4. When you select the Classification Code, the system will display the added
details.

You can now modify or update the details.
Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

IA Classification (Delete)

This option provides the facility to Delete or Undelete the IA Classification details
that already exists in the database.

£ / Master

i

1 IA Classification / Delete Y QL% [aE»0@ OO0 0 @O0

IA Classification
*Classification Code: [ vbv-1 g

*Classification Name | vbv ‘

*LClassification Name: |m§r ‘

Display: Delete '® Undelete

Proced

1.
2.

3.

Figure 260: IA Classification (Delete) screen

ure

Click Delete icon which is located at the upper right corner on the menu bar.
The IA Classification (Delete) screen is displayed. (Refer to Figure Number 260)

Select the Classification whose details you want to modify from the Classification Code
select box.

When you select the Classification Code, the system will display the added details.
Select the Delete button to delete the selected IA. The details though deleted will
remain in the database. This data can be retrieved using the Undelete button.

Select the Undelete button to retrieve the deleted data.

In case of Delete option, the system will display the message, “Deleted Successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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4.48.4 IA Classification (Report)

This report helps the user to view the list of IA Classification entered. This option
provides the facility to sort each column, copy, save, and print the report.

1k / Master / IA Classification / Report [Seach. 1Y Q[ & »@ OQCcCe e C

Copy csv Excel
Show |10 v |entries Search

ELaj;mcauon 4 | Classification Name LClassification Name

1 vbv WET

2 idigh ar
Showing 1 to 2 of 2 entries Previous Next |

Figure 261: IA Classification (Report) screen

Procedure

1. Select the Report icon L—lwhich is located on the upper right corner on the menu bar.

2. The IA Classification (Report) is displayed. (Refer to Figure Number 261)
For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)
4. Click the hyperlink (text in blue) in step 3 to view the Reports features.

4.48.5 1A Classification (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import = icon which is located at the upper right corner on the menu bar.
2. The IA Classification (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.48.6 1A Classification (Export)

The SQL file can be generated using the Export option.
Procedure

1. Click the Export @ icon which is located at the upper right corner on the menu bar.
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2. The IA Classification (Export) screen is displayed.

3. The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.

2.6 (Case Type

Export)

4.49 Other Account Purpose

4.49.1 Other Accounts Purpose (Add)

This option is used to enter the Other Accounts Purpose details.

| DISTRICT and SESSIONS COURT AURANGABAD Enc2.0
DISTRIG| * SHRI SUMANT M. KOLHE supuser 23032015 4

Home #| ft| Master 1 / (Beach ]V @@ Coeoec

Treasury Details
Account Purpose
Deposit and Pay
Register

Writ

Unit Type Disposal
Copying Section
Holiday

Establishment
Master

Unit Ty )
[ . Click “Other Account

IA Classification Purpose" sub menu
Other Account i

Purpose

Time Table Master
Fir Type

Admin Work Type
Issue Master

Judgment Template Navigation pane

Configure GRAS
————
Mediation Member

Mediation Stage
Time Slot

Figure 262: Navigation for "Other Account Purpose (Add)" screen

To access the Other Account Purpose (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Other Account Purpose sub menu. (Refer Figure Number 262)

3. When you click Other Account Purpose sub menu, the “Other Account Purpose (Add)”

screen is displayed. (Refer to Figure Number 263)

1 | Master / Other Account Purpose / Add Y Q rlEme OO0

Other Account Purpose

*QOther Account Purpose Cede: | 1

*Other Account Purpose Name: ‘wer ‘

*LOther Account Purpose Name: | a1

Figure 263: Other Account Purpose (Add) screen
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Procedure

1. By default, the Other Account Purpose Code is displayed.
Enter a name for the Other Account Purpose in the Other Account Purpose Name field.
Enter the Other Account Purpose Name in local language also.

s w NN

Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.
5. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.49.2 Other Accounts Purpose (Modify)

This option provides the facility to modify the Other Accounts Purpose that already
exists in the database.

1k { Master / Other Account Purpose / Delete [Seach.. ] Y O R I EPO OO OO0

Other Account Purpose

*Other Account Purpose Code: | wer-1 v

*Other Account Purpose Name: [ wer |

“LOther Account Purpose Name: [smr |

Figure 264: Other Accounts Purpose (Modify) screen

Procedure

.Y
1. Click the Edit icon L*_lwhich is located at the upper right corner on the menu bar.

2. The Other Accounts Purpose (Modify) screen is displayed. (Refer to Figure Number
264)

3. Select the Other Accounts Purpose Code whose details you want to modify from the
Other Accounts Purpose Code select box.

4. When you select the Other Accounts Purpose Code, the system will display the
added details.

5. You can now modify or update the added details.
Click Submit to save the information into the system. The system will display the
message, “Maodification Successful”.

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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4.49.3 Other Accounts Purpose (Delete)

This option provides the facility to Delete or Undelete the Other Accounts Purpose
details that already exists in the database.

£t / Maste

r / Other Account Purpose / Delete [(Seach 1Y Qs r R leE=0® COoO®0e®O0

Other Account Purpose
*Other Account Purpese Code: | wer-1 v

*Other Account Purpose Name: | wer |

“LOther Account Purpose Name: [sr |

Display Delete ® Undelete

Figure 265: Other Accounts Purpose (Delete) screen

Procedure

9.

4.49.4

Click Delete icon L_#lwhich is located at the upper right corner on the menu bar.

The Other Accounts Purpose (Delete) screen is displayed. (Refer to Figure Number 265)

Select the Other Accounts Purpose Code whose details you want to modify from the
Other Accounts Purpose Code select box.

When you select the Other Accounts Purpose Code, the system will display the added
details.

Select the Delete button to delete the selected Other Accounts Purpose. The details
though deleted will remain in the database. This data can be retrieved using the
Undelete button.

Select the Undelete button to retrieve the deleted data.

In case of Delete option, the system will display the message, “Deleted Successfully”.

In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

Other Accounts Purpose (Report)

This report helps the user to view the list of Other Accounts Purpose details. You can
sort each column, copy, save, and print the report.
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1 | Master / Other Account Purpose / Report Y W AETTEEGCEXS [Nl =N Ne)

Show |10 v |entries Search:
Other
Account ,
Other Account Purpose Name LOther Account Purpose Name
Purpose
Code

1 wer T
Showing 1 to 1 of 1 entries Previous MNext

SHOW MENU

Figure 266: Other Accounts Purpose (Reports)

Procedure

1. Select the Report icon L—lwhich is located on the upper right corner on the menu bar.

2. The Other Accounts Purpose (Report) is displayed. (Refer to Figure Number 266)
For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

4. Click the hyperlink (text in blue) in step 3 to view the Reports features.

4.49.5 Other Accounts Purpose (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import = icon which is located at the upper right corner on the menu bar.
2. The Other Accounts Purpose (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.49.6 Other Accounts Purpose (Export)

The SQL file can be generated using the Export option.

Procedure
1. Click the Export @ jcon which is located at the upper right corner on the menu bar.
2. The Other Accounts Purpose (Export) screen is displayed.

3. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)
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This option is used to enter the Time Table Master details. Ideal time table for a

particular case type is set in the
be viewed in ‘Daily Proceeding’

master. The Time Table data entered in the master can
option. The Time Table gives information whether the

case is on track or is lagging. The Time Table option helps in checking and controlling the

delay of the case at every stage and ensures that the case adheres to the specified time

limits.

The ideal timetable is displayed for every selected case. The current position of the case

vis-a-vis the ideal position are displayed on the screen. The court can also enter their

own dates overriding the ones mentioned in the ideal timetable. The edited timetable is

then used for tracking the case

by the court. While overriding the ideal timetable, the

court must mention valid reasons for doing so.

4.50.1 Time Table Master (Add)

This option is used to enter th

e Time Table Master details.

I DISTRICT and SESSIONS COURT AURANGABAD

DISTRIC] v SHRI SUMANT M. KOLHE

(Seach. Y

Home £ | Master / /

Treasury Details
Account Purpose
Deposit and Pay
Register

Writ

Unit Type Disposal

Navigation pane
\

Enczo

supuser 23.03.2015 BB

09 OCoeoecC

Copying Section
Holiday
Establishment
Master

Unit Type
Classification
IA Classification
Other Account

Click “Time Table
Master” sub menu

Time Table Master

\

EeEpre
Admin Work Type
Issue Master
Judgment Template
Configure GRAS
Mediation Member

Mediation Stage
Time Slot

Figure 267: Navigation for "Time Table Master (Add)" screen

To access the Time Table Master (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Time Table Master sub menu. (Refer Figure Number 267)

3. When you click Time Table Master sub menu, the “Time Table Master (Add)” screen is

displayed. (Refer to Figure Number 268)
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X / Master / Time Table Master / Add hd COsr % Oasm»@ OCeO@O@®O0

Time Table
Civil Appeal-1 A ‘

"Case Type:

* sequen x| 1 ‘

o: [ Additional Issues-37 v

Figure 268: Time Table Master (Add) screen

Procedure
1 Select the Case Type for which you want to add the time table from the Case Type field.
When you select the case type, the system will display the Sequence ID.
Select the Stage from the Stage select box.
Enter the number of days in the No. of Days select box.
Click Submit to save the information into the system. The system will display the

oA WN

message, “Addition Successful”.
6 The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.50.2 Time Table Master (Modify)

This option provides the facility to modify the Time Table details that already exists in
the database.

£t / Master / Time Table Master / Modify [Seach ]V CrueE®m»0 COoOe@eeO0

Time Table
*Case Type: | Civil Appeal-1 A |

*Sequence ID: | 1 v

*stage: | Additional Issues-37 v

*No. of Days: |2

Figure 269: Time Table (Modify) screen

Procedure

1. Click the Edit icon Ll which is located at the upper right corner of the menu bar.

2. The Time Table (Modify) screen is displayed. (Refer to Figure Number 269)

3. Select the Case Type whose details you want to modify from the Case Type select
box.

4. Select the Sequence ID of the selected Case Type from the Sequence ID select box.
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5. When you select the Sequence ID, the system will display the added details.

You can now modify or update the added details.

7. Click Submit to save the information into the system. The system will display the

message, “Modification Successful”.

8. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.50.3 Time Table Master (Delete)
This option provides the facility to Delete or Undelete the Time Table details that
already exists in the database.
£ / Master / Time Table Master / Delete [Seach. | Y Qi eEm® OCO@®@0®OO0
Time Table
q'.clas.e T[E| Civil Appeal-1 v
- | Additional |ssues-37 "
=
Figure 270: Time Table (Delete) screen
Procedure
1. Click Delete icon which is located at the upper right corner on the menu bar.
2. The Time Table (Delete) screen is displayed. (Refer to Figure Number 270)
3. Select the Case Type whose details you want to modify from the Case Type select box.
4. Select the Sequence ID of the selected Case Type from the Sequence ID select box.
5. When you select the Sequence ID, the system will display the added details.
6. Select the Delete button to delete the selected Time Table. The details though deleted
will remain in the database. This data can be retrieved using the Undelete button.
7. Select the Undelete button to retrieve the deleted data.
8. In case of Delete option, the system will display the message, “Deleted Successfully”.
9. In case of Undelete option, the system will display the message, “Undeleted
Successfully”.
4.50.4 Time Table Master (Report)

This report is used to view the Time Table for a particular Case Type. This option
provides the facility to sort each column, copy, save, and print the report.
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X | Master / Time Table Master / Report [Seach.. 1Y QsrHZE»>@® OO0 0eOo

Copy || CSV || Excel

Show |10 ¥ | entries Search:
Case Type
Civil Appeal Additional Issues 1 2
Civil Appeal PPE ADDL. W.S 1 5
Sessions Case Hearing 2 15
Sessions Case Appearance 1 30

Showing 1 to 4 of 4 entries Previous Next |

Stage Sequence ID No. of Days

SHOWMENU

Figure 271: Time Table (Report)

Procedure

1. Select the Report icon L—lwhich is located on the upper right corner on the menu bar.

2. The Time Table Master (Report) is displayed. (Refer to Figure Number 271)
For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

4. Click the hyperlink (text in blue) in step 3 to view the Reports features.

4.50.5 Time Table Master (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import = icon which is located at the upper right corner on the menu bar.
2. The Time Table Master (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type
Import).
4.50.6 Time Table Master (Export)
The SQL file can be generated using the Export option.

Procedure

1. Click the Export & icon which is located at the upper right corner on the menu bar.
2. The Time Table Master (Export) screen is displayed.

3. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)
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4.51FIR Type

This option is used to enter the FIR Type details. The information entered in FIR Master
is fetched in FIR Details option, where information related to FIR, Summary Reports and

Charge sheet is entered.

4.51.1 FIR Type (Add)
This option is used to enter the FIR Type details.

[ DISTRICT and SESSIONS COURT AURANGABAD [ NC2.0
OISTRIG » SHRI SUMANT M. KOLHE e 23.032015 2
Home #| fr [ Master / / (Seach. 1Y @@ CoceoecC

Treasury Details
Account Purpose
Depoesit and Pay
Register

Wit

Unit Type Disposal
Copying Section
Holiday
Establishment
Master

Unit Type
Classification

Navigation pane
———

IA Classification
Other Account

Fupose Click “FIR Type” sub

T!me Table Master menu
Fir Type e

AT WOk |y pe

Issue Master
Judgment Template
Configure GRAS
Mediation Member

Mediation Stage
Time Slot

Figure 272: Navigation for "FIR Type (Add)" screen

To access the FIR Type (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click FIR Type sub menu. (Refer Figure Number 272)

3. When you click FIR Type sub menu, the “FIR Type (Add)” screen is displayed. (Refer to

Figure Number 273)

2 { Master / Fir Type / Add [(Seach.. Y Cs,r i E»e@ OCOOCe@oeoO0
FIR Type

*FIR Type Code: | 1

*FIR Type Name: | bwghgh ‘

TS TER A | TET

Figure 273: FIR Type (Add) screen
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Procedure

1.

2.
3.
4

4.51.2

By default FIR Type Code is displayed in the FIR Type Code field.

Enter the name for the FIR Type in the FIR Type Name field.

Enter the FIR Type Name in local language also.

Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

FIR Type (Modify)

This option provides the facility to modify the FIR Type details that already exists in
the database.

!

&  Master / Fir Type / Modify Y Q,rLGLE»® O0ce®eoeo

FIR Type
*FIR Type Code: | bvghgh-1 v

*FIR Type Name: | bvghgh

Figure 274: FIR Type (Modify) screen

Procedure

4.51.3

Click the Edit icon L“_lwhich is located at the upper right corner on the menu bar.

The FIR Type (Modify) screen is displayed. (Refer to Figure Number 274)

Select the FIR Type Code whose details you want to modify from the FIR Type Code
select box.

When you select the FIR Type Code, the system will display the added details.

You can now modify or update the added details.
Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

FIR Type (Delete)

This option provides the facility to Delete or Undelete the FIR Type details that
already exists in the database.

Page 262 of 334




Supuser Manual

£t / Master / Fir Type ! Delete [Seach.. ¥ Qs &E=»2@® Coe®oeO0
FIR Type
{5 R';.‘r:p:l*.a:wz ‘b-v'\ggh;g\l: ‘
HUST
| suomit |
Figure 275: FIR Type (Delete) screen
Procedure
1. Click Delete icon which is located at the upper right corner of the menu bar.
2. The FIR Type (Delete) screen is displayed. (Refer to Figure Number 275)
3. Select the FIR Type Code whose details you want to modify from the FIR Type Code
select box.
4. When you select the FIR Type Code, the system will display the added details.
Select the Delete button to delete the selected FIR Type. The details though deleted will
remain in the database. This data can be retrieved using the Undelete button.
6. Select the Undelete button to retrieve the deleted data.
7. In case of Delete option, the system will display the message, “Deleted Successfully”.
8. In case of Undelete option, the system will display the message, “Undeleted
Successfully”.
9. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
4.51.4 FIR Type (Report)
This report helps the user to view the list of FIR Type entered. You can sort each
column, copy, save, and print the report.
1k | Master / Fir Type / Report Y Qi &E »@ OCceoeO0
E“,“Eee* FIR Type Name TuFad] IR A"
i owing (o] O entries revious ex -
&
&
Figure 276: FIR Type (Report)
Procedure
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1. Select the Report icon L—1 which is located on the upper right corner on the menu bar.

2. The FIR Type (Report) is displayed. (Refer to Figure Number 276)
For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

4. Click the hyperlink (text in blue) in step 3 to view the Reports features.

4.51.5 FIR Type (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
Click the Import = icon which is located at the upper right corner on the menu bar.
. The FIR Type (Import) screen is displayed.

1
2
3. Browse and select the file to be imported and click on the Submit button.
4

. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type
Import).
4.51.6 FIR Type (Export)
The SQL file can be generated using the Export option.
Procedure
5. Click the Export & icon which is located at the upper right corner on the menu bar.
6. The FIR Type (Export) screen is displayed.

7. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

8. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.52 Admin Work Type

4.52.1 Admin Work Type (Add)
This option is used to enter the Admin Work Type details.
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l DISTRICT and SESSIONS COURT AURANGABAD Enc2.0
= supuser =
DISTRIC * SHRI SUMANT M. KOLHE 23032015

Home X / Master / /| [Seach.. ' ]Y @@ 0OoeoecC

Treasury Details
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Master
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Figure 277: Navigation for "Admin Work Type (Add)" screen
To access the Admin Work Type (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Admin Work Type sub menu. (Refer Figure Number 277)

3. When you click Admin Work Type sub menu, the “Admin Work Type (Add)” screen is

displayed. (Refer to Figure Number 278)

£ / Master / Admin Work Type / Add [Seach Y Qs =>® OCeoeo0
Admin Work Type

*Admin Work Type Name: [ jhghigh |

*FTHERT SHTATCAT SehATe A1 | STATSaT

Figure 278: Admin Work Type (Add) screen

Procedure

1. By default the Admin Work Type Code in the Admin Work Type Code field.

Enter the Admin Work Type in local language also.

P wnN

message, “Addition Successful”.

Enter the name for the Admin Work Type in the Admin Work Type Name field.

Click Submit to save the information into the system. The system will display the

5. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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4.52.2 Admin Work Type (Modify)

er Manual

This option provides the facility to modify the Admin Work Type details that already

exists in the database.

1 / Master / Admin Work Type / Modify

[EEE—— ¢
Admin Work Type

ool N-N Ne)

“Admin Work Type Code | jhghjgh-3

*Admin Work Type Name: [ jhghigh |

ST
*QAUTHRTT HTATCTT WIS AT ‘ETI?TIT—‘JT |

Figure 279: Admin Work Type (Modify) screen

Procedure
e
1. Click the Edit icon L_which is located at the upper right corner of the menu bar.
2. The Admin Work Type (Modify) screen is displayed. (Refer to Figure Number 279)
3. Select the Admin Work Type whose details you want to modify from the Admin Work
Type Code select box.
4. When you select the Admin Work Type Code, the system will display the added
details.
5. You can now modify or update the added details.
6. Click Submit to save the information into the system. The system will display the
message, “Maodification Successful”.
7. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
4.52.3 Admin Work Type (Delete)
This option provides the facility to Delete or Undelete the Admin Work Type details
that already exists in the database.
X / Master / Admin Work Type / Delete (Seach__ ¥ QO ryu =@ OOC@0ecO0
Admin Work Type
\As;m- chn\ _.'.r:Fe P‘::n:e [ ijwji : |
ST
B
Figure 280: Admin Work Type (Delete) screen
Procedure
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m

1. Click Delete icon L_#{which is located at the upper right corner on the menu bar.
2. The Admin Work Type (Delete) screen is displayed. (Refer to Figure Number 280)
3. Select the Admin Work Type whose details you want to modify from the Admin Work
Type Code select box.
4. When you select the Admin Work Type Code, the system will display the added details.
5. Select the Delete button to delete the selected Admin Work Type. The details though
deleted will remain in the database. This data can be retrieved using the Undelete
button.
6. Select the Undelete button to retrieve the deleted data.
7. In case of Delete option, the system will display the message, “Deleted Successfully”.
8. In case of Undelete option, the system will display the message, “Undeleted
Successfully”.
9. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
4.52.4  Admin Work Type (Report)
This report helps the user to view the list of Admin Work entered. You can sort each
column, copy, save, and print the report.
2 / Master / Admin Work Typs / Report Y Osr 7% leE@»@® OCO®@0O®O0

!

Show |10 ¥ | entries Search:

Admin
Work

Type
Code

Admin Work Type Name FATEHIT FAT=AT TR =T

1
2

Administrative
Legal Work
jhghjgh

Showing 1 to 3 of 3 entries Previous Next

Proced

Figure 281: Admin Work Type (Report)

ure

Select the Report icon which is located on the upper right corner on the menu bar.

The Admin Work Type (Report) is displayed. (Refer to Figure Number 281)
For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

Click the hyperlink (text in blue) in step 3 to view the Reports features.
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4.52.5 Admin Work Type (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import = icon which is located at the upper right corner on the menu bar.
2. The Admin Work Type (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.52.6 Objection Types (Export)

The SQL file can be generated using the Export option.

Procedure
1. Click the Export @ icon which is located at the upper right corner on the menu bar.
2. The Admin Work Type (Export) screen is displayed.

3. The file filename.sqgl which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.53 Issue Master

This option is used to enter the Issue details. Issues can be entered for a particular case
type and its respective nature. The information entered in Issue Master is fetched in
‘Framing of Issues’ option in Case Proceedings Module.

4.53.1 Issue Master (Add)

This option is used to enter the Issue Master details.
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DISTRICT and SESSIONS COURT AURANGABAD [ENnCz2.0
= supuser "
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Navigation pane

Click “Issue Master”
sub menu

Figure 282: Navigation for "Issue Master (Add)" screen

To access the Issue Master (Add) screen, follow the steps given below:

1 On the Navigation pane, click the Master menu.
2 Then, click Issue Master sub menu. (Refer Figure Number 282)
3. When you click Issue Master sub menu, the “Issue Master (Add)” screen is displayed.
(Refer to Figure Number 283)
£/ Master / Issue Master / Add Y O s R E>»@ O0Ce@eoeo
“lssue ID: | 1 e
+Gase Type: | Givil Appeali v
—
o [
| submit |
Figure 283: Issue Master (Add) screen
Procedure
1. By default, the Issue ID Code is displayed in the Issue ID Code field.
2. Select the case type from the Case Type select box.
3. Select the Nature from the Nature select box.
4. Enter the Issue details in the Issue field.
5. Enter Issue details in local language also.
6. Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.
7. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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Issue Master (Modify)

This option provides the facility to modify the Admin Work Type details that already
exists in the database.

sue Master / Modify [E=E— ¢ COsrbeE=>e® OOCe@oee®O0

Issue
*Issue ID: | dfds sdfgsdg-1

*Case Type: | Civil Appeal-1

Nature: | Select

*Issue dfds sdfgsdg

oz [arer |

Figure 284: Issue Master (Modify) screen

Procedure

4.53.3

S

.l
Click the Edit icon & which is located at the upper right corner on the menu bar.

The Issue Master (Modify) screen is displayed. (Refer to Figure Number 284)
Select the Issue ID whose details you want to modify from the Issue ID select box.
When you select the Issue ID, the system will display the added details.

You can now modify the wrongly entered details.
Click Submit to save the information into the system. The system will display the
message, “Maodification Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

Issue Master (Delete)

This option provides the facility to Delete or Undelete the Issue Master that already
exists in the database.

1t / Master / Issue Master / Delete [EEEE I | ¢ Qs % EP>@®@ O0Ce@0oe®o0

Issue

*Issue ID:| dfds sdfgsdg-1 v

*Case Type: | Civil Appeal-1 v

Nature: | Select v

*Issue: | dfds sdfgsdg

vz [wrar |

Display: © Delete @ Undelete

Figure 285: Issue Master (Delete) screen

Procedure
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1. Click Delete icon ﬁﬁ which is located at the upper right corner on the menu bar.
2. The Issue Master (Delete) screen is displayed. (Refer to Figure Number 285)
3. Select the Issue ID whose details you want to modify from the Issue ID select box.
4. When you select the Issue ID, the system will display the added details.
5. Select the Delete button to delete the selected Issue Master. The details though deleted
will remain in the database. This data can be retrieved using the Undelete button.
6. Select the Undelete button to retrieve the deleted data.
7. In case of Delete option, the system will display the message, “Deleted Successfully”.
8. In case of Undelete option, the system will display the message, “Undeleted
Successfully”.
9. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
4.53.4 Issue Master (Report)
This report lists all the issues entered for a particular case type and its respective
nature. You can sort each column, copy, save, and print the report.
it  Master / Issue Master / Report Y Q rleEm»0 O0ce@0e@O0

SHOW MENU

Show |10 ¥ | entries Search

}stue 4 Case Type Nature Issue

e
1 1-Civil Appeal dfds sdfgsdg wWET
Showing 1 to 1 of 1 entries Previcus Next

Figure 286: Issue Master (Report)

Procedure
1. Select the Report icon L—lwhich is located on the upper right corner on the menu bar.
2. The Issue Master (Report) is displayed. (Refer to Figure Number 286)

4.

4.53.5

For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

Click the hyperlink (text in blue) in step 3 to view the Reports features.

Issue Master (Import)

The master data received from the respective High Court can be imported using the Import
option provided.
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Procedure

1. Click the Import = icon which is located at the upper right corner on the menu bar.

2. The Issue Master (Import) screen is displayed.

3. Browse and select the file to be imported and click on the Submit button.

4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.53.6 Issue Master (Export)

The SQL file can be generated using the Export option.

Procedure

1. Click the Export & icon which is located at the upper right corner on the menu bar.
2. The Issue Master (Export) screen is displayed.

3. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.54 Judgment Template

This option is provided to generate the cause title of the Orders, Judgments, and
Decrees using the long form or the short form, depending on the type selected. One can
view the predefined templates with the Case Number, Party Names, Address, or
Advocate Name etc. in the odt format. The Judgment can be typed by opening the odt
file using the editor.

4.54.1 Judgment Template (Add)

This option is used to enter the Judgment Template details.

Page 272 of 334




Supuser Manual

DISTRICT and SESSIONS COURT AURANGABAD Enc2.0
- supuser =
DISTRIC * SHRI SUMANT M. KOLHE . 23032015

Home & 1 Master / | [Seach.. ' ]Y @@ 0OoeoecC

Treasury Details

Account Purpose

Deposit and Pay

Register . .

Wit Navigation pane
Unit Type Disposal ———
Copying Section

Heliday

Establishment

Master

Unit Type

Classification

IA Classification
Other Account
Purpose

Time Table Master
Fir Type

Admin Work Type CIiCk ”Judgment
Judgment Template —_— Template” sub menu

Lonngure GRAS

Mediation Member

Mediation Stage
Time Slof

Figure 287: Navigation for Judgment Template (Add)" screen
To access the Judgment Template (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click the Judgment Template sub menu. (Refer Figure Number 287)
3. When you click Judgment Template sub menu, the “Judgment Template (Add)” screen
is displayed. (Refer to Figure Number 288)

£¥  Master J Judgment Template / Add Y Qs leE@=0 OO0O®0®O0

Judgment Template

* Judgment Code: [ 1

*Judgment Name: | zxcx ‘

*Template Name: | fdfsdf ‘

Figure 288: Judgment Template (Add) screen

Procedure
1. By default the Judgment Code is displayed in the Judgment Code field.
Enter the name for the Judgment in the Judgment Name field.
Enter the name for the Template in the Template Name field.
Enter the name for the Judgment in local language also.

vk W

Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.
6. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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4.54.2 Judgment Template (Modify)

This option provides the facility to modify the Judgment Template that already exists

in the database.

hid

Judgment Template

OQoeoe®O0

|
\’_ﬁ\

& / Master / Judgment Template / Modify

*Judgment Code: | zxex-1 v

*Judgment Name |z;{:x |

*Template Name | fdfsdf |

Figure 289: Judgment Template (Modify) screen

Procedure

-‘:}1

1. Click the Edit icon

which is located at the upper right corner on the menu bar.

2. The Judgment Template (Modify) screen is displayed. (Refer to Figure Number 289)

3. Select the Judgment Code whose details you want to modify from the Judgment

Code select box.

4. When you select the Judgment Code, the system will display the added details.
You can now modify or update the added details.
Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.54.3 Judgment Template (Delete)

This option provides the facility to Delete or Undelete the Judgment Template that

already exists in the database.

X / Master / Judgment Template / Delete

(Seach ¥

*Judgment Code: | zxcx-1

Judgment Template

*Judgment Name: | zZXex

v

“Template Name: [ fdfsdf

e A |

Display

Delete @ Undelete

Figure 290: Judgment Template (Delete) screen
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Procedure

m

1. Click Delete icon L_#{which is located at the upper right corner of the menu bar.
2. The Judgment Template (Delete) screen is displayed. (Refer to Figure Number 290)

3. Select the Judgment Code from the Judgment Code select box.

4. When you select the Judgment Code, the system will display the added details.

5. Select the Delete button to delete the selected Judgment Template. The details though
deleted will remain in the database. This data can be retrieved using the Undelete
button.

6. Select the Undelete button to retrieve the deleted data.

7. In case of Delete option, the system will display the message, “Deleted Successfully”.

8. In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

9. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.54.4 Judgment Template (Report)

This report lists all the entered Judgment Template. You can sort each column, copy,
save, and print the report.

£ ; Master / Judgment Template / Report [Seaxh 1Y [+ NS X CoeoecC
Show |10 ¥ | entries Search
é‘:"lgmg'“ Judgment Name Template Name — e =
1 ZXex fdfsdf T=oT
j Showing 1 to 1 of 1 entries Previous Next
Figure 291: Judgment Template (Report)
Procedure
1. Select the Report icon L—lwhich is located on the upper right corner on the menu bar.

2. The Judgment Template (Report) is displayed. (Refer to Figure Number 291)
For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

4. Click the hyperlink (text in blue) in step 3 to view the Reports features.

4.54.5 Judgment Template (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
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Click the Import == icon which is located at the upper right corner on the menu bar.
The Judgment Template (Import) screen is displayed.

Browse and select the file to be imported and click on the Submit button.

A W NP

For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.54.6 Judgment Template (Export)

The SQL file can be generated using the Export option.

Procedure

1. Click the Export & icon which is located at the upper right corner on the menu bar.
2. The Judgment Template (Export) screen is displayed.

3. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.55 Configure GRAS

Gras is abbreviation (short form) for Government Receipt Account Service. With this
module you can provide the User ID and Password to access the Government Receipt
Account Service website. The Configure GRAS feature includes the Configure GRAS
(Modify) option with the fields given below:

1. Office Code
This Code is unique, by sequence and autogenerated by the system.
2. UserID

User ID is the unique name given to the user to log into the Gras website to
access it. The system uses this User ID to identify its user.

3. Password
Password will enable the authorized user to access the Gras website.
4. Verification URL

This field displays the URL with which you can access the Gras website to create
an echallan.

5. Deface url
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4.55.1 Configure GRAS (Modify)
This option provides the facility to modify the User Id and Password.

DISTRICT and SESSIONS COURT AURANGABAD
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Time Slot

Figure 292: Navigation for "Configure Gras (Modify)" screen
To access the Configure Gras (Modify) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Configure GRAS sub menu. (Refer Figure Number 292)

3. When you click Configure GRAS sub menu, the “Configure Gras (Modify)” screen is

displayed. (Refer to Figure Number 293)

£ / Master / Configure GRAS / Modify Y 2 @ CoeoecoC

Gras Modification
*Office Code: [ DSG058

*User ID: | DSCO058 |

Password: |

*Verification URL: [ https-/igras mahakosh gov.infechallan/cha]

*Deface URL: | hitps:/fgras.mahakosh go-..‘.m."echaHsn."chsl

Figure 293: Gras Modification (Modify) screen

Procedure

1. The Gras Modification (Modify) screen is displayed. (Refer to Figure Number 293)

2. By default details like the Office Code, User ID, Verification URL and Deface URL are

displayed.

3. You can now modify the User ID or Password.
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4. Click Submit to save the information into the system. The system will display the

message, “Modification Successful”.

5. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.56 Mediation Member

4.56.1 Mediation Member (Add)

This option is used to add the Mediation Member details.

DISTRICT and SESSIONS COURT AURANGABAD

DISTRIC * SHRI SUMANT M. KOLHE
Home X / Master | 1 (Seach. 1Y
Treasury Details
Account Purpose
Deposit and Pay
Register
Wit
Unit Type Disposal
Copying Section
Heliday
Establishment
Master
Unit Type
Classification . .
IA Classification NaVIgatlon pane
Other Account —————
Purpose
Time Table Master
Fir Type

Admin Work Type
Issue Master
Judgment Template

Click “Mediation

Mediation Member

WISLIALON Stage

——___ Member” sub menu

Lime Slot

Enczo

supuser 23.03.2015 28

0@ Ooe®@oecC

Figure 294: Navigation for "Mediation Member (Add)" screen

To access the Mediation Member (Add) screen, follow the steps given below:

1. On the Navigation pane, click the Master menu.
2. Then, click Mediation Member sub menu. (Refer Figure Number 294)
3. When you click Mediation Member sub menu, the system will display the “Mediation

Member (Add)” screen. (Refer to Figure Number 295)

The system will by default display Advocate as the selected options.
5. You can choose the Judicial Officer, Retired Judicial Officer, and Other options by
selecting their respective radio buttons.
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t J Master / Mediation Member / Add [ — ¢ Csr%ulE>@ OCceoeo

Mediation Member

“MemberD:[1_ ]

Member Type: [®] Advocate Judicial Officer Retired Judicial Officer Other

‘Name of Advocate: | [ Reguar |  BarRegisttionNumber[ |
From Date: [ 26032015 |4

vigvsgsdr

Expertise

E A

Figure 295: Mediation Member (Add) screen

Procedure
1. By default the Member ID is displayed in the Member ID field.
2. Choose the Member Type by selecting their radio buttons.

For Advocate as the Mediation Member
3. Select the Advocate radio button.

4. The system will display the Name of the Advocate and Bar Registration Number fields.

5. Select Regular or All type from the Name of Advocate select box.

Mediation Member

*Member 1D

Member Type: ® Advocate Judicial Officer Retired Judicial Officer Other

*Name of Advocate r ‘ | Bar Registration Mumber I:l

From Date: |

| All
Vrqvsgedr
Expertise

6. The Bar Registration Number will be displayed by the system.

For Judicial Officer as the Mediation Member

7. Select the radio button for Judicial Officer.
8. The Judicial Officer Code and Judge Name fields are displayed.

£k / Master / Mediation Member / Add Y FIEEEECGEXS CQoe®e o eO0

Mediation Member

“Member ID:

Member Ty pe: Advocate !#) Judicial Officer Retired Judicial Officer Other

Judicial Officer Code: I:l

F— ——
= [—

From Date: [ 26-03-2015 il
vfgvsgsdf
Expertise:
4
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9. Enter the Judicial Officer Code in the Judicial Officer Code field.
10. Enter the name of the Judge in the Judge Name field.

For Retired Judicial Officer as the Mediation Member

11. Select the radio button for Retired Judicial Officer.
12. The Name field is displayed; enter the Name of the Retired Judicial Officer here.

X / Master / Mediation Member / Add Y CriLesE=>©® OOCeoecC

Mediation Member

For “Other” option as the Mediation Member

13. Select the radio button for Other option.

14. The Name field is displayed; enter the name of the Retired Judicial Officer here.

15. The current date will be displayed in the From Date field. You can select another date
from the calendar control. Select From Date less than Current date

16. Enter the expertise description of the Judicial Officer in the Expertise field.

17. Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.

18. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.56.2 Mediation Member (Modify)

This option provides the facility to modify the Mediation Member that already exists
in the database.

£ / Master / Mediation Member / Modify hd Q riulE=>©® OO0O@O0e®@O0
Mediation Member
ember ID: | 1 v

ype: ® Advocate Judicial Officer Retired Judicial Officer Other

a r | sadas Bar Registration Number l:|
£

16-03-2015

]

vfgvsgsdf

Expertise

Figure 296: Mediation Member (Modify) screen

Procedure

1. Click the Edit icon L] which is located at the upper right corner of the menu bar.
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2. The Mediation Member (Modify) screen is displayed. (Refer to Figure Number 296)

3. Select the Member ID whose details you want to modify from the Member ID select

box.

4. When you select the Member ID, the system will display the added details.

You can now modify or update the added details.
Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.56.3 Mediation Member (Delete)

This option provides the facility to Delete or Undelete the Mediation Member that
already exists in the database.

X / Master / Mediation Member / Delete Y CQ,r % +=>® OOCe@oeO0
Mediation Member
*Member ID: | 1 v
Member Type: ® Advocate Judicial Officer Retired Judicial Officer Other
*Name of Advocate: | v I sadas Bar Registration Number: l:l
From Date: [ 16-03-2015 | &
To Date [
vfgvsgsdf
Expertise
4
Display Delete @ Undelete

Figure 297: Mediation Member (Delete) screen

Procedure
. e .

1. Click Delete icon which is located at the upper right corner on the menu bar.

2. The Mediation Member (Delete) screen is displayed. (Refer to Figure Number 297)

3. Select the Member ID from the Member ID select box.

4. When you select the Member ID, the system will display the added details.

5. Select the Delete button to delete the selected Mediation Member details. The details
though deleted will remain in the database. This data can be retrieved using the
Undelete button.

6. Select the Undelete button to retrieve the deleted data.

7. In case of Delete option, the system will display the message, “Deleted Successfully”.

8. In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

9. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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4.56.4 Mediation Member (Report)

This report lists all the Mediation Members that are entered in the database. You can
sort each column, copy, save, and print the report.

X | Master / Mediation Member / Report (Seach. ]V © R =E=>® O O0Oeoe o

Show [10__ ¥ | entries Search
Member ID “ | Member Type Mediation Member From Date To Date

sadas
Showing 1 to 1 of 1 entries Previous Next

Figure 298: Mediation Member (Report)

Procedure

1. Select the Report icon L—1 which is located on the upper right corner on the menu bar.

2. The Mediation Member (Report) is displayed. (Refer to Figure Number 298)
3. For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

4. Click the hyperlink (text in blue) in step 3 to view the Reports features.

4.56.5 Mediation Member (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import = icon which is located at the upper right corner on the menu bar.
2. The Mediation Member (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.56.6 Mediation Member (Export)

The SQL file can be generated using the Export option.

Procedure
1. Click the Export & icon which is located at the upper right corner on the menu bar.
2. The Mediation Member (Export) screen is displayed.

3. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

Page 282 of 334




Supuser Manual

4.57 Mediation Stage

4.57.1 Mediation Stage (Add)

This option is used to enter the Mediation Stage details.

- . DISTRICT and SESSIONS COURT AURANGABAD Logout B NC2.0
eCourtlS pswc~ SHRI SUMANT M. KOLHE supuset 24032015 11
Home # £/ Master / / (Beach Y @@ 0000 ec
Linit Tune =
Classification
IA Classification . .

Other Account NaVIgatIon pane
Purpose —_———

Time Table Master

Fir Type

Admin Work Type
Issue Master
Judgment Template
Configure GRAS
MIEQIATION MemDber
Mediation Stage

Time Slot . . L.
Religion CI|Ck ”Medlatlon

SR == Stage” sub menu

Filing Counter

Caveat Section @

Figure 299: Navigation for "Mediation Stage (Add)" screen
To access the Mediation Stage (Add) screen, follow the steps given below:
1 On the Navigation pane, click the Master menu.
2 Then, click Mediation Stage sub menu. (Refer Figure Number 299)

3. When you click Mediation Stage sub menu, the “Mediation Stage (Add)” screen is

displayed. (Refer to Figure Number 300)

£t / Master / Mediation Stage / Add Y ©C  r R E=»>©® OOCe@e@e®O0

Mediation Stage

*Stage ID: [1

*Stage: [ vxev |

FIE

*LStage: [ wrar

Figure 300: Mediation Stage (Add) screen

Procedure

1. By default the Stage ID is displayed in the Stage ID field.
Enter a name for the Stage in the Stage field.
Enter the name for the Stage in local language also.

s w NN

message, “Addition Successful”.

Click Submit to save the information into the system. The system will display the

5. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields
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4.57.2 Mediation Stage (Modify)

This option provides the facility to modify the Mediation Stage that already exists in

the database.

X | Maste hd

r / Mediation Stage / Modify

Mediation Stage

Figure 301: Mediation Stage (Modify) screen

which is located at the upper right corner on the menu bar.
The Mediation Stage (Modify) screen is displayed. (Refer to Figure Number 301)

Select the Stage ID whose details you want to modify from the Stage ID select box.

Procedure
1. Click the Edit icon s
2.
3.
4. When you select the Stage ID, the system will display the added details.
5. You can now modify the wrongly entered details.
6.

Click Submit to save the information into the system. The system will display the

message, “Maodification Successful”.

7.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields

4.57.3 Mediation Stage (Delete)

This option provides the facility to Delete or Undelete the Mediation Stage that

already exists in the database.

Coeoe0

ft | Master / Mediation Stage / Delete [Seach. —  JY © il = =e
Mediation Stage
*Stage ID: [ Vxcv-1 v
*Stage: | Vxev |
FST
“LStage |1:r‘=r., ‘
Display: © Delete @ Undelete

Figure 302: Mediation Stage (Delete) screen

Procedure

1. Click Delete icon which is located at the upper right corner of the menu bar.

2. The Mediation Stage (Delete) screen is displayed. (Refer to Figure Number 302)

3. Select the Stage ID whose details you want to modify from the Stage ID select box.
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When you select the Stage ID, the system will display the added details.

5. Select the Delete button to delete the selected Mediation Stage. The details though
deleted will remain in the database. This data can be retrieved using the Undelete
button.

6. Select the Undelete button to retrieve the deleted data.

7. In case of Delete option, the system will display the message, “Deleted Successfully”.

8. In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

9. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.57.4 Mediation Stage (Report)
This report lists all the entered Mediation Stage. You can sort each column, copy,
save, and print the report.
£t / Master / Mediation Stage / Report Y Q% & >0 Coeoeo0
ﬁjlaga. Stage Lstage
1 Counc =T
2 Argument LG
3 Order A2
Showing 1to 3 of 3 entries Previous Next
Figure 303: Mediation Stage (Report)
Procedure

1. Select the Report icon L—lwhich is located on the upper right corner on the menu bar.

2. The Admin Work Type (Report) is displayed. (Refer to Figure Number 303)

For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

4. Click the hyperlink (text in blue) in step 3 to view the Reports features.

4.57.5 Mediation Stage (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
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Click the Import == icon which is located at the upper right corner on the menu bar.
The Mediation Stage (Import) screen is displayed.

Browse and select the file to be imported and click on the Submit button.

A W NP

For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type
Import).
4.57.6 Mediation Stage (Export)
The SQL file can be generated using the Export option.
Procedure
1. Click the Export # icon which is located at the upper right corner on the menu bar.
2. The Mediation Stage (Export) screen is displayed.

3. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.58 Time Slot

The Time Slot option is used, when the case is likely to be heard from the time slots
provided. This feature is used for better time management of the cases.

4.58.1 Time Slot (Add)

This option is used to enter the Time Slot details.
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DISTRICT and SESSIONS COURT AURANGABAD

o ¥ Logout [% NC2.0
eCourtls psmic~ SHRI SUMANT M. KOLHE supuser

24-03-2015 ©
Home #| [  Master / ¢ (Seach. Y @ CoceoecC
Unit Type -
Classification
IA Classification
Other Account Navigation pane
Purpose
: ——————
Time Table Master
Fir Type
Admin Work Type

Issue Master

Judgment Template

Configure GRAS

Mediation Member

Mediation Stage

lime Siot ————— Click “Time Slot” sub

menu

Figure 304: Navigation for "Time Slot (Add)" screen
To access the Time Slot (Add) screen, follow the steps given below:
1 On the Navigation pane, click the Master menu.
2 Then, click Time Slot sub menu. (Refer Figure Number 304)
3. When you click Time Slot sub menu, the “Time Slot (Add)” screen is displayed. (Refer to
Figure Number 305)

£ / Master / Time Siot / Add [Seach.. ]V CQr%uiaEmO® CO®@O@eOo

Time Slot
Addition successful
“TimeSloti>:[2 |
“Time Slot: Cl

*Time Slot Name: | zxc

*LTime Slot @ra: | #4181

Figure 305: Time Slot (Add) screen
Procedure
1. By default the ID of the Time Slot in the Time Slot ID field is displayed.
Enter the Time Slot in the Time Slot field when the case is likely to be heard.
Enter a name for the Time Slot in the Time Slot field.
Enter the name for the Stage in local language also.

vk wnwN

Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.

6. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields
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4.58.2 Time Slot (Modify)

This option provides the facility to modify the Time Slot details that already exists in

the database.

[Seach . ]V

Time Slot
ime Slot ID: | qq -1 v
*Time Slot Name

1k / Master / Time Siot / Modify

HUSE

Figure 306: Time Slot (Modify) screen

Procedure

1. Click the Edit icon 7 which is located at the upper right corner of the menu bar.

2. The Time Slot (Modify) screen is displayed. (Refer to Figure Number 306)

3. Select the Time Slot whose details you want to modify from the Time Slot ID select
box.

4. When you select the Time Slot ID, the already existing details are displayed.

5. You can now modify or update the added details.

6. Click Submit to save the information into the system. The system will display the
message, “Maodification Successful”.

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields

4.58.3 Time Slot (Delete)

This option provides the facility to Delete or Undelete the Time Slot that already

exists in the database.

£ / Master / Time Slot / Delete

[T ) ¢

Time Slot
ime Slot ID: | gq -1

*Time Slot: [ qq

*Time Slot Name

“LTime Slot @iTa: | AXST

o
Delet L I

Display *® Undelete

Jelete

Figure 307: Time Slot (Delete) screen

Procedure

1. Click Delete icon which is located at the upper right corner on the menu bar.
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The Time Slot (Delete) screen is displayed. (Refer to Figure Number 307)

Select the Time Slot whose details you want to modify from the Time Slot ID select box.

When you select the Time Slot ID, the system will display the added details.

Select the Delete button to delete the selected Time Slot. The details though deleted
will remain in the database. This data can be retrieved using the Undelete button.

Select the Undelete button to retrieve the deleted data.

In case of Delete option, the system will display the message, “Deleted Successfully”.

vk W N

N o

8. In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

9. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.58.4 Time Slot (Report)

This report lists all the entered Time Slot. You can sort each column, copy, save, and
print the report.

£ / Master / Time Slot / Report [EEE—— ©C s rE=s=>® OO0C®@oeOo

Excel
Show[10 ¥ | entries Search:
Time Slot ID Time Slot Time Slot Name LTime Slot ArT

1 aq asd =TS
Showing 1 to 1 of 1 entries Previous Next

Figure 308: Time Slot (Report)

Procedure

1. Select the Report icon L—1 which is located on the upper right corner on the menu bar.

2. The Time Slot (Report) is displayed. (Refer to Figure Number 308)
For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

4. Click the hyperlink (text in blue) in step 3 to view the Reports features.

4.58.5 Time Slot (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import = icon which is located at the upper right corner on the menu bar.
2. The Time Slot (Import) screen is displayed.

3. Browse and select the file to be imported and click on the Submit button.
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4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).
4.58.6 Time Slot (Export)
The SQL file can be generated using the Export option.
Procedure
1. Click the Export @ icon which is located at the upper right corner on the menu bar.
2. The Time Slot (Export) screen is displayed.
3. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.
4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type
Export)
4.59 Religion

4.59.1 Religion (Add)

This option is used to enter the Religion details.

DISTRICT and SESSIONS COURT AURANGABAD
SHRI SUMANT M. KOLHE

Logout B NC2.0

— 24.03.2015 4

| el ourtlS cormic~

Home || fit 1 Master 1/ (Seech 1Y @@ CoceoecC

Unit Type -
Classification

IA Classification
Other Account
Purpose

Time Table Master
Fir Type

Admin Work Type
Issue Master
Judgment Template
Configure GRAS
Mediation Member
Mediation Stage

Navigation pane
——

Click “Religion” sub
menu

Tl S

Religion

—

Figure 309: Navigation for "Religion (Add)" screen
To access the Religion (Add screen, follow the steps given below:
1.
2.
3.

On the Navigation pane, click the Master menu.
Then, click Religion sub menu. (Refer Figure Number 309)

Figure Number 310)

When you click Religion sub menu, the “Religion (Add)” screen is display. (Refer to
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CoceeoeecC

Figure 310: Religion (Add) screen

Procedure
1. By default Religion ID is displayed in the Religion ID field.
2. Enter the Religion in the Religion field.
3. Enter the Religion in local language also.
4

Click Submit to save the information into the system. The system will display the

message, “Addition Successful”.

5. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields

4.59.2 Religion (Modify)

This option provides the facility to modify the Religion details that already exists in

the database.

[(Seach . ¥

X / Master / Religion / Modify

Religion 10 [ Hindu-1 v
“Religion: | Hindu |

OQoceeoeo0

| |

Figure 311: Religion (Modify) screen

Procedure

Click the Edit icon L] which is located at the upper right corner of the menu bar.

The Religion (Modify) screen is displayed. (Refer to Figure Number 311)

Select the Religion whose details you want to modify from the Religion ID select box.

When you select the Religion ID, the system will display the added details.

You can now modify or update the added details.

S T o

message, “Modification Successful”.

Click Submit to save the information into the system. The system will display the

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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4.59.3 Religion (Delete)

This option provides the facility to Delete or Undelete the Religion details that
already exists in the database.

1t / Maste

r / Religion / Delete [Seach . ]V CsruIE>e® OOCO®Ooe®O0
Religion
*Religion 1D: | Hindu-1 v
*Religion: | Hindu |
FATST
k| |
Display Delete ® Undelete

Figure 312: Religion (Delete) screen

Procedure

1. Click Delete icon L_#{which is located at the upper right corner of the menu bar.

2. The Religion (Delete) screen is displayed. (Refer to Figure Number 312)

3. Select the Religion whose details you want to modify from the Religion ID select box.

4. When you select the Religion ID, the system will display the added details.

5. Select the Delete button to delete the selected Religion details. The details though
deleted will remain in the database. This data can be retrieved using the Undelete
button.

6. Select the Undelete button to retrieve the deleted data.

7. In case of Delete option, the system will display the message, “Deleted Successfully”.

8. In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

9. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.59.4 Religion (Report)

This report lists all the entered Report. You can sort each column, copy, save, and
print the report.
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1 / Master / Religion / Report [Seach.. Y Q[ & »e@ OQOo0oeoeO0

Show |10 ¥ | entries Search
‘I'Eallglun 4 Religion et

1 Hindu

2 Muslim
Christian
OTHER
6 Hindu 1
Showing 1 to 5 of 5 entries Previous Next

Figure 313: Religion (Report)

Procedure

1. Select the Report icon L—lwhich is located on the upper right corner on the menu bar.

2. The Time Slot (Report) is displayed. (Refer to Figure Number 313)

3. For features of this option For features of this option For features of this option For
features of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

4. Click the hyperlink (text in blue) in step 3 to view the Reports features.

4.59.5 Religion (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import = icon which is located at the upper right corner on the menu bar.
2. The Religion (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4

For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.59.6 Religion (Export)

The SQL file can be generated using the Export option.

Procedure
1. Click the Export @ icon which is located at the upper right corner on the menu bar.
2. The Religion (Export) screen is displayed.

3. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.
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4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.60 Case Type stage

4.60.1 Case Type Stage (Add)

This option is used to add purpose for the selected case type.

DISTRICT AND SESSMINS COURT AURANGADAD

Unit Type Classification
1A Crassification

Time Tablo Master . H

s Navigation pane
Admin Work Typo
Issus Master
Juagmant Template
Configure GRAS
Mediabon Memiber
Modiation Stage
Time Siot

Click “Case Type
Stage” sub menu

i
o Typs Sl B
COvder Tampiate

Judge Priority

Ardmin Menu

Fillng Counter

Caveat Section

| Reaisiraton Section [

Aerts { O New )

Todays Cases Civi12)
£, Todays Cases Criminal{s)
M SelectCount

= Calerdar

Dessgned & Developed by Nationsl Indsrmatics Cantrs Varsssni-NCZY

. . Lo Encao
eCourtl5 [osmic » SHEI RV, DESHMUKIUSHEI AN, KHADSESMT 5.5, NAIR 122013 3
Home ] O i Mnier /4 by @ OCoeeceon

Figure 314: Navigation for Case Type Stage screen

Figure 315: Case Type Stage (Add) screen

[& 7 Master / Case Type Stage / Add

ea Y [+]
Case Type Stage

~Case Type: | Arbitration R.D-73 v

Purpose

Code Purpose

Select All

1 Judgment
Arguments
Evidence Part Heard

Hearing

2
3
a
5 Statement U/sec.313 Cr.P.C.
6 NOTICE (READY

7 Summons_Ready

8 Charge

9 Fixing date of Hearing

10 Paper Book

11 Notice_Unready

12 Awaiting Summons

13 N.B.W._Ready

OO0 @ o @O0
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1. Case Types are displayed in Case Type select box.

2. Select any case Type from select box

3. Purposes are displayed as per purpose code.

4. Choose purpose for selected case type.

5. Select all option also provided for selecting all purposes.

6. Click Submit to save the information into the system. The system will display the message,

“Updated successfully”.

7. The mandatory fields are marked with an asterisk (*). Please fill all mandatory fields

4.60.2 Case Type Stage (Report)

This report lists all selected purposes as per case type. You can sort each column,

1t 1 Master / Case Type / Report Y Q%[>0 Qoeaoceon
cory | oo [ exc
Show |10 ¥ | entries Search:
Case
Type * Case Type Name Short Form Civil/Criminal :zg[.Vear TH TBR AT il w7 Emﬁn[n
Code :
1 Civil Appeal RCA Civil 100280/2015 e famdt andier Frafea feamft anfier femit
S 2 Misc.Civil Appeal M.C.A. Civil 1001952015 fawais el afier fewe® fRarf afte feardt
é 3 Civil M.A. Civil 100392/2015 Ranft fwais ot feareft
g 4 Civil Revn. civil 012015 feamft gfRteT feamft
= 5 Civil Suit Civil 0/2015 feamft gm feamit
6 Marriage Petn. Civil 02015 g ot fearft
7 Land Ref. LAR. Civil 100217/2015  “JiUTeHt Fgee 3wt e Fidve at feartt
8 Darkhast civil 0/2015 T feamft
9 L.R.DKST. Civil 100504/2015 TR v avE feamft
10 Elec.Pein. Civil 100001/2015 FaeT® ot feaeft
Showing 1 to 10 of 99 enfries Previous Next
copy, save, and print the report.
Figure 316: Case Type Stage (Report)
Procedure

1. Select the Report icon L=

2. The Case Type Stage (Report) is displayed. (Refer to Figure Number 316)

which is located on the upper right corner on the menu bar.
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3. For features of this option For features of this option For features of this option For features
of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

4. Click the hyper link (text in blue) in step 3 to view the Reports features.

4.60.3 Case Type Stage (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure

1. Click the Import = icon which is located at the upper right corner on the menu bar.
2. The Case Type Stage (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.

4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

4.60.4 Case Type Stage (Export)
The SQL file can be generated using the Export option.

Procedure

1. Click the Export & icon which is located at the upper right corner on the menu bar.
2. The Case Type Stage (Export) screen is displayed.

3. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

4.61 Litigant Status Master

4.61.1 Litigant Status (Add)

I'his option is used to enter the Litigant Status description.
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DISTRICT AND SESSIONS COURT AURANGADAD

eCourtlS [pswic

it Type Classification
1A Ciassificaton
Tima Tabbs Mastor
Fir Typo

Admin Work Type
Issue Master
Judgment Template
Configure GRAS
Mesdiation Medmiber
Maodiation Stage

Click “Litigant Status
Master” sub menu

Raligion

Cuse Type Stage
Litigant Status Master
Crdar Tempiate
Judge Priorty

Navigation pane
| pamners O
o

Caveat Section

=R

-
Alerts (0 New )
Todoys Cases Chi12)

£ Todayn Cosnn Criminal 165

M Select Coun
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Dasianad & Dovelopsd by National Informatics Caatrs

' t Enczo
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Home & 10 Master ™ Oceeeo

Figure 317: Navigation for "Litigant Status Master" screen

To access the Litigant Status Master (Add screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.

2. Then, click Litigant Status Master sub menu. (Refer Figure Number 317)

3. When you click Litigant Status master sub menu, the “Litigant Status (Add)” screen is display.

(Refer to Figure Number 317)

£t / Master / Litigant Status Master / Add Y (+}V4 ﬁx 0 e
Litigant Status
*Litigant Status ID: l:l
*Description: ‘ ‘
Lic
*LDescription: ‘ ‘

Ooce

Figure 318: Litigant Status (Add) screen
Procedure

1. By default Litigant Status ID is displayed in the Litigant Status ID field.
2. Enter the Description in the Description field.
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3. Enter the Litigant Status Description in local language also.
4. Click Submit to save the information into the system. The system will display the message,
“Addition Successful”.

5. The mandatory fields are marked with an asterisk (*). Please fill all mandatory fields

4.61.2 Litigant Status Master (Modify)

This option provides the facility to modify the Litigant Status Description that
already exists in the database.

Ift / Master / Litigant Status Master / Modify Y 0 @ [e]

Litigant Status

*Litigant Status 1D: | Select &

*Description

*LDescription: ‘

Figure 319: Litigant Status Master (Modify) screen

Procedure

1. Click the Edit icon L= lwhich is located at the upper right corner of the menu bar.

2. The Litigant Status (Modify) screen is displayed. (Refer to Figure Number 319)

3. Select the Litigant Status description whose details you want to modify from the
Litigant Status ID select box.

4. When you select the Litigant Status ID, the system will display the added details.

5. You can now modify or update the added details.
6. Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

7. The mandatory fields are marked with an asterisk (*). Please fill all mandatory fields.
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4.61.3 Litigant Status (Delete)

This option provides the facility to Delete or Undelete the Litigant Status description
that already exists in the database.

5

Y / Master / Litigant Status Master / Delete Y [+ 4 ) Coe

Litigant Status

*Litigant Status ID: [ Select

*Description:

RIS

*LDescription: |

Display: Delete Undelete

Figure 320: Litigant Status (Delete) screen

Procedure

m

1. Click Delete icon L_#] which is located at the upper right corner of the menu bar.
2. The Litigant Status master (Delete) screen is displayed. (Refer to Figure Number 320)

3. Select the Litigant Status whose details you want to modify from the Litigant Status ID select
box.

4. When you select the Litigant Status ID, the system will display the added details.

5. Select the Delete button to delete the selected Litigant Status details. The details though
deleted will remain in the database. This data can be retrieved using the Undelete button.

6. Select the Undelete button to retrieve the deleted data.

7. In case of Delete option, the system will display the message, “Deleted Successfully”.

8. In case of Undelete option, the system will display the message, “Undeleted Successfully”.

9. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.61.4 Litigant Status (Report)

This report lists all the entered Report. You can sort each column, copy, save, and
print the report.
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Figure 321: Litigant Status (Report)

TIIET JUBICIAL MAC SETRATEA URANGADAD Enczo
. g 2015

Procedure

1. Select the Report icon L—lwhich is located on the upper right corner on the menu bar.

2. The Litigant Status (Report) is displayed. (Refer to Figure Number 321)
3. For features of this option For features of this option For features of this option For features
of this option Please Refer to the Procedure of Section 4.2.4 (Case Type Report)

4. Click the hyperlink (text in blue) in step 3 to view the Reports features.

4.62.1 Order Template (Add)

This option provides the facility to add Order Template details
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- a DIGTRICT AND SEGSIONG COURT AURANGADAD Logout B NC20
eCourtls osmc SHHI RV, DESHMUKHISHRI AN, KHADSESMT 5.5 NAIR e -122013 3
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unit T)‘W Crassincation
1A Crassifcation
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Figure 322: Navigation for "Order Template (Add)" screen

To access the Order Template (Add) screen, follow the steps given below:
1. On the Navigation pane, click the Master menu.
2. Then, click Order Template sub menu. (Refer Figure Number 322)
3. When you click Order Template sub menu, the “Order Template” screen is displayed. (Refer
to Figure Number 322)

- DISTRICT AND SESSIONS COURT AURANGABAD Logout BNC2.0
eCourtls osmic SHRIS.L. PATHAN(Incharge) supuser 21122015 2
£k / Master / Order Template / Y O, %0 @ Qoeoeo0

Order Template

*Template Name:

Case Type: | Select
46-AC CriM.A.

35-Arbitration Case
T3-Arbitration R.D
24-Atro.Spl.Case
2-8.G.P.F Act Case A
Press Cirl key for multiple selectPress Cirl Key for Muitiple Selection

Figure 323: Order Template (Add)

Procedure
1. By default the system will display the Order ID in Order ID field. This Code is generated
automatically.
2. Enter the Template name in the Template field.
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3. Select the Caste Type from the Caste Type select box. You can select more than one caste
type using the control (Ctrl) key and the mouse. This control key (Ctrl) key is placed on lower
left corner of the keyboard.

4.To select multiple Caste Types, Press Ctrl key and right Click on the Caste Type that you want
to select (Ctrl + right Click ). Perform both the actions together.

5. Click Submit to save the information into the system. The system will display the message,

“Addition Successful”.
6. The mandatory fields are marked with an asterisk (*). Please fill all mandatory fields.

4.62.2 Order Template (Modify)

This option provides the facility to modify the Order Template details that already
exists in the database.

Hnczo
MIAH, SAYYED 2242200 @

"
“Search 1Y Cs R0 @ Qoeeeo

Desigres & Duvainped by Nasons! ifemancs Cesre Varsion:. NCED
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1. Click the Edit icon

Supuser Manual

Figure 324: Order Template (Modify) screen

_ﬁ?

which is located at the upper right corner of the menu bar.

2. The Order Template (Modify) screen is displayed. (Refer Figure Number 118)

3. Select the Order ID from the Order ID field.

4. The system will display details that already exist in the database.

5. You can now modify or update the details.

6. Click Submit to save the information into the system. The system will display the message,

“Modification Successful”.

7. The mandatory fields are marked with an asterisk (*). Please fill all mandatory fields.

4.62.3 Order Template (Delete)

This option provides the facility to Delete or Undelete the Order Template details
that already exists in the database.

DISTRIC ¥
Y / Master / Order Template / Delete

SHOW MENU

DISTRICT AND SESSIONS COURT AURANGABAD Encao

SHRIS.L. PATHAN(Incharge)

supuser 21422015 B

CsHL @ Coeoeo

Order Template

*Order ID: | Select

*Template Name:

Case Type: | Select

Display Delete

72-8 GP F Act Case -
Press Ctri key for multiple selectPress Ctrl Key for Multiple Selection

Undelete

Procedure

Figure 325: Order Template (Delete) screen

1. Click Delete icon which is located at the upper right corner on the menu bar.

2. The Order Template (Delete) screen is displayed. (Refer Figure Number 325)
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3. Select the Order Template that you want to delete or undelete from the Order ID select
box.

4. The system will display the details that already exist in the database.

5. Select the Delete button to delete the selected Order Template. The details though
deleted will remain in the database. This data can be retrieved using the Undelete button.

6. Select the Undelete button to retrieve the deleted.
7. In case of Delete option, the system will display the message, “Deleted Successfully”.

8. In case of Undelete option, the system will display the message, “Undeleted Successfully”.

9. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

4.62.4 Order Template (Report)

This report provides the facility to view the list of Order Template details. You can
sort each column, copy, save, and print the report.

£k | Master / Order Template / Delete Y Qs @ Qoceoeo0
111
Copy || CSV || Excel
Show |10 ¥ | entries Search
:‘.;rder Template Name Case Type
1 Order Template1 Cri.M.A.
2 Order Template 2 Cri.M.A.AC Cri.M.A.
3 Order Template 3 Cri.M.A.AC Cri.M.A Arbitration R.D
Showing 1 to 3 of 3 entries Previous Next

Figure 326: Register (Report)

Procedure

1. Select the Report icon which is located at the upper right corner on the menu bar.

2. The Order Template (Report) is displayed. (Refer to Figure Number 326)
3. For features of this option For features of this option Please Refer to the Procedure of

Section 4.2.4 (Case Type Report)
4. Click the hyperlink (text in blue) in step 3 to view the Reports features.
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Judge Priority

4.62.5 Judge Priority (Modify)

This option is used to set the priorities of the judges according to the
hierarchy. The judge names will be displayed as per the priority set.

f¥ / Master / Judge Priority / Modify : Y

Judge Name

SHRI 5.L. PATHAN

SHRI 5.G. SHETE

SHRI U.L. TELGAONKAR

SHRI 5.5. GOSAVI

SHRIP.S. SHINDE

SHRIR.R. KAKANI

SMT 8.5. NAIR

SHRIJ.N. RAJE

SHRI S.A. UPADHYE

SHRI D.K. ANBHULE

Judge Priority

Judge Designation

District Judge-1 and Addl. Sessions Judge
Abad

District Judge-2 and Addl. Sessions Judge
Abad

District Judge-3 and Addl. Sessions Judge
Abad

District Judge-4 and Addl. Sessions Judge,
Abad.

District Judge-5 and Addl. Sessions Judge.
Abad.

District Judge-6 and Addl. Sessions Judge
Abad.

District Judge-7 and Asst. Sessions Judge
Abad.

District Judge-8 and Addl. Sessions Judge
Abad.

Adhoc District Judge 1 Asst. Sessions Judge
Abad.

Adhoc District Judge-2 Asst. Sessions Judge
Abad.

V4

Judge Priority

CHENENENE EEENE

[o]

D e e e

Figure 327: Judge Priority (Modify) screen

Procedure

7}

& ]
1. Click the Edit icon L] which is located at the upper right corner of the menu bar.

2. The Judge Priority (Modify) screen is displayed. (Refer Figure Number 327)

3. Set the priority of the judges according to the hierarchy

4. The system displays the judge names and the description.

5. You can now add or update the priority.

6. Click Submit to save the information into the system. The system will display the message,

“Modification Successful”.

7. The mandatory fields are marked with an asterisk (*). Please fill all mandatory fields.
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4.62.6 Judge Priority (Report)
This option is used to display the priorities of the judges according to the
hierarchy. The judge names will be displayed as per the priority set.

[t / Master / Judge Priority / Report Y S U @ oo o(
Copy || CSV || Excel
Show [10 ¥ | enfries Search:
Judge Judge
code Judge Name lJudge Name Judge Designation IJudge Designation Priority
District Judge-2 and Addl. Sessions Judge, foreer =it 2 7 FftfRan T
18 SHRI S.G. SHETE e i Abad. st afeE 1]
District Judge-4 and Addl. Sessions Judge, Forcer e v 7 afaRam w=
21 SHRI S.5. GOSAVI o .. TR Abad. et sk o
District Judge-1 and Addl. Sessions Judge, o et 9 7 SR 9=
24 SHRI S.L. PATHAN = TR.TE. T Abad N 1]
24 SHRI 5.L. PATHAN = .09, T8 Principal District and Sessions Judge, Abad. | =i o @ T =iy aiRmma 0
= A=A, District Judge-6 and Addl. Sessions Judge, o =it 6 7 St T
27 SHRIR.R. KAKANI 5 Abad. Ay Ut 1]
District Judge-8 and Addl. Sessions Judge, oregr et L 7 Fftfam W
28 SHRI J.N. RAJE . L I Abad. et s o
20 SMT S.5. NAIR ﬁ TR Dot Judge? and Asst. Sessions U0® | g e v 7 v T A st 0
3 SHRIU.L . District Judge-3 and Addl. Sessions Judge, forcer et 3 7 afuftam W= 0
TELGAONKAR Leiccad Abad et aiEE
. District Judge-5 and Addl. Sessions Judge, o =it 5 7 aftfvam W=
32 SHRIP.S. SHINDE = iea. i Abad. AU 1]
- SHRI S.A. UPADHYE L e AEIrEc District Judge 1 Asst. Sessions Judge E!fﬁmimkﬂw 99 WAL o

| @ eCourtlS - Chromium [® supuser screenshots - F... [ [supuser manual (IEEE ...

Figure 328: Judge Priority (Report)

Procedure

1. Select the Report icon L—1 which is located at the upper right corner on the menu bar.
2. The Judge Priority (Report) is displayed. (Refer to Figure Number 328)

3. For features of this option For features of this option Please Refer to the Procedure of
Section 4.2.4 (Case Type Report)

4. Click the hyperlink (text in blue) in step 3 to view the Report features.

Page 306 of 334




Supuser Manual

5 Process Masters

The Process Master module includes the following:

1. Bailiff Master

vk wnN

5.1 Bailiff Master

A Bailiff is a legal officer to whom some degree of authority or jurisdiction is given. In
Bailiff Master you can add all the information pertaining to Bailiff.

Other Process Messenger
Process Area Master

Tag Bailiff, Area
Unserved Process Reason

5.1.1 Bailiff Master (Add)
This option provides the facility to add Bailiff details.
[eCourtS somor e e
4| fX J Process Masters / / [Search. 1Y @ Ooeoec

Bailiff Master

Uther Process
Messenger

Process Area
Master

Tag Bailiff, Area

Unserved Process
Reason

Proceedings

Litigant
Updations

Proceedings

—\

Click “Religion” sub
menu

——————

Navigation pane

1L

Figure 329: Navigation for "Bailiff (Add)" screen

To access Bailiff Master (Add) screen, follow the steps given below:

1. On the Navigation pane, click the Process Masters menu.
2. Then, click the Bailiff Master sub menu. (Refer Figure Number 329)

3. When you click Bailiff Master sub menu, the Bailiff Master (Add) screen is displayed.
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4. In this screen the Bailiff Code is displayed. This Bailiff Code is auto generated. (Refer to
Figure Number 330)
DISTRICT AND SESSIONS COURT AURANGABAD it = NC2.0 “1
DISTRICT ~ SHRI SUMANT M. KOLHE o 23042015 &
Y ¢ Process Masters / Bailiff Master / Add |:| Y O @ OQceoeoO0
Bailiff
“Bailiff codes [T | *Eailiff: [ Ramchandra Naik
§ Aurangabad
Gender: Date of Birth: ﬁ Address of Residence:
Aurangabad
Office Address: Area Assigned:
S District: | Aurangabad-19 -
é Town: | Select - Ward: | Select -
% Taluka: | Aurangabad-5 - Village: | -80759 -
T
= Email: | as@yahoo.com Mobile No.: | 1234567891 Phone No.:
Qualification: ‘ Mother Tongue: |
Religion/Caste: | Hindu/NT-6 : Date of Joining Service: | 14-03-2012 £l
=
ATeATT . A=
FrarEEEE 9ean SIS Todl:
Figure 330: Bailiff (Add) screen
Procedure

To add the Bailiff details follow the steps given below:

L X N o Uk W DN e

L N = S S
i D W N B O

By default, the Bailiff Code is displayed in the Bailiff Code field.

Enter the Name of the Bailiff in the Bailiff field.

Select the gender of the Bailiff from the Gender select box.

Select the Date of Birth of the Bailiff with the help of calendar control.
Enter the Residence Address in the Address of Residence field.

Enter the Official address of the Bailiff in the Official Address field.
Enter the Area Assigned to the Bailiff in the Area Assigned field.
Select the District from the District select box.

Select the Town from the Town select box.

. Select the Taluka from the Taluka select box.

. Select the Ward from the Ward select box.

. Select the Village from the Village select box.

. Enter e-mail address of the Bailiff in the Email field.

. Enter Mobile Number of the Bailiff in the Mobile Number field.

. Enter the Phone Number of the Bailiff in the Phone Number field.
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Enter Qualification of the Bailiff in the Qualification field.

Enter Mother tongue of the Bailiff in the Mother Tongue field.

Select the Religion/Caste from the Religion/Caste select box.

Select the Date of Joining Service with the help of calendar control.

You can enter the Name of the Bailiff, Address of Residence, and Official Address in

local language also.

Click Submit to save the data into the system. The system will display the message,
“Addition Successful”

22. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
5.1.2 Bailiff Master (Report)
This option provides the facility to view the list of Bailiffs.
1 / Process Masters / Bailiff Master / Add [Seach 1Y =] €@ Ooce e e O
Figure 331: Bailiff Master (Report)
Procedure

To view the Bailiff Master (Report) follow the steps given below:

1.
2.
3.

Click the Report icono which is located on the upper right corner on the menu bar.
The Bailiff Master (Report) is displayed. (Refer to Figure Number 331)

Select the number of entries you want to view from Show Entries select box.

Show |10 ¥ |entries

Search box: If you want to search a specific Bailiff, then enter a part of the name or
the whole name as search criteria in the Search box. The system will search using the
search criteria and display the Bailiff details in the report. The Search box is located
at the top right corner of the table, which includes all the lists of Bailiff existing in the
database.

The Report screen should display in a table format with the details given below:

e Bailiff Code

e Bailiff Name

e Bailiff in local language
You can sort the details of each column of the report. To sort, Click the arrow
buttons o placed towards the upper right corner of each column. You can sort the
details in ascending and descending order.
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7. For example, to sort Bailiff Code column, Click the arrow o to sort the details of the

column.

8. Click upper arrow Elto sort the Bailiff Code in ascending order and lower arrow

Elfor descending order.

Previous Next b

9. Click Previous to view the previous page and Next to view the
next page.
Excel
10. You can view the Bailiff (Report) in pdf and xIs format also.

5.2 Other Process Messenger

5.2.1 Process Messenger (Add)
This option provides the facility to add a Process Messenger.
- = DISTRICT AND SESSIONS COURT AURANGABAD Logout Enc2.0
eCourtIS psmic~ SHRI SUMANT M. KOLHE R 24.04.2015 28
[ #/| 1/ Process Masters / | [Seach 1Y e OO0 e o0ecC

= Click “Other Process

Other Process
Messenger —_— Messengel’" sub menu

Master
Tag Bailiff, Area
Unserved Process
Reason

ETRC Navigation pane

ection €J

Figure 332: Navigation for "Process Messenger (Add)" screen

To access Process Messenger (Add) screen, follow the steps given below:

1. On the Navigation pane, click the Process Masters menu.
2. Then, click the Process Messenger sub menu. (Refer Figure Number 332)

3. When you click Process Messenger sub menu, the Process Messenger (Add) screen is

displayed.

4. Inthis screen the Process Messenger Code is displayed. (Refer to Figure Number 333)
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1 | Process Masters / Other Process Messenger / Add [Seach Y Q 7 ﬁse Lo e OQo0o@®@ 00

Process Messenger

*Process Messenger Code: | 1

*Process Messenger: | fsdfs ‘

Contact Address ‘ asd hjk yrtr |

Contact Person

Mobile No

Phone No

Email ‘

TS
LContact Address ‘ |
R

Figure 333: Process Messenger (Add) screen

Procedure

1.

©® N o U~ W N

10.

5.2.2

By default Process Messenger Code is displayed.

Enter a name for the Process Messenger in the Process Messenger field.
Enter the address in the Contact Address field.

Enter the name of the contact person in the Contact Person field.

Enter the mobile number of the messenger in the Mobile No. field.
Enter the phone number in the Phone Number field.

Enter the email in the Email field.

You can also enter the name of Process Messenger, Contact Person, and Contact
Address in local language also.

Click Submit to save the data into the system. The system will display the message,
“Addition Successful”

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

Process Messenger (Modify)

This feature provides the facility to update or modify the Process Messenger details
already existing in the system.

Page 311 of 334




Supuser Manual

1 / Process Masters / Other Process Messenger / Modify [Seach.. ] Y [+ @se L ==l = @ Qoeoe®o0

Process Messenger

*Process Messenger Code: | Select W

*Process Messenger:

Contact Address

Contact Person ‘

Phone No

Email ‘

T get: ‘

LContact Address |

Figure 334: Process Messenger (Modify)

Procedure:

Click the Edit icon L] which is located at the upper right corner of the menu bar.

2 The Process Messenger (Modify) screen is displayed. (Refer to Figure Number 334)

3. Select the Process Messenger Code whose details you want to modify from the
Process Messenger Code select box.

4. When you select the Process Messenger Code, the system will display the added
details.

5 You can now modify or update the added details.
Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields

5.2.3 Process Messenger (Delete)

This option provides the facility to Delete or Undelete the Process Messenger that
already exists in the database.
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1 / Process Masters / Other Process Messenger / Delete [Seach ] Y [+ "—%se = =@ CQoeoe0
Process Messenger
*Process Messenger Code: | Select v
*Process Messenger:
Contact Address ‘ |
Contact Person: ‘ ‘
MobileNo-[ ]
Phone No.: l:l
Email ‘ ‘
ST
R |
LContact Address ‘ |
DisplayC Delete Undelete
E

Figure 335: Process Messenger (Delete) screen

Procedure
. I .
1. Click Delete icon which is located at the upper right corner on the menu bar.
2. The Process Messenger (Delete) screen is displayed. (Refer to Figure Number 335)
3. Select the Process Messenger Code whose details you want to modify from the Process
Messenger Code select box.
4. When you select the Process Messenger Code, the system will display the added details.
5. Select the Delete button to delete the selected Process Messenger details. The details
though deleted will remain in the database. This data can be retrieved using the
Undelete button.
6. Select the Undelete button to retrieve the deleted data.
In case of Delete option, the system will display the message, “Deleted Successfully”.
8. In case of Undelete option, the system will display the message, “Undeleted
Successfully”.
9. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields
5.2.4 Process Messenger (Report)
¥ | Process Branch / Process Messenger / Add [Seach.. 17 [+ @e L = = e OQoceoeoC

Show |10 v |entries Search

Process
Messenger * | Process Messenger LProcess Messenger
Code

1 pro

2 Arya I

3 fghfgh

4 sdf

5 HIHHTE

6 hhh HTEH TR
7 courier A9 eafed

Showing 1 to 7 of 7 entries Previous Next

Figure 336: Process Messenger (Report) screen
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Procedure

To view the Process Messenger (Report), follow the steps given below:

1. Click the ReporticonL—llocated at the upper right corner on the menu bar.
2. The Process Messenger Report is displayed. (Refer to Figure Number 336)
3. Select the number of entries you want to view from Show Entries select box.
Show |10 ¥ |entries
4. Search box: If you want to search a specific Bailiff, then enter a part of the name or
the whole name as search criteria in the Search Search box.
The system will search using the search criteria and display the Bailiff details in the
report. The Search box is located at the top right corner of the table, which includes
all the lists of Bailiff existing in the database.
5. The Report screen should display in a table format with the details given below:
e Process Messenger Code
o Process Messenger
e LProcess Messenger
6. You can sort the details of each column of the report. To sort, Click the arrow
buttons o placed at the upper right corner of each column. You can sort the details in
ascending and descending order.
For example, to sort Bailiff Code column, Click the arrow o to sort the details of the
column
7. Click upper arrow I:I to sort the Bailiff Code in ascending order and lower arrow
for descending order.
8. Click upper arrow I:I to sort the Bailiff Code in ascending order and lower arrow
for descending order. (Refer to Figure given below)
Previous Next
9. Click Previous to view the previous page and Next to view the
next page.
Excel
10. You can view the Bailiff (Report) in pdf and xIs format also.

5.2.5

Process Messenger (Import)

The master data received from the respective High Court can be imported using the Import
option provided.
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Procedure

1. Click the Import ® icon which is located at the upper right corner on the menu bar.
2. The Process Messenger (Import) screen is displayed.

3. Browse and select the file to be imported and click on the Submit button.

4

For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

5.2.6 Process Messenger (Export)
The SQL file can be generated using the Export option.
Procedure
1. Click the Export & icon which is located at the upper right corner on the menu bar.

2. The Process Messenger (Export) screen is displayed.

w

The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

5.3 Process Area Master

5.3.1 Process Area (Add)
= " Logout BNC2.0
e(’ C)I{I‘ILS DISTRIC v DISTRICT AND SESSIONS COURT AURANGABAD supuser 24042015 &
Home #| 1 I Process Masters / / :7 e O oce o ecC
Navigation pane

Bailiff Master /

Other Process

m————

Process Area Click “Process Area

Master

”
Tag Balliff, Area Master’ Sub menu
Unserved Process

Reason

—_—

Caveat Section @

Registration
Section

Figure 337: Navigation for "Area" screen
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To access Area (Add) screen, follow the steps given below:

1. On the Navigation pane, click the Process Masters menu.
2. Click the Process Area Master sub menu. (Refer Figure Number 337)
3. When you click Process Area Master sub menu, the Area (Add) screen is displayed.
(Refer Figure Number 338)
¥ / Process Masters / Process Area Master / Add [EEEE —— g O rR leE=® OO0Ceoeo
Area
*Process -’\|.E':| D 1—|
_:-M;;- &;I—Akkslku-,vs -
[ | submit |
Figure 338: Area (Add) screen
Procedure
1. By default the system will display the Process Area ID.
2. Enter the area name in Area field.
3. Select the District from the District field.
4. Select the Taluka from the Taluka field
5. You can enter the area name in local language also.
6. Click Submit to save the data into the system. The system will display the message,
“Addition Successful”
7. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
5.3.2 Process Area (Modify)
This feature provides the facility to update or modify the Process Area details already
existing in the system.
& / Process Masters / Process Area Master / Modify v © s a0 OO0C®O0eo
Area
&= | 8
Figure 339: Process Area (Modify)
Procedure:

i
1. Click the Edit icon L*_l which is located at the upper right corner on the menu bar.

2. The Area (Modify) screen is displayed. (Refer to Figure Number 339)

3. Select the Process Area whose details you want to modify from the Process Area ID
select box.
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4. When you select the Process Area ID, the system will display the added details.

You can now modify or update the added details.
Click Submit to save the information into the system. The system will display the
message, “Modification Successful”.

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields

5.3.3 Process Area (Delete)

This option provides the facility to Delete or Undelete the Process Messenger that
already exists in the database.

it | Process Masters / Process Area Master / Delete [Seach.. ]V CrileE=>® COC®@oeos

Area
*Process Area ID: | fddag2

“Area | fddag

District 1-Nandurbar
Taluka 1-Akkalkuwa
== | &=
Display™ Delete ® Undelete

Figure 340: Process Area (Delete) screen

Procedure

1. Click Delete icon L_#{which is located at the upper right corner of the menu bar.

2. The Process Area (Delete) screen is displayed. (Refer to Figure Number 340)

3. Select the Process Area whose details you want to delete or undelete from the Process
Area ID select box.

4. When you select the Process Area ID, the system will display the added details.

5. Select the Delete button to delete the selected Process Area. The details though deleted
will remain in the database. This data can be retrieved using the Undelete button.

6. Select the Undelete button to retrieve the deleted data.

7. In case of Delete option, the system will display the message, “Deleted Successfully”.

8. In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

9. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields

5.34 Process Area (Report)

X | Process Masters / Process Area Master / Add [EEE—— g ©  rHes=m>® OO®©eO0

-
°
g
% g

Showing 1 to 1 of 1 entries Previous Next

Figure 341: Process Area Report
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1. Click the Reporticon
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which is located at the upper right corner of the menu bar.

The Process Area Report is displayed. (Refer to Figure Number 341)

Select the number of entries from the Show Entries ===select box.

Show |10 ¥ |entries

Show Entries select box: The Show Entries select box provides the

facility to view 10, 25, 50, and 100 numbers of entries. The system will display the
number of entries you select from the select box. (Refer to Figure Number 342)

/ Process Masters / Tag Bailiff, Area / Add Y =] e Ooc e e e O

Show [10__ ¥ | entries
o T From Date

2o

50

100

Mo data available in table

Showi ) of O entries Previous MNext

Figure 342: "Show Entries" select box

Search box: If you want to search a specific Process Area, then enter a part of the name
or the whole name as search criteria in the Search box. The system will search using the
search criteria and display the Process Area details in the report.

Search:

The Search box is located above the table at the top
right corner of the Other Process Messenger Report.

The Report will display the details given below:

e Process Area ID
e Area
e Area (in local language)

To sort the list according to the alphabetical list, Click the arrow I:I to sort the details of
the column.

Click upper arrow I:Ito sort the Process Area ID in ascending order and lower arrow
for descending order. (Refer to Figure given below)

10. Click Previous to view the previous page and Next to view the next page.

Excel

11. You can view

5.3.5

the Process Area Master (Report) in pdf and xIs format also.

Process Area (Import)

The master data received from the respective High Court can be imported using the Import

option provided.
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Procedure
1. Click the Import = icon which is located at the upper right corner on the menu bar.
2. The Process Area (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

5.3.6 Process Area (Export)

The SQL file can be generated using the Export option.

Procedure
1. Click the Export & icon which is located at the upper right corner on the menu bar.
2. The Process Area (Export) screen is displayed.

3. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

5.4 Tag Bailiff, Area

54.1 Tag Bailiff, Area (Add)

This option provides the facility to assign a Process Area to a Bailiff from the selected
date. You can choose more than one Process Area by using Ctrl key (on the keyboard).
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Logout [ NC2.0

) )|
DISTRICT AND SESSIONS COURT AURANGABAD 24-042015 5

(Beach 1Y

eCourtls [osmwic +

supuser

#| ] Process Masters / J

Home

@8 Ooeoe

Navigation pane

Bailiff Master

Other Process
Messenger

Process Area
Mactar

I Taq Bailiff. Area
—

Unserved Process
Reason
g Counte

Click “Tag Bailiff, Area”
sub menu

Registration

Section

Figure 343: Navigation for "Bailiff Area (Add)" screen

To access Bailiff Area (Add) screen to tag a Bailiff and Area, follow the steps given below:

1. On the Navigation pane, click the Process Masters menu.

2. Then, click the Tag Bailiff Area Master sub menu. (Refer Figure Number 343)

3. When you click Process Area sub menu, the Bailiff Area (Add) screen is displayed. (Refer

Figure Number 344)

Beach ]V

¥ J Process Masters / Tag Bailiff, Area / Add Q i e =m0 OOC®O0O®O0
Bailiff Area

*Bailiff Area id: | Ramchandra N-1 v

Select

*From Date: |30-042015 i

*Process Area ID:

Figure 344: Bailiff Area (Add) screen

Procedure

1. Select the Bailiff Area that you want to tag from the Bailiff Area ID select box.

2. Select the Process Area from the Process Area ID select box. To select more than one

Process Area, Press Ctrl+Click. Perform both the actions together.

3. Select the From Date from the calendar control.

4. Click Submit to save the data into the system. The system will display the message,

“Addition Successful”

5. The mandator

ields are marked with an asterix (*). Please fill all mandator

jelds.
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5.4.2 Tag Bailiff, Area (Modify)
This option provides the facility to modify the Tag Bailiff Area that already exists in the
database.
1t / Process Masters / Tag Bailifi, Area / Modify [Seamh 1Y Q i [ & =@ ool Wl Wel
Bailiff Area
| submt |
Figure 345: Bailiff Area (Modify) screen
Procedure
1. Click the Edit icon L_lwhich is located at the upper right corner on the menu bar.
2. The Bailiff Area (Modify) screen is displayed. (Refer Figure Number 345)
3. Select the Bailiff Area from the Bailiff Area ID select box.
4. The system will display details that already exist in the database.
5. You can now modify or update the details.
6. Click Submit to save the information into the system. The system will display the

message, “Maodification Successful”.

7. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

5.4.3 Tag Bailiff, Area (Delete)

This option provides the facility to Delete or Undelete the Tag Bailiff Area details that

already exists in the database.

1t j Process Masters / Tag Bailiff, Area / Delete [Seach ] Y OQoeeoeo0

Bailiff Area

*Bailiff Area id: | Ramchandra N-1 v

Select

1-hjghh

*Process Area 1D:

*From Date: | 30-04-2015 [
ToDate: [14-04-2016  |EH
Display:

Delete @ Undelete

Figure 346: Bailiff Area (Delete) screen

Procedure
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m

1. Click Delete icon L_#lwhich is located at the upper right corner on the menu bar.

2. The Bailiff Area (Delete) screen is displayed. (Refer to Figure Number 346)

3. Select the Bailiff Area ID that you want to delete or undelete from the Bailiff Area ID
select box.

4. The system will display the details that already exist in the database.

5. Select the Delete radio button to delete the selected Bailiff Area. The details though
deleted will remain in the database. This data can be retrieved using the Undelete radio
button.

6. Select the Undelete radio button to retrieve the deleted.

7. In case of Delete option, the system will display the message, “Deleted Successfully”.

8. In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

9. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields

54.4 Tag Bailiff, Area (Report)

With the “Tag Bailiff, Area” report you can view the list which displays the Areas
assigned to the Bailiffs for a time period.

1% I Process Masters / Tag Bailiff, Area / Delete hd ©  rELsEi»2® COCOC@® o0 ®O0

Show [10__¥ | entries Search
S.No. Bailiff Area From Date To Date
1 Ramchandra N highh 30-04-2015 14042016
Showing 1 to 1 of 1 entries Previous MNext

Figure 347: Tag Bailiff, Area (Report)

Procedure

1. Click the Report icon L—lwhich is located at the upper right corner of the menu bar.

Show |10 ¥ |entries

2. Select the number of entries from the Show Entries select box.

3. Search box: If you want to search a specific Bailiff, then enter a part of the name or the

. .. Search:
whole name as search criteria in the Search box. The

system will search using the search criteria and display the details of the Bailiff in the
report.

Search:

4. The Search box is located above the table at the top

right corner of the Report.

5. The Report will display the details given below:
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e Serial Number (S. No)

e Bailiff

e Area

e From Date
e To Date

To sort the list according to the alphabetical list, Click the arrow Elto sort the details of
the column. You can Sort the details of every column using these arrows.

Click upper arrow El to sort the Bailiff in ascending order and lower arrow for
descending order. (Refer to Figure given below)

The S. No column can be sorted according to alphabetical order. To sort the list
according to the alphabetical list, click the arrown. (Refer to the Figure given below)

Click upper arrow Elto sort the S. No in ascending order and lower arrow for
descending order.

Similarly, you can sort the contents of all the columns.

Previous Next

Click Previous to view the previous page and Next to view the next
page.

Excel
You can view the Report in pdf and xIs format also.

Tag Bailiff, Area (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure

1.
2.
3.
4.

5.4.6

Click the Import == icon which is located at the upper right corner on the menu bar.
The Tag Bailiff, Area (Import) screen is displayed.

Browse and select the file to be imported and click on the Submit button.

For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

Tag Bailiff, Area (Export)

The SQL file can be generated using the Export option.

Procedure

1.

Click the Export © icon which is located at the upper right corner on the menu bar.
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2. The Tag Bailiff, Area (Export) screen is displayed.

3. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)

5.5 Unserved Process

5.5.1 Unserved Process (Add)

This option provides the facility to add an Unserved Process.

Logout B NC2.0
24.042015

Home #| [@ 1 Process Masters / / [seach.. 1Y e 0Cooeo0ecC

e("ohlrl‘lsY DISTRIC * DISTRICT AND SESSIONS COURT AURANGABAD supuser
k

Navigation pane

Bailiff Master \

Other Process
Messenger
Process Area

Master
T il Click “Unserved Process

R
Lo —— Reason” sub menu
Filing Counter &

Caveat Section @

Registration

Section

Figure 348: Navigation for "Unserved Process (Add)" screen
To access Unserved Process (Add) screen, follow the steps given below:
1 Onthe Navigation pane, click the Process Masters menu.
2 Then, click the Unserved Process Reason sub menu. (Refer Figure Number 348)

When you click Unserved Process Reason sub menu, the Unserved Process Reason
(Add) screen is displayed. (Refer Figure Number 334)

£X / Process Masters / Unserve d Process Reason s Add Y © T [ = @ Coceeo eoO

Unserved Process

*Unserved Process ID: [ 1

*Unserved Process: | hgdfg |
v snarT | s ]

Figure 349: Unserved Process (Add) screen

Procedure
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By default, Unserved Process ID is displayed in the Unserved Process ID field.
Enter a name for the Unserved Process in the Unserved Process field.

You can enter the name for Unserved Process in local language also.
Click Submit to save the data into the system. The system will display the message,
“Addition Successful”

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

Unserved Process (Modify)

This option provides the facility to modify the Unserved Process details that already
exists in the database.

X / Process

[EEm— ¢

Unserved Process

O S FHpe = Coe e eo

@
¥
Y

Masters / Unserved Process Reason / Modify

Figure 350: Unserved Process (Modify) screen

Procedure

o .k W NP

5.5.3

Click the Edit icon L“_lwhich is located at the upper right corner on the menu bar.

The Unserved Process (Modify) screen is displayed. (Refer Figure Number 350)
Select the Unserved Process from the Unserved Process ID select box.

The system will display details that already exist in the database.
You can now modify or update the details.

Click Submit to save the information into the system. The system will display the
message, “Maodification Successful”.

The mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

Unserved Process (Delete)

This option provides the facility to Delete or Undelete the Unserved Process details that
already exists in the database.

[Search.. hd

Unserved Process
s 1D: [ hgdfg-1 -

X / Process Masters / Unserved Process Reason / Delete O e ® ® O

U ess: [ hgdfg |
TS T [ ararer |
Display® Delete ® Undelete

Figure 351: Unserved Process (Delete) screen

Procedure

1.

[
Click Delete icon which is located at the upper right corner on the menu bar.
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2. The Unserved Process (Delete) screen is displayed. (Refer to Figure Number 351)

3. Select the Unserved Process ID that you want to delete or undelete from the Bailiff
Unserved Process select box.

4. The system will display the details that already exist in the database.

Select the Delete radio button to delete the selected Unserved Process. The details
though deleted will remain in the database. This data can be retrieved using the
Undelete radio button.

6. Select the Undelete radio button to retrieve the deleted.

7. In case of Delete option, the system will display the message, “Deleted Successfully”.

8. In case of Undelete option, the system will display the message, “Undeleted
Successfully”.

9. The mandatory fields are marked with an asterix (*). Please fill all mandatory fields

5.5.4 Unserved Process (Report)

With the “Unserved Process Reason” report you can view the list which displays the
Unserved Process Reason along with the Unserved Process ID.

¥ J Process Masters / Unserved Process Reason / Delete hd CQ ru LleEm© OO e e .
Show |10 ¥ |entries Search:
Unserved 4
Process Unserved Process Ta=renfre amafasT
1D
1 hgdfg e
2 quer Tt
Showing 1 to 2 of 2 entries Previous Next

Figure 352: Unserved Process (Report) screen

Procedure
1. Click the Report icon L—lwhich is located at the upper right corner of the menu bar.
. . |Show |10 ¥ |entries
2. Select the number of entries from the Show Entries select box.
Search: . .
3. Use the Search box if you want to search a particular

Unserved Process in the report. Enter a part of the name or the whole name as search
criteria in the Search box. The system will search using the search criteria and display
the Unserved Process in the report.

Search:

4. Search box is displayed above the table at the right
hand side of Unserved Process Reason Report.

5. The Report will display the details given below:

e Unserved Process ID
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e Unserved Process
e Unserved Process in local language

6. To sort the contents of each column according to the alphabetical, ascending, or
descending order, Click the arrow o located at the right side of each column.

7. Click upper arrow El to sort the Unserved Process in ascending order and lower arrow
for descending order

8. Click upper arrow El to sort the Unserved Process ID in ascending order and lower
arrow for descending order.

Previous Next
9. Click Previous and Next to view the corresponding display.

Excel
10. You can view the Process Area Master (Report) in pdf and xIs format also.

5.5.5 Unserved Process (Import)

The master data received from the respective High Court can be imported using the Import
option provided.

Procedure
1. Click the Import = icon which is located at the upper right corner on the menu bar.
2. The Unserved Process (Import) screen is displayed.
3. Browse and select the file to be imported and click on the Submit button.
4. For features of this option Please Refer to the Procedure of Section 4.2.5 (Case Type

Import).

5.5.6 Objection Types (Export)

The SQL file can be generated using the Export option.

Procedure
1. Click the Export @ icon which is located at the upper right corner on the menu bar.
2. The Unserved Process (Export) screen is displayed.

3. The file filename.sql which consists of the SQL statements to add the master entries is
created automatically. This file can then be imported using the Import option.

4. For features of this option Please refer to the Procedure of Section 4.2.6 (Case Type

Export)
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Account Purpose
Account Purpose Code, 224
add, 223
delete, 225
edit, 224
modification, 225
modify, 224
navigation, 223
report, 226

Act Master
Act, 89
add, 90
central, 90
delete, 91
edit, 91
enter, 89, 93
mandatory, 94
report, 92
State, 90
undelete, 91

Act Section
Act, 212
Act Code, 212
add, 212
bailable, 212, 213
Chapter Code, 213
delete, 215
modify, 213, 214
non bailable, 213
Offence, 213
Punishment, 213
report, 215
Report, 216
unbailable, 212

Acts Master
Act Code, 90
disposal, 90
navigation, 94
Reasonable, 90

Adjourn
access, 174
Adjourn Code, 175
delete, 176
Edit, 175
modify, 175
navigation, 174
report, 176

Admin, 73, 84, 94, 114, 136, 309

Admin Work Type
access, 272
Admin Work Type Code, 273
delete, 274
edit, 273
navigation, 272
Report, 275

Supuser Manual

Index

Advocate
add, 103
Advocate Code, 104
Advocate tab, 107
delete, 106
edit, 106
enter, 103
extra information, 105
extra information tab, 107
features, 113, 117
modify, 105
report, 108
undelete, 106

Bailiff, 315, 318, 319, 333
Add, 315
ascending, 318
Bailiff Code, 316, 319
Bailiff Details, 316
descending, 318
enteries, 317
Mother tongue, 317
official, 316
previous, 318
residence, 316
search, 317
service, 317

Bank Details
access, 187
add, 187
Bank Code, 187
delete, 189
fees type, 186
IFSC Code, 187
modify, 188
rep[ort, 189

Case and Caveat Filing
Report, 317

Case Type
add, 52, 145, 149, 153, 157, 161
copied, 57
dialog box, 58
M.A.C.P, 53
modify, 54
national, 53
Petitioner, 53
radio button, 52
Respondent, 53
Save As, 58
undelete, 54

Case Type Fees
add, 208
Amount, 209
case, 208
Court Fee, 209
delete, 210
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edit, 209
Fixed, 209
Formula, 209
maximum, 209
minimum, 209
modify, 209
report, 211
Case Type Label
dynamically, 145
Case Type Labels
Case-Extra-Info, 147
edit, 147
labels, 146
modify, 147
report, 148
Caste
asterix, 133
castewise, 131
delete, 133
edit, 133
modify, 133
query builder, 131
religion, 132
report, 134
Configure Establishment
initialize, 48
max, 51
modify, 49, 50
Copying Section
access, 239
Copying Section Code, 240
Copying Section Name, 240
delete, 241
edit, 240
Report, 242
Court
add, 73, 76
Court No., 74
delete, 75
edit, 74
modify, 74
Principle Court, 74
report, 76
retrieve, 75
Room Number, 74
undelete, 75
update, 74
Deposit and Pay Register
add, 227
delete, 229
Deposit Register Id, 228
Deposit Register ID, 228
edit, 228
modification, 229
modify, 228
navigation, 227
Pay Register, 228
Report, 230
Designation

Supuser Manual

add, 61, 62

delete, 63

Designation Code, 62

destination, 66

enteries, 64

Judges, 61

previous, 65

Report, 64

save as, 65

search, 64

undelete, 63
Disposal Type

access, 114

delete, 115

Disposal Type Code, 114

edit, 115

enter, 114

modify, 115

nature, 114

report, 116

undelete, 115
District

data, 149

delete, 151

edit, 151

modify, 150

navigation, 150

report, 152

undelete, 151
Document

report, 112
Document Type

delete, 111

edit, 111

enter, 109

modify, 111, 333

order, 110

undelete, 111
Establishment

access, 248

delete, 250

edit, 249

Establishment Code, 248

Establishment DB, 249

Establishment IP, 249

Establishment Name, 249

Establishment Sr. No., 248

Establishment Sr.No., 249

modify, 249

navigation, 248

PgSql Username, 249

Report, 251

Transferor Court, 249
Fees Type

access, 178

Add, 178

delete, 180

edit, 180

Fees data, 178
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Fees Type ID, 179
modify, 179
report, 181
undelete, 180

FIR Summary Type
add, 183
delete, 184
edit, 184
FIR Summary, 183
modify, 184
report, 185
undelete, 184

FIR Type
access, 268
delete, 270
edit, 270
FIR Type Code, 269
FIR Type Name, 269
report, 271

Holiday
add, 243
delete, 245
edit, 244
Holiday ID, 244, 245
Holiday Name, 244
modify, 244
Report, 246

Home Page, 27
Alerts, 43
Bar Code, 36
Case Type Wise Pie Chart, 38
common icons, 40
dashboard, 33
Date, 32
Disposal, 33
Establishment, 32
Establishment select box, 32
hearing, 36
identification, 38
logout, 32
Navigation pane, 30
Navigation Pane, 30
Pendency Pie Chart, 38
Pending, 38
Pie Chart, 38
Result set, 33
Short box, 43
shortcuts, 42
tenure, 39
Today's Cases, 33
transferred, 43
undated Cases, 33

IA Classification
access, 256
Classification Code, 257
Classification Name, 257
delete, 258
edit, 257
navigation, 256
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report, 259
Icons, 41
breadcrumbs, 41
colour icons, 41
delete icon, 41
Edit Icons, 41
New Icons, 41
Online Help icon, 41
reporticon, 41
Issue Master
access, 276
delete, 278
edit, 277
Issue ID, 277
modify, 277
Nature, 277
navigation, 276
report, 279
Judge
add, 67
assigning, 67
copied, 71
criteria, 70
delete, 69
edit, 68
excel, 72
JO Code, 68
modify, 69
previous, 71
report, 70
Save As, 71
serial, 68, 69
State Code, 68
undelete, 69
Judge Period
access, 77
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